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HOUSE OF THE PEOPLE 

Fridayy 13th Juri£, 1952

The House met at a Quarter Past Eight 
Qf the Clock.

[M r , Speaker in the Chairl 
ORAL ANSWERS TO QUESTIONS 

Forged Dollar Notes

•798. Shri Velayudhan: WiU the
Minister of Home A£Fairs be pleased 
to state:

(a) how many cases of forged Dollar 
notes were detected in Bombay recent
ly;

(b) whether it is a fact that any 
large scale deal in this line is b.e£ng 
done in India; and

(c) what preventive measures Grov- 
emment have taken to stop this?

The Minister of Home affairs and 
States (Dr. Katju): (a) Only one case 
of forged Dollar notes has come to 
notice so far in Bombay.

(b) The Government of India have 
no such information.

(c) In view of the position stated
<b) above no special preventive mea
sures are called for. The organisation 
concerned with the single case detect
ed in Bombay has been broken up and 
sufficient publicity in the press has 
been given to forewarn intending 
buyers-

Shri Velayndhan: May I know about 
the one case that the Home Minister 
mentioned whether the Government 
were able to find out the source from
which these forged notes emanated?

Dr. KatJu: We have got complete in
formation and I think the case will go 
to court.

. 95 PSD

• 860
Shri Velayndhan: May I know how

much amount is involved?

Dr. Katju: In the case of forged 
notes there is no question of the amount 
involved. The notes are waste paper.

Shri Velayndhan: But they are in
circulation. So, I want to know what 
is the amount involved.

Dr. Katju: The notes which have
been detected are lif^y-threc in numbei.

Saharanpur Training Centre

•799. Shri
Minister of O
ed to state:

fiinghr Will the 
be pleas-

(a) whether aU trainees after 
completi^ their course in the Saharan
pur Training Centre, have been ab
sorbed in the Post and Telegraph 
service;

(b) what is the number of persons 
trained upto 31st March, 1952; and

(c) whether there is any proposal 
to start another Training Centre at 
some other place?

l%e Deputy Minister of Communica
tions (Shri Raj Bahadur): (a) Yes.

(b) 590.
(c) Yes, two more; one in Hydera

bad and the other in Chota Nagpur.
Shri Hukam Singh: What had been 

the arrangement for the training of
these clerks and sorters before this 
institution was started?

Shri Raj Bahadur: They were being 
trained in the post offices and classes 
organised by R.M.S. divisions,

Shri Hukam Singh: Have any special 
features been introduced in this insti
tution?

Shri Raj Bahadur: Yes. It is now a 
concentrated course of three months 
for each group, and we impart theore
tical and practical training.
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Shri Hukam Singh: Are only clerks 
and sorters trained there or are an7  
officers also given training?

Shri Raj Babadur: This institution 
is meant only for postal clerks and 
R.M.S. sorters.

Shri S. N. Das: May I know in which 
place in Chota Nagpur this centre is 
going to be opened? ■

Shri Raj Bahadur: The place has
not yet been settled. It may be in 
Ranchi, or some other suitable place.

Shri Hnkam Singh: Is any instruc
tion given in this institution on the 
social side, namely, polite treatment of 
the public, courtesy, etc.?

Shri Raj Bahadur: That is implied. 
Every postal employee is expected to 
be ideally courteous.

Shri S. C. Samanta: Is it not a fact 
that Class I postal officers were train
ed in Saharanpur in similar institu
tions?

Shri Raj Bahadur: I don't think so. 
This is meant for postal clerks and 
R.M.S. sorters.

Social Guides

*800. Shri H idua Singh: Will the 
Minister of Railways be pleased to
state:

(a) whether it is a fact that the 
number of social guides at important 
railway Stations has been reduced ̂ 
and

(b) if so, for what reasons?
The Parliamentary Secretary to tiie 

Prime Minister (Shri Satish Chandra):
(a) and (b). The number has been 
reduced in keeping with revised re
quirements.

Shri Hukam Singh: May I know
whether this experiment on the differ
ent Railways ever since its inception 
in A u i^ t 1948 has proved to be of 
any utility to the public?

Shri Satish Chandra: Mr. Santhanam 
after some of his extensive tours felt 
that the public were not getting the 
kind of assistance that was anticipated 
and that the number of these guides 
was unduly large.

Shri Hukam Singh: What is the per
centage of reduction brought about in 
the Institution of social guides? ^

Shri Satish Chandra: The number
has been reduced from 277 where it 
originally stood to 152.

Shrimati A. Kale: May ^  know
whether there are any "women working 
as social guides? .

Shri Satish Chandra: I must plead I 
am not quite aware.

Shri Badshah Gupta: May I know
the saving that has been effected on 
account of the reduction in the num
ber?

Shri Satish Chandra: I cannot give 
the exact figure just now, but the per
sons who have been retrenched have 
beeti absorbed in railway services. 
In some cases, they refused to be so 
absorbed as they were primarily social 
workers.

Shri Hukam Singh: Is it a fact that 
after three years of service all of them 
were given notice and only 50 per cent 
of them have been re-absorbed at half 
the pay they were getting before?

Shri Satish Chandra: As far as my
information goes, everybody who 
wanted to be absorbed has been 
absorbed.

Kharagpur Railway Staff 
(Amemities)

*801. Shri S. C. Samanta: (a) Will 
the Minister of Railways be pleased to 
state the amoimt tiiat will be spent for 
the amenities of the railway staff at 
Kharagpur in 1952-53?

(b) What are the different heads of 
expenditiire with the amount agamst 
them?

(c) Are the condemned class IV 
quarters at Kharagpur going to be 
demolished this year?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) Rs. 12,94,000.

(b) The distribution of the proposed 
expenditure is as follows:—

New Staff quarters ... Rs. 4,44,000
Improvement to exist

ing quaPrters ... Rs. 6,85,000
Medical facilities ... Rs. 54,000
Miscellaneous  ̂ , Ankamenities ... Rs. l,ll,00^

Total Rs. 12^4,000
(c) There is no proposal to demolish 

any class IV staff quarters at Kharag
pur at present.

Shri S. C. Samanta: May I know 
whether repeated representations have 
been received by the hon. Minister 
from the employees at Kharagpur 
about the want of accommodation for 
students in the railway schools there?
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Shii ̂ li^h  Chandra: I require notice.
Shri S. C. Samanta: The hon. Minis

ter,said ’ttiat some amount of money 
has been allotted for hospital amenities. 
May I know whether any arrangements 
have been made for increasing the 
number of beds?

Shri Satish Chandra: Rs. 54,000 are 
to be spent on medical facilities. The 
major heads are: (1) construction of 
a maternity block xn the Kharagpur 
hospital; (2) a dispensary and staff 
quarters in the traffic settlement; and
(3) additions and alterations to the 
main dispensary.

Shri S. C. Samanta: May I know 
whether it is within the knowledge of 
the hon. Minister that lepers infest the 
compound of the railway school at 
night at Kharagpur, and if so, is there 
any proposal for constructing a wall 
around that school for getting rid of 
the lepers?

Shri Satish Chandra: The Railway 
Ministry will be prepared to make en
quiries into the matter.

A rrest of Food Ministry Official

*803. Dr. Ram Sabha^ Sinffh: Will
the Minister of Home Affairs be pleas
ed to state:

(a) whether it is a fact that Shri 
C. B. Swamy, an official of the Food 
Ministry, has been recently arrested 
for an alleged acceptance of illegal 
gratification; and

(b) whether any other arrests have 
also been made in this regard?

The Minister of Home Affairs and 
States (Dr. Katju): (a) and (b). Shri 
C. S. D. Swamy, who used to be an 
officer in the Food and Agriculture 
Ministry, has been arrested along with 
three other persons in connection with 
allegations of corrupt practices.

Dr. Ram Subhag Singh: May I know 
what was the case about?

Shri B. Shiva Rao: On a point of 
order. Sir. This case is sub ridice and 
is it in order for. the hon. Member to 
ask questions?

Mr. Speaker: Let him put his ques
tion .first. After hearing what his 
question is, we shall see whether the 
point of order arises.

Dr. Ram Snbhag Singh: May I know 
what was the case about? .

Dr. Katju: Corrupt practices relat
ing to supply of food.

Dr. Ram Subhag Singh: May f  know 
the loss sustained by Government ow
ing to these corrupt practices?

Dr. Katjn: Several lakhs of rupees. 
The matter is under investigation.

Shri Damodara Menon: Who are the
ot^ r persons arrested along with 
Mr, Swamy?

Dr. Katju: Another officer, Mr. 
Krishnaswami, plus the following two 
persons: Shri Ratilal Nanavati and 
Shri N. K. Sahani.

Shri Damodara Menon: Have the
police completed their investigation?

Dr. Katia: Investigation is stiU pro
ceeding.

Dr. Ram Snbhag Singh: May I know 
whether the other two persons who 
were arrested, namely Mr. Ratilal and 
Mr. Sahani, belong to the same Minis
try?

Dr. Katju: They are not officers, 
they are traders. Only one of the three 
persons is an officer, Mr. Krishnaswami.

**Grow  More Food** Schemes 
(Subsidy).

•804. Dr. Ram Subhas Singh: (a>
Will the Minister of FMd and Agri- 
cnttnre be pleased to state whether it 
is a fact that the Government of India 
have decided that the subsidy given 
by the State Governments to agricul^ 
turists for development proiects in 
connection with the “Grow More Food” 
campaign should not normally exceed 
one-fourth of the total expenditure to 
be incurred?

(b) If so, wiat are the reasons 
therefor?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
The Government of India have decided 
that their own share in subsidies to 
farmers for minor irrigation works 
will be confined to a subsidy of 25 per 
cent, of the cost of the work. It is 
however open to the States to increase 
the rate of subsidy from their own re
sources. •

(b) It is a case of making the fullest 
utilisation of the money available for 
the Grow More Food Campaign. A 
high subsidy leaves loopholes for mis

. utilisation and encourages compara
tively un-remunerative works. Fin
ancing such works through loaris rather 
than subsidies therefore is likely to 
put available funds to the best possible 
use.

Dr. Ram Snbhag Singh: What was 
the amount of subsidies given to agri
culturists for minor irrigation works 
before this decision was taken?
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Shri Karmarkar: I could not give the 
volume. I would require notice.

Dr. Ram Snbhag Singh: May I know 
the percentage of the subsidy given Jjy 
the Stale Gobernments to a^culti^ftftts 
which the Government of India bears?

Mr. Speaker: I thftik it bears 25 ^er 
cent.

Shri Karmarkar: Formerly it was 50 
per cent., Sir. Now it has been reduc
ed to 25 per cent, with a view to seeing 
that the money at its disposal is distri
buted in the best possible manner.

 ̂ Dr. Ram Subhag Singh: I want to 
know whether the 25 per cent? is given 
by the State Governments or whether 
the Government of India also shares
some portion of it.

Shri Karmarkar: Our subsidy is 25 
per cent. The subsidy given by the 
States is supposed to be at least 25 
per cent. They can increase it if they 
like.

Shri Badshah Gupta: May I know 
whether the Government has set up 
any machinery to look after the utili
sation of the subsidies that are given 
to a large number of persons—to see 
that they are actually utilized for the 
purpose of cultivation and not for other 
purposes?

Shri Karmarkan This is a matter 
principally for the State Governments. 
The State Governments incur the ex
penditure in this respect, and with a 
view to help the Grow More Food 
Campaign we meet the expenses to 
the extent of 25 per cent. Our machi
nery is normally through the States, 
and nothing separate.

. #5 TRT: ^
^  f¥̂ nTT f̂ PTT

.W  I  ^  ^  ^  f W  W  
t  ? W  ^  ^  ^

Shri Karmarkar: Every year we get 
reports about these things—how much 
we give them and how much is utilised.

TO
^  WTT felT ?

Mr. Speaker: I think that is a matter 
of details.

Oral Answers 
P r odu c tio n  o f  O ilseed s

866

•808. Shri S. N. Das: (a) Will the
Minister of Food and Agrienltnre be
pleasfed to state whether the final 
estimate of production of oilseeds 
during the year 1951-52 has been 
completed?

(b) If so, what are the figures of 
production for different states?

(c) Has the target fixed been reach
ed?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
Yes, in the case of groundnuts, 
sesamum and castor seed only.

(b) A statement giving the required 
information in respect of groundnuts, 
sesamum and castor seed is placed on 
the Trfble of the House. [See Appendix 
IV, annexure No. 35].

(c) Yearly targets of additional pro
duction for oilseeds have not so far 
been fixed.

Shri S. N. Das: May I know how the 
estimate compares with the estimate 
of the previous year?

Shri Karmarkar: It compares favour
ably. During the last three years 
there has been a progressive increase 
in the oilseeds production.

Shri S. N. Das: May I know the per
centage of the increase?

Shri Karmarkar: I have got the
figures of acreage here. The increase 
in acreage has been 625,000 acres,
102,000 acres and 45,000 acres. And 
my previous answer requires a little 
modification. As compared to 1949-50 
and 1950-51 there has been a small 
decrease in respect of groundnuts and , 
sesamum. Regarding castorseed there 
is no information.

Shri S. N. Das: May I know whether 
there has been any increase in yield 
per acre?

Shri Karmarkar: I should like to
have notice of the question, because 
the total production is a little less than 
in tlĵ e previous year. Whether it was 
evenly spread out or whether there 
were abnormal causes I have no infor
mation.

Shri T. S. A. Chettiar: Are Govern
ment aware that in certain places 
lands which have been used for the 
cultivation of food crops have been 
diverted for the cultivation of these 
commercial crops?

Shri Kamaikar: Slightly.
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StJd X . S. A . G h e lto  In vlejr of 
the fact that production of food is the
main objective now, may I know 
whether Government will see that 
such diversions do not take plape to 
the detriment of food production?

Shri Karmarkar: We pay equal atten
tion to food as well as to oilseed pro
duction.

Shri K. G. Deshmnkh: May I know 
which Province tops the list in the 
matter of groundnut production? *

Shri Karmarkar: • I shall find out 
to whom the honour should go.

Shri Velayudhan: May I know
whether in these ‘oilseeds’ coconut will 
also be included?

Shri Hiikam Singh: Coconut of
Cochin?

Mr. Speaker: I think the Minister 
need not take any serious note of it!

^  ^  ^  ^  I  
3 1 ^ #̂3rr̂ irrar

I? 3nn: t
^  *Ti|f T̂RTT
t  WT ^  ^  ^  I  ? r

^  ^  T̂RTT t  ^  ^  #3rr

^  *T ^  I

Oilseeds Cultivation

♦809. Shri Barman: (a) WiU the
Minister of Food and Axncnltore be
pleased to state what is the area of 
land under oilseeds cultivation in the 
years 1950-51 and 1951-52?

(b) How has the deflationary trend 
affected oilseeds cultivation since 
March, 1952?

(c) To what extent had intensive 
cultivation schemes been successful in 
the various States in India, so far as 
oilseeds cultivation is concerned?

The Deputy Minister of C'mimeree 
and Industry (Shri Kaimadour): (a)
(i) Kharif Oilseeds (6roundnut, 
Sesamum aftid Castor seed)—about 
18*91 million acres in 1951-52 as 
against 1814 million acres in 1950-51.

(ii) Rabi Oilseed (lUpe and M i^  
tard and Linseed).—Final ^ m a te s  for
1951-52 are not yet available. Accord
ing to the Second Estimates, area 
undeSr these; oilseeds ts 4-28 miUifloi 
acs«s in 1951-52 as against 4*48 million 
acres in the Second Estimate of
1950-51. Area in 1950-51 at the final 
Estimate stage was 9*01 million acres.

(b) It is too early to even hazard a 
guess, since sowings of the 1952-53 
kharif oilseeds have just commenced.

(c) Most of the schemes have been 
sanctioned only recently and their re
sults are not yet available.

Shri Barman: May I knpw the prices 
as they ♦obtained in March 1952 and 
as they have been laSt reported to- 
Governpient?

Shri Karmarkar: I shall require
notice, but the prices are about the

Shri S. N. Das: May I know whether 
the schemes prepared by the Indian 
Oilseeds Committee involving better 
yielding varieties of seeds have 
proved successful?

Shri Kannarkar: Yes, Sir. Impro
ved seeds have proved successful.

SPJT >Nt 

Pki<(4 ajT I  OT ^  

^  T ff t  itT ?

3TO ^  W  r̂r I  I 
^  31̂  ?5»raT t  ft> w r

#  5ft p K N d  3tT I  ^

^  % fist 11

Shri T. N. Singh: The hon. Minister 
has given an estimate of the area under 
oilseeds crops. Since oilseeds (sesa« 
mum, mustard and rape) are a mixed 
cultivation with other rabi crops, may 
I know how he has arrived at the 
figure of the area under cultivation?

Shri Karmarkar: That is more than 
I can say at the moment.

Shri B. 3- Murthy: May I know what 
steps are being taken by the Govern
ment to increase the yield per acre in 
the production of oilseeds?
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Shri Karmarkar: The idea is princi'- 
pally to provide improved seeds.

A ustralian Gift of Fl» ur

♦811. Dr. Bam Snbhac Singh: Will
the Minister of Food and Agricidtiire
be pleased to state whether it is a fact 
that an Australian shipment of floiir to 
India imder the Colombo Plan has 
been held up aboard the steamer 
“‘Mildura” in Sydney harbour for about 
three Qionths?

The Deputy Minister of Con?merce 
and Industry (Shrl Karmarkar): Yes.
Sir.

Dr. Ram Subhag Singfa: May 1 know 
what is the quantity of this .^^tralian 
shipment?

Shri Karmarkar: I have got the price 
of it here. It was approximately 
240,000 Australian pounds and this 
had come out of the £37 million, ear
marked for the supply of foodgrains 
under the Colombo Plan.

Dr. Ram Subhag Singh: May I know 
whether thts shipment was allowed to 
rot or deteriorate and not allowed to 
be sold?

Shri Karmarkar: Yes, Sir. It got 
deteriorated and we authorized the 
Australian Government to sell it for 
what it was worth.

Dr. Ram Subhag Singh: May I know 
why this gift shipment was allowed 
to rot for so long?

Shri Karmarkar: No permission was 
given for the flour to be allowed to rot, 
but as a matter of fact there was a 
change in the ownership of the trans
porters and that was beyond our con
trol and the particular flour was 
detained there beyond the time that it 
was e jec ted  to be detained and 
naturally it rotted and we requested 
the Australian Government to sell it 
for us.

«RcTT
: TO

:

(^ )  TO 311 ^  I

2FT ^  ^

(^ )  f*̂ ti fdIV ^

? '

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) No.

(b) For lack of line capacity over 
a part of the route coupled with 
paucity of coaching stock and power, 
there are no early prospects of the 
introduction of such a train, even if 
there were traffic justification for it

 ̂ ^  T ĴTT g
^  ^

5Ri  ̂ f̂ F̂TT «rr, OT % ^  ^  TO
f r ^ t ?

T O  : ^  W T R  #
% ^  ^7^ «TT

5^
^  ^  3fk ^  3nft ^

3fk ^

. : TO îTFf

I ?  ' 

d+ ^  ^
5TFI^ ^  ^  ^  ^  \

«ft v h ri : ^
^  g *1

«ft TO  : ^  ^  %
^  ^  ^  t  I

«ft : TO ^f'^TR ^IWT i

infW.....
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Mi. Speaker: Order, order. He is 
covering the whole field of railway 
activities in the past. The question 
is restricted to only one point

Railway Coaches and Wagons

*813. Pandit M. B. Bhargava: Will
the Minister of Railways be pleased 
to state:

(a) whether any order for the 
supply of coaches and wafsons was 
placed with any foreign firm in the 
current financial year;

(b) if so, what is the number and 
value for which the order is placed 
and when the supply is expected in 
terms of the order placed;

(c) what is the number and value 
of the coaches and wagons in the pro
cess of manufacture in the current 
financial year in the various workshops 
in India; and

(d) by what time they are expect
ed to be on the line?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) No.

<b) Does not arise.

<c) About 1,20Q coaches valued at 
approximately Rs. 8 croresand. 8,903 
wagons valued at approximately 
Rs. 9-9 crores.

(d) About 800 coaches and 6,790 
wagons are expected to be put on Une 
during the current financial year and 
the balance in the next.

i fto

I

ifto ^
^  f ,  ^

^  ^  f e r ft  f  3fk ^

f  ’

TO  : ^

snHt t
a n ^  I , ^  ^  M  f

^  f , ^  ^  ^

ifto ■'HHW : WT
iTprfhr ^  ^
^  ^  #  3rk

TO  : ^  ^  ^

^  ^  ^  11

^  TfT f  
^  ̂  ^  3ftT Vt%¥
^  Tft ?

Shri Satish Chandra: As I said, I 
have no information about the first 
class coaches just now.

Shri Nambian May I know if the 
coaches and wagons produced in 
India are being manufactured in full 
or are re-assembled here?

Shri Satish Chandra: Some material 
might be imported, btlt they are being 
manufactured in this country.

Shri S. G. Parikh: What about the 
wagon factories at Bharatpur and 
Okha and have they started construc
tion?

Shri Satish Chandra: I do not know 
exactly about the work. ,

«lt t^ o  x^o  ^
^  i  ^  apT̂  ^  ^

'>n  ̂ ^  FT ^  %

T O  : f e #

t  i
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^  firW  •' w r  Hinnln
'•I 1*1*11 . . .

Mr. Speaker: Order, order. Let us 
go to the next question. '
m  Class Passengers (Reservation)

♦814. Pandit M. B. Bhareava: WiU
the Minister of BaUways be pleased 
to state whether any reservation facili
ty is afforded to Ilird class passengers 
for distant ioumeys, and if so, at 
which stations and on what conditions?

The Parliamentary Secretary to tbe 
Prime Minister (Shri Satish Chandra):
Yes. A statement is placed on the 
Table of the House giving the detailed 
information requested. [See Appendix 
IV, annexure No. 36].

w h f  : TO

I  ^  ^  ^  ^
?ypT ^  ^  % ivSRT

Shri B. S. Mnrthy: May I know 
what steps have been taken by the 
Government to provide sleeping ac
commodation for third class passengers 
for long distance travel?

Shri Satish Chandra: Our trains are 
already overcrowded and sleeping ac
commodation cannot be considered at 
this stage. ,

Shri Namdhari: In view of the com
mendable work done by the Railway 
Administration in fitting more than, 
one. third of the stock of fans on the 
third class coaches, wiU the Govern
ment be pleased to accelerate the work 
of fitting the balance of fans at the 
earUest?

Mr. Speaker: It is only a suggestion.

*nft 11̂  ^

^I3T f  afrc r<*BS^W % W I

c ?  ■

an^ fe #  51^ 5, s fk  w  #  
^  I

Mr. Speaker: Next question.
Murders in Trains

*815. Shri Dhusiya: (a) Will the
Minister of Bailways be pleased to 
state what are the numbers of murders 
which have been foimd in 1949,' 1950 
and 1951 in trains which run between 
Delhi-Bombay, Delhi-Calcutta, Bom- 
bay-Madras and Madras-Calcutta?

(b) What steps are being taken by 
Government to prevent such murders?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) In 1949 there was one case of 
murder in train between Madras and 
Calcutta and another between Delhi 
and Calcutta. In 1950 there were.no 
murders in aijy of the trains, on the 
sections mientioned by the Member. 
In 195JL, however there were three such 
cases and they all took place between 
Delhi and Calcutta.

(b) The measures adopted include 
the escorting of important trains by the 
Government Railway Police or the 
Ra(ilway IProtection Police'; intensive 
checking of compaVtoents to ensure 
the proper maintenance of security 
fastenings and safety devices in £ll 
classes of accommodation; and the 
fitting of iron bars across the windows 
of upper class carriages and inter and 
third class ladies’ compartments.

Shri Dhusiya: May I know if ac
cording to the Railway official enquiry 
there are some particular causes for 
railway murders? If so, what are 
they?

Shri Satish Chandra: There can be 
no particular cause. Generally the 
purpose may be to rob the passengers 
of the valuable articles they possess.

Shri Dhnsiya: How many culprits; 
were detected, and prosecuted in the 
years mentioned above?

Shri Satish Chanto: I have no
information. The cases are dealt with 
in the ordinary course of law. The 
prosecutions are made by the State 
Governments.

Mr Speaker: Obviously this is a
matter which need not be gone Into 
any further. It is a question more or 
less of law and order. The only" 
diffCTence is that the offence is com
mitted Mthhi the railway juri^iction. 
The Bailw^.s. have no authority to go  
into the questioB o f prosecution.
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Slui Hhnslya: Was any Railway
official ever involved in the detection 
of such cases?

Shri Satish Chandra: I have no
information.

Shri Venkataraman: Is it a fact that 
the cross bars provided for the upper 
class passengers do not sufficiently bar 
others from entering the compart
ments?

Shri Satish Chandra: They do pro
vide adequate protection so long rs 
they are not criminally tempered.
Murder of Shri A bdul Ali in the 

Frontier Mail

*816. Shri Dhnsiya: (a) Will the 
Minister of Railways be pleased to 
state whether it is a fact that any per
son named Shri Abdul Ali was dis
covered dead in the lavatory of a first 
class compartment of the Frontier 

. Mail at Delhi iunction in the fourth 
week of February, 1952?

(b) What was the time when that 
train arrived at Delhi Junction and 
after how many hours the corpse was 
found?

(c) Did the Railway Police make 
any search of the person, if so, what 
papers and money were found?

(d) Has any arrest been made so 
far in that connection?

 ̂ The Parliamentary Secretary to the 
Prime Minister rShri Satish Chandra):
(a) Yes.

(b) The train arrived at Delhi 
Junction at about 19-45 hours and the 
body was found sometime between 20 
and 20-10 hours.

(c) Yes. No money was found, but 
certain papers and articles, a list of 
which is placed on the Table of the 
House, were found with the deceased. 
[See Appendix IV, annexure No. 37.]

(d) No.
Mr. Speaker: Next question.

Shri B. Shiva Bao: 817.
The Dcgraty Minister of Commerce 

and Indndry (Shri Karmaiicar): Per
haps question No. 826 may also be 
taken up along with this. They are 
on the same topic, fisheries.

BIr. Speaker: Yes; 817 and 826.
Fisheries

^17. Shri B. ShiTa Bao: WiU the
Minister of Foo^ i^id Affriadtoe be 
pleased to state:

(a) the amount of fish cau^t in̂  
India during the years 1949-50, 1950
51 and 1951-52;

(b) whether there are any schemes 
for the development of deep seas 
fisheries;

(c) what facilifies are proposed to 
be given for the transport of fish from 
the coasts to ^ lan d  centres in the 
country; and " *

(d ) 'Whether there are any proposals 
for the establishment of a canning in
dustry to deal with fish which is not 
immediately consumed?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
Computed figures of total landings of 
marine fish plus marketable surplus of 
mland catch of fish are as follows:—
- 1949—5,49,307 tons.

1950—7,98,938 tons.
1951—7,34,278 tons.
(b) Yes; a statement of such schemes' 

is placed on the Table (rf the House. 
[See Appendix IV, annexure No. 38.]

(c) It is primarily a function of the 
State Governments to provide facili
ties for transport of fish from the sea 
coast to inland centres. The Govern
ment of India have, however, helped in 
the matter by providing the follow
ing facilities:—

(1) Reduced rates foi; fish packages 
on most Indian Railways.

(2) Financia-l assistance of Rs. 29,158̂  
for a Grow More Food Srhcme for 
providing motor transport facilities to 
the Gfbvernment of Madras during
1950-51.

In the scheme for the? Expansion 
and Modernisation of Marine Fisheries 
under the Technical Co-operation Pro- 
gra^Mne between tiie Government of 
India and the U.S.A., it is also pro
posed to provide for facilities for the 
quick transport of fish from the- 
coastal areas to inland centres.

(d) No.

Fisheries (Subsidy)
*826. Shri Madiah Gowda: Will the- 

Minister of Food and AgriciiltiiTe be-
pleased to state:

(a) whether any amount by way o f
subsidy is given to States to improve' 
Fisheries in the States; .

(b) if so. what is the amount given- 
for each State for the year 1951-52; 
and

(c)' if no amount is |jiv«n io  Slysor^ 
the reason for the same?
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The Deputy Minister of Commerce 
4Uid Industry (Shri Karmarkar): (a)
Yes. .

(b) A statement giving the required 
information is placed on the Xable of 
the House. [Sec Appendix IV, annex- 
Aire No. 39.]

(c) No financial assistance was 
sought by the Grovemnî jHit of Mysore.

Under (b) I should add that the total 
-amount sanctioned by way of loan is 
Us. 12,86,000 and by way of grant Rs. 
5,51,948.

Shri B. Shiva Rao: The Fisheries 
Adviser to the Ministry of Food and 
Agriculture recently made a report on 
the possibilities of fishery df*v»elopment 
in this country with the assistance of 
American officials and experts. Has 
that report been received by the 
Ministry and will the hon. Minister b e . 
pleased to lay it on the Table of the 
House?

Shri Karmarkar: I should like to 
find out and if it is proper, I shall 
place it on the Table of the Hou^e.

Shri Madiah Gowda: I wish to know 
whether the Mysore Government asked 
ior any help and that was refused.

Shri Karmarkar: I find the Mysore 
Government did not ask for help. If 
it i? asked, we shall sympathetically 
consider the matter.

Shri Madiah Gowda: Is the Govern
ment aware that there are very good 
iacilities in Mysore State for the deve
lopment of fisheries and will the Gov
ernment take interest to see that they 
are developed? ' *

Shri Karmarkar: We have always a 
live interest. If the Mysore Govern
ment puts up the matter, we shall 
certainly consider.

Shri B. Shiva Rao: With rc f̂ard to 
Part (c) of my question regarding faci
lities for transport of fish, has this 
question been taken up with the 
Ministry of Railways for providing 
cold-storage wagons for the transport 
of fish?

Shri Karmarkar: I. am not sure; I 
shall find out.

Shri S. V. Ramaswamy: Is there any 
scheme for the development of inland 
fisheries? ,

Shri Karmaifcar: Yes.
Shri S. Y. Ramaswamy: What are 

the schemes?
Shri Karmarkar: I should like to 

have notice. I am quite sure that both 
inland fisheries and deep sea fisheries 
are being developed.

Shrimati Ammn Swaminadkan: With 
reference to part (d), is the Govern
ment aware that in one particular area, 
they had to throw away a great deal 
of fish because they had .no canning 
industry there? I mean in Malabar, 
Westcoast.

Shri Karmarkar: I find that canned * 
fish is not very popular in this country. 
Perhaps it might have happened like 
that.

Shri M. V. Krishnappa: May I know 
whether it is a fact that the Govern
ment of Mysore imported special 
breeds of American fish and Japanese 
fish and whether the American fish is 
gradually swallowing both our Mysore 
fish and Japanese fish in our tanks?

Mr. Speaker: Order, order.
Shri Bcii Ram Das: May I know if 

there is any provision for giving fin
ancial aid to individual fishermen to 
develop fisheries?

Shri Karmarkar: I should like to 
find out.

Mr. Speaker: I am going to the next 
question.

Forest Land

* 818. Pandit Monishwar Datt Upa- 
dhyay: (a) Will the Minister of Food 
and Agriculture be oleased to state 
what is the total area under forest in 
India?

(b) Has the area increased- or 
decreased since 1947 and to what 
extent?

(c) What is the new policy of Gov
ernment regarding forests, their 
extension, protection, classifications 
and utilisation?

The Deputy Minister of Commerce 
and Indu^ry (Shii Kiirmarkar); fa)
and (b). A statement is laid on the 
Table. [See Appendix IV, annexure 
No. 40].

(c) Copies of Government Resolu
tion No. 13-1/52-F dated 12-5-52 cn the 
National Forest Policy are available 
in the Library of the House,

Pandit Munishwar Datt Upadhyay:
What is the area of forests that has 
been converted into agricultural land 
during the last two years?

Shri Karmarkar: I should like to
have notice.

Pandit Munishwar Datt llpadhyay:
What are the classes of forests that 
we have at present? What is the 
basis of that classification?

Shri Karmarkar: The policy state
ment is oublished and it is available 
in the Library of the House.
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Mr. Speaker: Has the statement
been placed on the Table of the House?

Shri Karmarkar: It is already placed 
in the Library.

Pandit Munishwar Datt Upadhyay:
What is the area under match-wood 
plantation at present?

Shri Karmaikar: I should like to
have notice.

Shri Nana Dass: What is the policy 
o f  the Government with regard to 
forests in which there is no vegeta
tion?

Mr. Speaker: It is jgi very general
and vague question; it covers the 
whole of the Indian Union.

Shri Nana Dass: Reserve Foicsts.
ITH * W  f̂' r̂FT

^  ĵTPPTT ?

Mr. Speaker: Order, order; I am not 
allowing the question.

Pandit Munishwar Datt Upadhyay:
What special steps have been taken to 
encourage afforestation of lands?

Shri Karmarkar: I should like to 
have notice. What we propose to do 
is contained in the policy statement.

Shri Damodara Menon: Have the
Government got any scheme to 
nationalise private forfsts?

Shri Karmarkar: AU that is worth 
saying is stated in the policy statement.
H oads and B rid ges in  M adhya  B harat

♦819. Shri R. C. Sharma: (a) Will
the Minister of Transport be pleased 
to state what amount, if any, was 
incurred from the Central Road Fund 
on the construction of roads and brid
ges on the National Highways in 
Madhya Bharat State in 1951-52?

(b) Is there any Ust of roads and 
bridges to be constructed in . Madhya 
Bharat under the National Highways 
Development Programme?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) Nil from the Road Fund but (esti
mated) Rs. 1*25 lakhs from Notional 
Highway grants.

^b) There is a programme which 
includes the construction of a bridge 
over ttie Chambal river, work on

which will start in 1953; and the black- 
topping of certain miles of road yet to 
be finally selected.

«ft3nro 5nrf: ^
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Shri Nambiar: The Question No. 821 
may be answered, Sir.

Mr. Speaker: That would come at
the end. Has he got the written 
authority?

Shri Nambiar: He has given oral
authority, Sir.

Mr. Speaker: For the benefit of Mem
bers, I may say unless a specific 
written authority is given in respect 
of particular questions on a particular 
day, any such general authority is not 
going to be recognised.

CONSTRUCTJON OF WELLS IN BiHAR

•823. Shri Jhnlan Sinha: (a) Will
the Minister of FoodT and Agricnltoe
be pleased to state whether it is a fact 
that the subsidy for construction of 
wells in Bihar has been stopped?
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(b) Is it a fact that as a result of 
Vns stoppage the construction of wells 
in Bihar was completely stopped and 
it was on a representation by a large 
number of M.L.As. of Bihar that the 
Government agreed to subsidise only 
one thousand wells to the extent of 
25 per cent of the cost involved?

The D w t y  Minister of Commeice 
and Industry (Shri Karmarkar): (a)
and (b). No. The policy of the 
Government of India is to give subsi
dies for weUs in concentrated areas 
of intensive cultivation. On that basis, 
the Bihar Government’s proposal for a 
subsidy on well-sinking was rejected 
only in respect of wells proposed to 
be constructed in nori-intensive culti
vation areas. Actually ai grabt of 
Rs. 12-25 lakhs was sanctioned to the 
Bihar Government during 1951-52 for 
subsidizing well construction at the 
rate of 50 per cent, of the total cost 
on wells in intensive cultivatiou p.reas. 
From 1952-53 onwards, the total sub
sidy on well sinking has been reduced 
from 50 to 25 per cent, for the whole 
country. We understand that during
1950-51 the Bihar Government subsi
dized a certain number of wells in 
non-intensive cultivation areas out of 
their own funds as stated by the hon. 
Member. It is still open to them to 
continue this activity out of their own 
resources in future.

Shri Jhalan Sinha: May I know. Sir, 
if, in view of the great importance of 
these wells in the outlying areas of 
Bihar, there is any proposal by Gov
ernment to restore the subsidy?

Shri Karmarkar: There is no propo
sal. We consider that the subsidy that 
we propose to give is very reasonable.

S h o ran ur— N il a m b u r  R a il w a y  L ine

*825. Shri N. P. Damodaran: Will
the Minister of Railways be pleased 
to state:

(a) when the work of restoring the
Shoranur—^Nilambur Railway line
which was closed during the World 
War II will commence; and

(b) if the work has not already 
been commenced, the reasons for the 
delay?

The Parliamentaty Secretary to the 
Prime A&iister (Shri Satish Chapdra):
(a) Preliminary work has already 
commenced and collection of materials 
is in hand. Actual constraption work 
will he taken in hand the pre~
liminaries are completed.

(b) Does not arise.

S ho rtage  of  W a g o n s  in  So d t h b v  
R a il w a y

*828. Shri Viswanatha Beddgr: Wili 
the Minister of Railways be pleased tô  
state:

(a) whether there is a chronic short
age of wagons in Southern RaUway;

(b) whether the shortage has beea 
felt even in the matter of transport 
of free contribution of grain and 
fodder to Rayalaseema frorri Guntur 
and Krishna districts; and

(c) whether there have been com
plaints of the • bad handling of the 
movement of the wagons and if so,, 
what action have Government taken, 
or propose to take?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a> The demand for wagons exceeds 
the wagon availability on the Southern 
Railway due to the overall paucity of 
wagons on the Indian Railways to 
fully meet ^ e  requirements currently.

(b) No. All traffic in grain and 
fodder to Rayalaseema from Gimtur 
and Krishna districts is currently 
cleared.

(c) No. A representation from 
Chamber of Commerce, Trichur, how
ever, was recently received and replied 
to. In this connection, attention is 
invited to the reply to Starred Ques
tion No. 538, dated 5th June, 1952.

Shri Viswanatha Reddy: IVIay I know, 
Sir, whether large quantities of mine
ral deposits are lying on the platforms 
for the past three months for want of 
wagons in Rayalaseem^i?

Shri Satish Chandra: There are out
standing registraftions on this Railway^ 
but as much goods as can be carried 
is being carried, and there has been 
an improvement in the wagon load
ings during the last few months.

Shri Viswanatha Reddy: May I
know, Sir, whether there is any pro
posal to increase the wagoto position 

under this Railway?
Mr. Speaker: His point seems to be 

that in view of the peculiar conditions 
in Rayalaseema, is there apy proposal 
to give special priority or precedence 
in the supply of wagons for foodgrains.

Shri Satish Ohandra: As far as food- 
^ i n s  are conoerhed, they are bemg 
fully carried. There are ho outstand
ings for foodgrains.

S lvnin^  A. Kale: Is the hon. Minis
ter aware that there is a lot of under
hand dealing in the matter of Wagons?
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Mr. Speaker: Order, order. It is a 
question based on inference.

Shri Nambiar: Are the Government 
aware that hundreds of bags of paddy 
and rice are being delayed in the plat
forms of Tanj ore which are intended 
for Rayalaseema, due ô wagon short  ̂
^ge?

Shri Satish Chandra: I have no infor
mation on the point. I can only say 
that the movement of foodgrains is 
given high priority.

Shri Eswara Reddy: May I know 
whether Government are aware of the 
fact that even now prioi^t> facilities 
are not being given for transport of 

.grain and fodder?
Mr. Speaker: He means to say to 

Rayalaseema?
Shri Satish Chandra: Sir, it is the 

repetition of the same quectionr in one 
form or the other. My information is 
that food-graflns and fodder are being 
cleared.
Over-bridge near Amravati Rail

way Station

•829. Shri K. G. Deshmokh: Will
the Minister of Railways be pleased 
to state:

(a) whether an enquiry was made 
regarding the construction of over
bridge. on the railway lines near Amra
vati railway station on Central Rail
way;

(b) if so, what was the report of 
the enquiry; and

(c) whether there is any provision 
for constructing the said bridge in the 
scheme of reconstruction of the rail
way station building, which is imder 
construction at present?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) and (b). An enquiry was made 
from the Madhya Pradesh State Gov
ernment, who have ngieed to bear their 
share of the cost of constructing a road 
over-bridge at Amravati, but have 

.allotted it the fourth place in their list 
of priorities for the replacement of 
level crossings by road over-bridges.

(c) No.
Shri K. G. Deshmukh: Is there any 

time limit fixed for the construction?
Shri Satish Chandra: There can bp 

no time limit. As soon as the three 
over-bridges have been completed, this 
fourth one will be considere#’ .

Shri K. G. Deshmnkk: Is there pro
vision for it this year?

Shri Satish Chandia: There is per
haps, no provision this year.

Ghee and Vanaspati
*830. Shri Jhnlan Sinha: WiU the

Minister of Food and Afirricnltiire. be
pleased to state:

(a) the comparative figures of 
annual consumption of ghee and 
vanaspati in India; and

(b) the comparative figures of annu
al requirement of ghee and edible oils 
per capita per day?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
Quantities available for annual con
sumption are estimated at about 4 lakh 
tons of ghee and 1*7 lakh tons of 
vanaspati. ^

(b) The meaning of annual require
ment per capita per day is not clear. 
According to the Nutrition Advisory 
Committee the share of vegetable oil, 
ghee, etc., in a balanced diet should be
2 oz. per consumption unit per day.

Shri Jhulan Sinha: May I know. Sir, 
if the total production of ghee and 
Vanaspati in the country is equal to 
the requirements of ghee as glvea in 
the formula?

Shri Karmarkar: The production of 
Vanaspati as judged by the reports 
from the markets appears to be fairly 
good, but regarding ghee, there 4s a 
shortage.

^  : W  WFPfhT
ipft ^  sng-
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I  ?
Mr. Speaker: He is giving informa

tion lor the consideration of Govern
ment. It should be taken into consi
deration.

Sahjanwa—Barhni Railway Lines

*831. Shri U. S. Dnbe: WiU the
Minister of Railways be pleased to
state:'

(a) whether there is a demand to 
connect Sahjanwa and Barhni via 
Bakhira, Menhdawala and Bans: and 
another to connect Kalwari and 
Barhni on the O. T. Railway; and

(b) if sor whether Government pro
pose to examine the feasibili^ of 
opening any of these lines in the near 
futxire?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) and (b). The Uttar Pradesh Gov
ernment recommended construction of 
railway lines between Barhni and 
Kalwari, via Khandsari, Pathra Bazar, 
Bansi, Rudhauli and Basti, and bet
ween Balrampur and Sahjanwa, via
Utraula, Domariaganj, Pa+brs Bazar, 
Bansi Mehndawal and Khalilabad, 
Both these projects were considered 
by the Central Board of Transport at 
their meeting held on 28th July 1948 
and were dropped on the ground that ’ 
the needs of the areas could be ade
quately met by roads.
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Season Tickets

*832. Shri S. G. Parikh: WiU the
Minister of RjUlWays be pleased to 
state whether it is a fact that three 
months season tickets for Bombay 
suburbs and elsewhere are to be dis
continued?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
No modification in the existing pro
cedure in regard to the issue of Quar
terly suburban season tickets is con
templated.

Shri B. S. Mnrthy: May I know. Sir, 
whether seasonal tickets for Christmas 
and other festival seasons are to be. 
reintroduced by Government?

Mr. Speyer: Does the hon. Member 
mean it with regard to all the railways 
generally?

Shri S. G. Parikh: The main question 
relates to ‘Bombay suburbs and else
where*.

Mr. Speaker: The question prima 
facie conveys the impression that the 
hbn. Member had only Bombay in his 
mind. If, however, he gives a general 
interpretation to It, I have no object
ion.

Shri B. S. Mvrtliy: May I know whe
ther seasonal tickets would be issued 
for other festivals also from the capital 
cities and in their suburbs?

Shri Satish Chandra: The hon. Mem
ber is presumably referring to conces
sion tickets for return journey which 
were issued during festive seasons. 
This question relates to season ticket 
issued in Bombay suburbs and else
where. I had thought that it implied 
to other suburbs such as in the City 
of Madras or Calcutta?

Shri S. G. Parikh: I meant other 
stations also.

Mr. Speaker: The presumption made 
by the hon. the Parliamentary Secre
tary is correct. That is what I alsa 
thought in the beginning. The ques
tion should have been clear in the first" 
instance itself.
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T.B. IN Mamipur and Tmpuba

*834. Shri L. J. Singh: WiU the
Minister of Health be pleased to state:

(a) whet îer it is a fact that there is 
considerable increase in the incidence 
of T.B. infections among t ^  schogl 
and college students of Manipur and 
Tripura; and

(b) what are the percentages of T.B. 
suspects from school and college 
students in Manipur and Tripura 
according to the latest report of the
B.C.G. Vaccination?

The Minister of Health (Bajkumari 
Amrit Kaiir): (a) and (b). Informa
tion is being collected and will be laid 
on the Table of the House as soon as 
it becomes available.

Shri L. J. Singh: May I know, whe
ther there are any T.B. hospitals in 
these two States...... ?

Mr. Speaker: The hon. the Minister 
has just stated that the information is 
being collected, and the hon. Member 
may put his supplementaries after the 
same is laid on the Table of the House:

Cattle Export

*835. Shri L. J. Singh: Will the
Minister of States be pleased to state:

(a) what is the number of cattle 
exported from Manipur since the 
lifting up of ban on cattle export; and

(b) whether it is a fact tiiat since 
removal of ban on cattle export there 
has been considerable drought of cattle 
adversely affecting agriculture and 
that cow lifting is on the increase?

The Minister of Home AiTairs and 
States (Dr. Katju): (a) 21,638 heads 
of cattle were exported from Manipur 
to Assam during the period 1st June
1951 to 31st May 1952.

(b) It is not correct to say that since 
the ban on export was lifted, there has 
been a dearth of cattle affecting agri
culture adversely. There has been 
slight increase in the number of re
ported cases of cattle lifting but this 
is not due to the lifting of the ban; it 
is more likely to be due to the stabi
lisation of the administration and the 
setting up of more police outposts, re
sulting in more cases being reported to 
the Police.

Shri L. J. Singh: May I know whe
ther Government have made any pro
vision to stot  ̂the inci-ease in prices of 
bullocks and cattle, which are , ab
normally soaring high due to the 
shortage of cattle?

Dr. Kaija: If the hon. Member had 
raised that point in the question itself,
1 would have got the information, but 
as it is, I have no knowledge as* ta 
whether the prices are soaririg or other
wise. * .
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Shri X. J. Singh: In view of the 
shortage of cattle, do the Government 
contemplate stoppage of exporting : 
cattle for the present?

Dr. Katju: There is no question of 
stoppage, because our information is 
that there is really no disturbance in 
the agricultural economy at all, and 
I may add here that while the cases 
of cattle-lifting in the previous year, 
namely 1950-51 was only 10, it has in
creased, so far as reports go to 35 in 
the year 1951-52. ^ .

. ^
Bombay—Cape Comorin National 

Highway

*836. Shri N. P. Damodaran: Will :
the Minister of Transport be pleased 
to state:

(a) whether a National Highway 
from Bombay to Cape Comorin is 
under construction;

(b) if the answer to part (a) above 
be in the aflfirmative, what the present 
stage of the work is;

 ̂ (c) when the road is expected to be
completed;

(d) the cost of construction of the
road; ’

(e) whether all the rivers in the - 
path of this National Highway will be 
bridged;

(f) how long it will take to bridge* 
all the rivers; and
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(g) whether the possibility of con
verting railway bridges into combined 
Toad-rail bridges will be explored in 
places where the road runs parallel to 
the railway line, as in the case of the 
Baliapatam rail bridge near Canna  ̂
nore, recently converted into a road- 
rail bridge?

The Parliamoitary Secretary to fhe 
Prime Minister (Shri Satish Chandra):
(a) National Highways 3, 4 and 7 
connect Bombay with Cape Comorin 
via ilubli, Bangalore and Madura. Pre- 
simiably the hon. Member refers to 
the scheme for constructing an alter
native road, called the West Coast 

-Road, branching off from Hubli and 
running via Mangalore and Trichur. 
This is not included in the present 
provisional N.H. scheme but central
ly-aided construction work is in pro
gress on it.

(b) A statement showing the works 
in progress or proposed to be under
taken snortly is laid on the Table. [See 
Appendix IV, annexure No 41].

(c) to (f). It may take ten to fiteen 
years to complete a fully bridged road 
-and this will cost about five crores 
of rupees.

(g) Yes.
Shri Telayudhan: May I know whe

ther any scheme was formerly in
vestigated connecting Hubli with the 
Cape Comorin through the West 
Coast, and whether it is being drop
ped this year?

Shri Satish Chandra : I l^ve just 
said that the work has started and is 
in progress. I am speaking about that 

^ery toad which, the hon. Member 
has in mind.

Shri Velayndhan: Is it a national 
highway?

Mr. Speaker: The hon. the Parlia
mentary Secretary has just stated that 
it is not. The hon. Member was per
haps not attentive when the reply was 
given. I heard in the reply to the 
main question itself that it is not a 
national highway.

Shri Nambiar: May I know whether 
repeated renresentations are being re
ceived by Government from the people 
■of the West Coast that a plan for' 
constructing such a road is necessary 
on the West Coast?

Shri Satish Chandra: Sir, I have tust 
stated that the work on the said road 
is in progress.

Shri Nambiar: The hon. the Parlia
mentary Secretary has not answered 
my question.

Mr. Speaker. The question has been 
fully answered. The hon. Member 
would have got the answer if he bad 
taken care to understand the reply. 
It has just been stated that the road 
is under construction with some amount 
of aid and help. It is therefore not 
exactly a national highway.

Shri Nambiar: But the road is not 
being constructed. It may take fifteen 
years.

Shri Satish Chandra: If the hon.
Member is not convinced, I can’t help 
it

Shri Achuthan: May I know how the 
cost is borne by the Central Govern
ment for the above plan?

Shri Satish Chandra: Under the Fe
deral Financial Integration Scheme, 
the entire cost for the development 
and maintenance of that portion of the 
road which lies in Travancore-Cochin 
State is to be borne by the Centre 
while it is to be shared half and half 
between the Centre bn one hand and 
the Bombay and Madras Govern
ments on the other for the respective 
portions of the road lying in these 
States.

WRITTEN ANSWERS TO QUESTIONS 
Development of I^sheries

*802. Kiimari Annie Mascarene: (a) 
Will the Minister of Food and Agricul
ture be pleased to state what is the 
amount set apart for the development 
of fisheries in the Five Year Plan?

(b) Are there any schemes to develop 
fisheries in India?

(c) If so, where are these schemes 
to be concentrated?

(d) What are the amounts allotted 
for each state?

(e) Are there any company or agents 
to whom the schemes are entrusted, 
and if so, who are they? -

The Deputy Minister of Commerce 
and Industry (Shri Karmaricar): (a)'
The draft Five Year Plan provides for 
a total expenditure of Rs. 4-39 crores 
on the development of fisheries.

(b) to (d). A statement is laid on 
the Table of the House. [See Ap
pendix IV, annexurs No. 4?T-■ ' m

(e) No. Fisheries schemes are under
taken departmentally, sometimes With 
the help of fishermen’s cooperatives.
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Food Subsidies

*805. Dr. P. S. Deshmukh: (a) WiU 
the Minister of Food and AgTicaltare
be pleased to state whether it is a fact 
that some subsidies are still paid by 
way of exception?

(b) If so, to what States are they 
paid and what is the amount?

(c) What are the grounds on which 
these exceptions are made?»

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
and (b). Yes; to the State of Travan- 
core-Cochin an ad hoc lump-sum sub-, 
sidy of Rupees three crores.

- (c) An exception was made in the
case of Travancore-Cochin due to its 
highly deficit character, its dependence 
on imported foodgrains particularly 
rice which is very expensive and its 
inaccessibility to internal surpluses.

Sugar

"806. Dr. P. S. Deshmukh: (a) Will 
Lhe Mmister of Food and Affricultare
be pleased to .state whether it is a fact 
that the sugar manufactured in Hyder
abad was for a long time being taken 
to Madras and the sugar manufactur
ed in Madras brought to Hyderabad 
for consumption? .

(b) Has this matter been looked 
into?

(c) If so, has this been stopped and 
when?

The Deputy Mbiister of Commerce 
and Industry (Shri JSarmarkar): (a)
to (c). No movement of sugar is al
lowed from one deficit state to another 
deficit state. But in view of increased 
production in Hyderabad during 1951
52 due to coming into production of 
a new plant and consequent surplus 
over estimated consumption of ihe 
State, some sugar was allotted from 
Hyderabad to Madras early in the 
season. Subsequently with the abnor
mal increase in all-India production 
and consequent increase in the con
sumption quota of Hyderabad State, 
some quantity had to be reimbursed 
to the State from Madras and Bombay.,

A ircrash near Agartala

*807. Shri A. C. Guba: Will the
Minister of Communicstlons be pleas
ed to state:

(a) whether a freighter plane be
longing to the Kalinga Airways crash
ed at Agartala on the 10th April, 1952;

(b) the causes and the nature of the 
damage done;
95 PSD

. (c) whether planes belonging to 
this company had any more accidents 
within the last two years; aind

(d) whether there has been any en
quiry into the accident?

The Deputy Minister of Communica' 
tions (Shri Raj Bahadur): (a) Yes.

(b) The cause of the damage Was
the crash and the fire which followed. 
The aircraft as well as the freight, 
which consisted of 4,890 lbs. of til 
seeds, and 2,856 lbs. of cotton, were 
totally destroyed by fire. The crew 
of four were killed. The aircraft car
ried no passenger. .

(c) Yes. Another Dakota aircraft 
engaged on a Scheduled freighter iser- 
vice crashed near Dum Dum On 31st 
December, 1951.

(d) Yes, Sir.
Sugar Mills

*810. Dr. P. S. Deshmukh: WiU the 
Minister of Food and Agriculture be
pleased to lay on the Table of the 
House' a statement showing:—

(a) the names of sugar mills -in 
India;

(b) year of their establishment;
V (c) location; and

(d) quantity of sugar produced in 
each mill in each year?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a),
(c) and (d). A statement showing the 
names of the sugar mills, their loca
tion and production of sugar in each 
of the years 1949-50, 195(V51 and 1951
52 (up to 31st May, 1952) is laid on 
the Table of the House. [See Appen
dix IV, annexure 'Jo. 4-'].

Production figures of -each mill in 
respect of earlier years are being 
collected.

(b)* Information is being collected.

Withholding of Teijegrams by 
Sub-Postmaster op Tripura

♦820. Shri BIren Dutt: (a) Will the 
Minister of States be pleased to state 
whether a telegram addressed to the 
Prime Minister of India by the MPs. 
of Tripura was withheld by the Sub
Postmaster of Agartala?

(b) Was that done l>y the order of 
Chief Commissioner of Tripura?

The Minister of Home Affairs and 
States (Dr. Katju): (a) and (b). Two 
such telegrams were, in ignorance of 
yrigflng orders on the subject, held
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up tor a few days because they were 
ooQsidered objectionable. They were 
howevef subsequently "passed for 
transmission. v

Refusal o f  visa to  Mr. McWhinnie

*9Z1. fihri A. ^  CkpaiMi: la) Will 
the Minister of Home Affairs be pleas
ed to staite whether Mr. MtWhinme a 
■^itish National and a Leader of the 
Wteld yed^Jration of Trade Unions was 
= refused visa for entry into India and 
il so, why? ,

(b) How many officials of thê  Inter
national Confederation of Free Trade 
Unions have been allowed entry into 
India dui t̂eg the past three years?

Ike Minister of Home Affairs and
States (Dr. Katju): (a) Y«s; in the 
public interest.

(b) 5.

TRftNSicR OF Villages from B ombay
TO Hyde^ bad

*822. SIvi Pataskar: Will Uie Minis> 
ter of States be pleased to state:

(a) whether the wishes of the peo
ple 6f villages transferred from the 
State of Bombay to the State of Hy^r^ 
abad were ascertained b»;for<i tneir 
tcaosfer on 25th January, 1950;

(b) whether the residents of these 
villages have made representaftion 
complaining Of this transter;

(c) -Whofther as a result of this trang- 
^ r  the-people of these villages are put
to suffering owing to the differing 
ecwiomic, political and Administrative 
vet'Up of these two States;

(d) whether it is a fact that the 
H^erabad State Govermnent has with-

the facilities given to the peo
ple in the beginning in the matter of 
customs duties, educational institu
tions eftc.; and

(e) whether any 'steos are being 
t a l^  to remove the difficulties and 
hardships of these people?

Ihe m teM er of Home Allftirs and 
' t̂artes <»r. KatJu): (a) For ad
ministrative convenience and with a 
-flew to rationalising .boundaries a 
number of enclave villages were trans
ferred from one State to another 
throughout India, with the mutual con
sent of the Governments of the States 
concerned. The transfer of Bombay 

’enelave villages to the Hyderabad 
-'State was a part of this g(TOral sHieme.

(fclYea. . '

(c) *and <d). There were two main 
complaints from people of these vil
lages; one related to the exemption 
from customs duty and the other was 
about the continuance of the V̂ arious 
facilities which they enjoyed under 
Bombay in regard to schools, village 
records, Panchayats, etc. As regards 
the first the customs concessions ori
ginally granted were withdrawn by the 
Hyderabad Government on 31st July
1951 as . the villagers were systemati
cally abusing the privilege, indulging 
in large scale smuggling of goods. 
The levy of tiiese duties is, in any 
case, to be abolished by April 1954.

As regards educational and other 
facilities, the Hyderabad Government 
have assured the people that the 
schools and other institutions existing 
prior to transfer would be continued 
in the same manner and at ihe same 
level and standards as before.

(e) Yes. The Hyderabad Govern
ment are adopting measures to re
move, as far as possible, the hard
ships and legitimate grievances of the 
people.

Malanad Development Scheme ^

4 ^  Shri Kelappaa: Will the Min
ister or  Food and AgricnlCnre be pleas
ed to state:

(a) what progress has been made
in the Malanad Development Scheme; 
and .

(b) what are the areas included in 
the Scheme?

The Deputy Minister Commerce 
imd Industry <Sliri KaTmftrkar): (a)
The Government of India have not 
taken up any scheme for the develop
ment of the Malnad Region.

(b) Does not arise.

Small-Pox in Tripxjha

*«27. Shri Biren Dntt: Will the 
Minister of Jlealih be 4)lea»8d to state*.

(a) whether any arrangements have 
been inade to check small-pox epidemic 
in the hill areas of Tripura; and

(b) how many people died of small
pox in the last out break of 4t in the 
Kbowi areas of the State?

The Minister of HeaUh (Rajknmari 
■ Amrit Kaur): (a) Yes. Arrange
ments have been made to give mass 
vaccination and re-vaccination to peo
ple in the affected localities.

(b) Seventeen,
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Railway Accidents .

* m ,  Shri B. N. Key: Will the 
Minister of Railways be pleased 
state:.

(a) the numbeir ol Railway acci
dents in North East Railway in 1950
51 and 1951-52;

(b) the number of deaths and per
sons Injured; and

(c) the amount of compensation
paid? -

The Parliamentary Secretary to the 
PriM  Minister (S M  Sati^ Chandra)^ 
<a) 4 serious accidents to trains carry
ing' passengers in 1950̂ 51 and 6 in
1951-52.

(b> 3j6 deaths and 170 injuries in 
1950̂ 51 and 26 deaths and 94 injuries 
in Ifi61r52.

(c) Rs. 14,904/- in 1950-51 and 
Rs. 64,877 in 1951-52.

Railway Bjsidce over Gandek^̂
•82S. Shri B. N. Roy: Will the

Minister of Railways be pleased to 
state;

(a) whether there is any proposal 
for the construction of a Railway 
bridge over Gandek somewhere near 
Chhitauni Ghat Railway Station in 
U.P. £ind Bagaha Station in Bihar in 
North. £a;»t Railway;

(b) if so, whether at the same place 
where the old bridge was; and

(e) the reasons for the .delay in its 
construction?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) Yes.

(b  ̂ The site of the new bridge has . 
n o t-be^  decided as yet.-

(c) 'Die proposal, for conatructing. 
a new- bridge is pending, improvement 
in the ways and mnans position of the 
Government.

Chhota-Udepur Railway Line

*839. Shri M. M. Gandhi: WIU the
Minister of Railways be pleased to 
state:

/ (a) whether there was a proposal
in the past to link Baroda State with 
Chhota-Udepur to Indore and Ratlam 
thus connecting Baroda, Madhya 
Bharat and Bombay State; and
' (b) If so, whether Government are 

going to consider the scheme proposed 
by the Baroda State now merged in 
Bombay State?

The ParHamentary Secretaay t<̂  the- 
Prime Minister (9|ni Satish^
(a> ihe Government are not aware of 
sifch a proposal.

(b) Does not arise.
Mail Huts in K ashmir

*840. SlBi Ghulam QadflR WM
Minister of Communications be pleas
ed to state:

(a) whether it is a fact that mait* 
huts between Sonamarg and Kargil in 
Kashmir which were destroyed by the 
raiders have not so far been ror 
constructed;

(b) whether Government are awar*
that during winter mail meant for 
these areas is often delayed  ̂on aogonal 
of this reason; and ‘

(c) when Government proskosa ta- 
reconstruct these huts?

The Deputy Minister of Comnmnica- 
tions (Shri Raj Bhadnr): (a), and (c). 
In the present conditions in that area 
travelling of runners at night has been 
suspended. No huts therefore are 
required. for the shfdter of the run
ners since they spend the night in: 
their houses. Nevertheless, orders Ipr. 
reconstruction of the huts, lor tha 
comfort of the nmners in the day 
time have been passed.

(b) During winter, mails are un̂  
usually delayed not for want of hots 
but due to severe weather conditions.

Extension o f  T ei^ rap h  Line bsyon»^ 
Ladakh

*841. Shri GhHlani. Q ate:
Minister of CommiiwoaAions be pteMr
ed to state:

(a) whether any steps have., 
taken to extend the telegraph line be  ̂
yond Ladakh so as to link it up with 
Nubra-Penamic and other border 
areas; and

(b) if the reply to part (a) above be 
in the negative, what action Govern
ment propose to take in the matter^

The Deputy Minister of Communica
tions (Shri Ral Bahadur): (a) No.

(b) There is no proposal at pre
sent to extend telegraph line liej^nd 
Ladakh.
Pathankote— Ûdhampur Railway Ldje

*842. Shri Ghuhun Qader: Will the 
Minister of Railways be pleased to
state: . '

(a) whether any survey has beott' 
or is being made for owistriiotinK a
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Railway line from Pathankote to 
Udhampur and Jammu;

(b) if the answer to part (a), above 
be in the affirmative, when Goveror 
ment propose to start tĥ e work of cod»> 
tructing the Railway lane; and

(c) if the answer to part (a) above 
bê  in the negative, the reasons there  ̂* 
for?-

The Parliamentary Secretary to the 
Priitte Mmister (Shri Satish Cliaiidra):
(a) No. .

(b). In view of the reply to part
(a), the question does not arise.

(c) The difficult ways and means 
position combined with the fact that 
there is already a long list of high 
priority projects approved of by the 
Central Board of Transport.

~Ex-Nizam ’s State Railway

*843. Shri Vittal Eao: Will the Min
ister of Railways be pleased to state;

(a) to what extent and to what 
categories of sta£[ the Adjudicator's 
award has been implemented on the 
ex-N.S. Railway;

' (b) the categories of staff to wliom 
the Adjudicator’s award has not been 
implemented though they come unde* 
the purview of the award; and

(c) the saving effected by the rail
way administration flbnsequent on the 
non-implementation of the award?

Tlie Parliamentary Secretary to fhe 
Prime Minister (Shri Satish Chandra):
(a) The benefits of the Hours of Em- 
pioyment regulations as modified by 
the Adjudicator’s Award have been 
extended in full to all categories of 
stall ot tne ex-N. b. Railway (In the 
Engineering, Mechanical, Stores and 
Accounts Departments, and Class IV 
staif oi the Medical ana Transporta
tion Departments; in respect of the 
Commercial Department, and Class III 
staff of the Transportation and Medi
cal Departments, the extension of these 
benefits is in hand and progress is 
estimated at 50 per cent.

(b) The benefits of the Award have 
not yet been extended to the Running 
Staff, Travelling Ticket Examiners 
and Scalesmen, and about 50 per cent, 
ot the Assistant Station Masters, and 
Train Examining Staff. In the case 
of Medigal Department, 5 posts have 
been filled out of 8 required for 
completing the extension of the bene
fits the Award.

(e/TWa unplementation of the 
Award must necessarily take time to 
be completed and there is no ques
tion of the Administration effecting 
any saving.

3fk iT6znTR5r % infe-

(^ )  WT ^  ^

% 3rrr t r  % 51!  ̂
^  '3TR

ifhsRT inrnft

(^ )  ^  TO

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Cliandra>:
(a) The loiiowing north-south connec
tions in Rajasthan and Madhya Bha
rat have been under consideration:—

(i) Ajmer-Kotah, and (ii) Bhusaval- 
Tarana Road.

(b) The first project was conside
red by the Central Board of Trans
port and dropped. The. second propo
sal is under reference with the Madhya 
Bharat Government. The Govern
ment are not in a position at this 
stage to say if and when construction 
is likely to be imdertaken.

(c) The question does not arise.

AHMEDABAO— K̂HERWARA NATIONAL
Highway

*845. Shri Bheekha Bhai: WiU the
Minister of Transport be pleased to 
state:

(a) whether the construction ol 
Ahmedabad Kherwara National high
way No. 8 has been taken up;

(b) if so, the progress made on this 
road project up till now; and ,

(c) the time by which the work will 
be completed?
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The Parliameutaiy Secretary to. the 

Prime iv&misier (6nri Oiiadiitxa ;̂
(a) and (b). The Construction work 
has not been commenced but surveys 
are in progress to select a suitable 
alignment and to prepare plans and 
estimates for the work.

(c) It is hoped that the road work 
will be completed by 1957-58.

Farlakimedi Light Railway .

*846. Slui Sau^anna: Will the Mln> 
ister oi liaiiways- be pleased to state:

(a) whether there is any proposal to 
convert the i^arlakimedi Ldght HailWay 
(i3. Ry.) to broad gauge hne; and

(b) if so; when will it be taken up?

The Parliamentary Secretary to the
Prime ivkumiei: (Siui Ciiactlra).
(a) Yes.

(b) It is not possible at this stage 
to state if and when the work of 
conversion oi the l-’arlakimedi Liight 
Railway would actually be taken in 
hand.

Ongole— Ĥyderabad Railway Line

*847. Shri Kandasamy; Will the 
Minister of Kail ways be pleased to
state: '

(a) whether it is a fact that the 
question of constructing a Railway line 
oetween Ongole to Hyderabad via 
Cun\bhum to open up to hinter-land 
of Guntur, Nalghonda-Karimnagar and 
Adilabad Districts was suggested in 
ir^ariiament; and

(b) whether Government piyopose 
to get this project investigated and if 
no, when?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(aj The matter is being looked into 
and a statement will be laid in due 
course on the Table of the House.

(b) There are already a large nun>- 
ber of projects approved by the Cen
tral Board of Transport the imple
mentation of which will take, several 
years due to the difficult ways and 
means position. No useful purpose 
therefore is likely to be served by 
carrying out any investigation for 
Uogole-riyderabad line at this stage, 
a> a survey if carried out now will 
become out of date a few years hence.

Central Railway A dvisory Eoarl-
^848. Shri Kandasamy: WiU the

Minister oi iiauways be pleased to
Slate;

(a) whether the Central Railway 
Advisory Council win ue continued;

(b) if so, whether both Houses of 
Painament will be cailea uoon to elect 
an equal number o£ representatives;

(c) if so, when tiie new Council will 
be constituted;

<d) how the local Railway Advisory 
Councils will be reconstituted in the 
iignt of the Re-grouping; ana

(e) what steps will be taken to 
associate the local Members of both 
Houses of Parhament with these 
Coimcils?

The Parliamentary Secretary to the 
Prime minister (Shri Satish Chandn):
(,a> to (c;. iiie matter is under consi
deration of Caovemm^t _

(d) and (e). The reorganisation of
these advisory bodies is under consi
deration of Government

Procurement of Rice in Madhya 
' Pradesh

■ •
*849. Shri Kirolikar: Will the Min

ister of Food and Apiculture be pleas
ed to state:

(a) what quantity of rice has been 
procured by Government in the rice 
producing districts of the Madhya 
Pradesh State and from the Durg Dis
trict till 1st May, 1952;

(b) the States to which rice has been 
transported an4 in what quantity; and

(c) the quantity of rice which has 
Deen transported from Durg District 
10 Travancore Cochin State?

The Deputy Minister of Commerce 
and Indn^ry (Shri Karmarfcar): (a). 
1,83,812 tons of rice were procured 
'by the Madhya Pradesh Government
auring the period 1-11-51 to 30-4-52. 
This figure includes 18,500 tons of 
rice procured from the Durg district.

(b) DuiUng the period 1-11-51 to 
26-4-52 Madhya Pradesh Government 
despatched 8,853 tons of rice to Bom
bay, 9,975 tons of rice to Madras and 
5,516 tons of rice to Travancore- 
Cochin.

(c) From Durg district of Madhya 
Pradesb 2,000 tons of rice were des
patched to Travancore-Cochin during 
the two wed£s that ended on 3-5-52.
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Palni—Saasrajyanagar Railway Line

*850. Skri Balakrisfanan: WiU the
Minister ot Railways be pleased to 
state:

(a) whether there was a proposal 
to construct a railway line from Palni 
(Madras State) to Samrajyanagar via 
Darapuram and Sathiyamangalam;

(b) whether it is a fact that survey
of this line was made a few years ago; 
and. ’

(c) if so, what was the result ô  the 
surv^?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) A railway line between Palni and 
Chamarajanagar was considered in two 
pacts (i) Palni to Satyamangalam 
via I’iruppur and Dharapuram, and
(ii) Satyamangalam to Chamaraja- 
nagar as part ot Coimbatore-Satyaman- 
galam-Chamarajanagar project.

(b) The survey . a£ PalxurSatTamaO' 
galam project was last carried out 
in 1S126-27. The survey oi Chamara^- ' 
nagar-Comibatore project was carried 
out in 1948-49.

(c) The Satyamangalam-Palni rail
way project was found to be financial
ly imremunerative and was according
ly dropped. The Chamarajanagar- 
batyamangalam-Coimbatore railway 
project has been approved by the 
Central Board of Transport and its 
construction is proposed to be taken 
up during 1954-55 and 1955-56.

Meteorological Instruments

165. Skri S. a  Samanta: Will the
Minister of ComBmnioations be pleas
ed to state:

(a) the names of fac^ries where 
Meteorological and Seismological 
insl̂ nigŵ ntfl for the day to day work- 
ixtg. 0 1 the Meteorological D^artment 
are manufactured in India; and

(b) what are the instruments that 
ave not manufactured in India but are 
imported? -

The Deputy Minister of Oommunicar 
tUms (Sim Baj Bhadnr): (a) The
large bulk of the requirements of the 
India Meteorological Department in 
regard to meteorological and seismolo- 
gical instniments is met by manufac
ture in the Department’s own work
shops in Delhi and Poona. I lay on 
the Table lotf the House a statement 
showing the other organisations in 
India from which instruments are ob
tained.. \_See Appendix IV, annexure 
No. 44}.

(b) A  statement giving the requir
ed information is laid on the Table 
[See Appendix IV, attmexure No. 45],

P ^ cu rtm en t or Foodgrainb
L66. Shri Das:̂  WiU the Min^

ister o i Ji'oodvanA AgrieiUtuie be pleas* 
ed. to-state the targets fixed ior. dilfes^ 
ent. Stales tor pr^ocurement of food;  ̂
grains in 1952?

The Deputy Minister of Commerce 
and-Indmtoy (Shr^ Kanuokair); A 
statement showing procurement tar  ̂
gets fixed for 1952 for the various 
states is laid on the Table of the 
House.

STATE iiiENT 
Procurement target of foodgrains for

1952 for variov£ States in India.
State Quantity in tc

Assam 70.000
"fiihar 41,000
Bembay 250;O6O
Madhya Pradesh 460,000
Madras 850,000
Orissa 244,500
Punjab 285,000
Uttar Pradesh 517,000
West Bengal 2uU,UUU
Hyderabad 176,OOU
Jammu & Kashmir 43,616
Madhya Bharat 57,000
Mysore 72,000
PEPSU 110,580
Rajasthan 80,000
Saurashtra 16,000
TravancorerGochin 80,800
Coorg 11,000
Himachal Pradesh 1,800
Kutch 1,000
Manipur 2,571
Tripura 1,100
Vindhya Pradesh 25,719
Andamans 300

Total 3,645,986

Sugar
167. Shri S. N. Das; Will the Minis

ter of Food and Agriciiltttre be pleased 
to state: .

(a) the total quantities of sugar pro
duced in India during 1951-52 season 
giving State-wiS‘3 figures;

~(b) the total quantity of Khandsari 
sugar produced during the same perlo^

(c) the total quantity of gur product 
ededucing; the same peviod; and
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(d) to what extent control over pro
duction, distribution, sale and trans
port of these articles has been teiaxed?

The Depnty Minister of Oommerve 
and Industry (Shri Karmarkar): (a)
A statement showing the production of 
sugar during 1951-52 upto 22nd May,
1952 is laid on the Table of the House.

(b) One lakh tons (estimated).
(c) 27*5 lakh tons (estimated).
<d) There is no control on produc

tion o f ' sugar and all restrictions on 
its inter-state movement have also 
been removed and rationing abolish
ed̂  ®ut releases from mills are contro
lled and the quantity released for 
controlled distribution is sold at fixed 
prices. Prices of gur and khandsari 
are well below the ceilings fixed and 
there is no control on their produc
tion, distribution and transport.

STATEMENT
The Production of Sugar during 1951
52 upto the week ending 22nd May,

U. p.

1951-52

801898
Bihar 224349
W«st Bengal 7157
Punjab 1U872
Orissa 2596
Madras 88978
Rajasthan 7398
Travancore 4376
Bombay 154329
Bhopid 3656
Mysore 23800
Pepsu 27575
Hyderabad 37672
Madhya Bharat 18217
A^mer-Merwara 789

Total . 14,21,662

Excludes figure of production for 
week ending 22-5-52 in respect of Aira 
and MahoU factories. •

lU iLW jrr Goacbes  and W agons

168. Pandit M. B. Bhargava: Will the 
Minister of Railways be pleased to
stRte:

the number and value of coaches 
of each class separately and the num
ber and value of wagons of all the 
three gauges imported into India from 
^tslde during the year 1951-52;

(b) the number and value of each 
class separately manufactured at 
various workshops in India during the 
year 1951-52;

(c) the names and descriptiom of the
railway lines on which the coaches and 
wagons referred fo in parts (a) and
(b) above were laid durinc the yea?
1951;

(d) the number of coaches and
wagons of all the three gauges which 
had to be replaced on various railway 
lines during the year 1951-52;

(e) the number of coaches and
wagons of all the three gauges which 
stand in need of immediate replace
ment; '

(f) the number of ooacfaes t«nd 
wagons required for replacement every 
year on the three gauges, the average 
number and value of coachesi and 
wagons manufactured in India and im
ported from outside; and

(g) the number of coaches and 
wagons of aU the three gauges which 
are l3dng under repairs at the various 
workshops in India?

The Parliamentary 
Prime Minister (Shri Satish
(a): Coaches—

40 flie

(i) 96 Broad Gauge Electric 
Multiple Unit coaches U.K. 
for Bombay Suburban Ser
vice valued at approximately 
Rs. 3-14 crores (64 coaches 
for Central and 32 for Wes
tern Railways).

(ii) 2 Broad Gauge Sample coaches 
ex  Switzerland valued at ap
proximately- Rs. 5 lakhs.

Wagons—
The number and value of wagons pf 

different gauges imported into India 
durmg 1951-52, is as follows:—

'^auge Nos. Imported. Approx. Vidue.

Be.
Broad 86 1^,38,066
Metre 1966 1,92,80,222
Ifarrow ..

All the stock is ordered for the 
Indian Railways as a whole, and put 
into service to operate in the General 
Wagon pool. Of the Metre Oaup“ 
stock imported from abroai}, 18 
wagons were put into service in the 
Southern pool, and 1948 are for the 
Nothem pool.
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(b) Coaches—
The, information is given below:—

Upper Lower 
CIhss Class

Non-
passon-

gor
carry
ing

Total

Broad Oaiige—

Ry. Workshopa- 31 108 30 178

Hindustan Air - 
Craft.

. .  100 100

Steel coach 
body sheila 
furiushed in 
B y. Workshops.

131 131

M etre Qwqe—

R y. Workshops. 64 186 38 277

Total 
cost in 

thousands 
o f

Distribution

Broad Ghiage-- 
Ry. Workdiops.

Rs.
1,78,00 Western -  26

Eastern 74 
Oentral »  32 
Southern =» 46

178

Hindustan Air 1,00, GO Northern 33
Craft. Western *= 26

Central »  26
Eastern »  16

100

1,31,00 Eastern -1 3 1Steel coach 
. bodydiells  

fomiahed in 
Bly. Workshops,

Metre Oauge—

Ry. workshops 2,07.75 Central ^  21
Northern =  62
North-

^  Eastern ^  63
Ponthom ■= 69

' Westam -  82

277

A-statement A giving the required
information as attached. [See Appen
dix IV, annexure No. 46].

(c) Coaches and Wagons—

Information required is indicated 
in parts (a) and (b) above.

(d) Coaches-^

Numbers in service due replacement
• on 31-3-51 on 30 year age basis are—

Broad Gauge 
Metre Gauge 
Narrow Gauge

Wagons—

2253
2715

536
5504

Numbers in service due replacement 
on 31-3-1951 on 40 year age basis

Broad Gauge 
Metre Gauge 
Narrow Gauge

8580
11302

777

20659

(e)’ Numbers falling due replace
ment during 1951-52—

Coaches—

Broad Gauge 
Metre Gauge 
Narrow Gauge

Wagons
Broad Gauge 
Metre Gauge 
Narrow Gauge

249
141
21

411

1780
915
154

"2849

(f) Average number of coaches and 
Wagons required for replacement 
every year on the three gauges—

Coaches Wapons

Broad Gauge 361 3787
Metre Gauge 254 1088
Narrow Gauge 34 102

Total . 649 4977^
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Average annual number of coaches 
aQd wagons to be manufactured in 
India and imported from outside and 
their value as estimated for the pro
grammes for the 5 year period from
1951-52—

India
estimated to cost

estimated to cost

950 coaches 
Rs. 8,23 lakhs.

6500 wagons 
Hs. 7,80 lakhs.

Abroad
200 Coaches estimated to cost 

Rs. 2,92 lakhs.
3000 wagons estimated to cost 

Rs. 3,66 lakhs.
(g) Information is given in State

ment No. 26(a) of Volume II of the 
Railway Board’s Report for 1950-51, 
a copy of which is available in the 
Library of the House.

Ad m in is t r a t iv e  C ou n cil  f o r  the  
A n dam ans

169. Dr. Ram Snbhag Singh: (a) WiU 
the Minister of Home Affairs be pleas
ed to state whether it is a fact that 
the Andaman Association has submit
ted a memorandum to the Government 
of India demanding the immediate 
establishment of an elected Adminis
trative Council in place of the presen": 
Advisory CouHvdl for the Andaman and 
Nicobar Islands nominated by the Chief 
Commissioner?

(b) If so, what steps do Govern
ment propose to take in regard to that 
memorandum?

The Minister of Home Affairs and 
States (Dr. Katjn): (a) and (b). I
have seen a copy of the memorandum 
which the Andaman Indians Associa
tion has circulated to Members of 
Parliament. Over 30 points have 
been raised in that memorandum in
cluding the est^bl'shment of an ejec
ted Administrative Council In place 
of the present Advisory Council. All 
these points are undfer consideration.
P o sts  and T elegraphs D e pa r t m e n t , 

U t ta r  P radesh

170. Shri Dhnsiya: (a) Will the
Minister of Communications be pleas
ed to state what is the total number 
of permanent and temporary clerks m 
U.P., in the Posts and Telegraphs 
Department?

(b) What is the total number <̂f 
Scheduled Caste employees in the 
permanent and temporary services 
respectively? *
fl.-> PSD

(c) According to the reservation in 
services given by the Government to 
the Scheduled Caste employees, do they 
represent fully there and if not, what 
are reasons therefor?

The Deputy Minister of 
tions (Shri BaJ

(a) Permanent
Temporary

(b) Permanent 
Temporary

):
5547
1295

89
95

(c) No. The reasons are that suffi
cient number do not appear at the
recruitment examination or 
in qualifying.

N a tio n a l  Highways nr Assam

171. Shri Sarmah: (a) Will the Minis
ter of Transport be pleased to state 
whether there is any Highway or High
ways in the State of Assam for main
tenance or improvement of which the 
Government of India give financial 
contribution or make full payment?

(b) If so, what are the names of 
such roadj, their respective mileagf

j  condition whether asphalted, 
metalled or Kutcha and the sum paid 
by the Government of India for each 
respectively for the years 1947-48
1948-49, 1949-50 and 1951-52?

(c) What amount was spent and how 
much lapsed for inability to spend 
during these four years?

(d) Who executes the work of main
tenance and upkeeo of the road or 
roads for which the Goverrment of 
India pays? *

roads m Assam for the upkeep and 
maintenance of which the Government of I n d ia  p a y s ?

pJSS to thePrime Minister (Shri SatiA Chandra):
^ )  Yes. about 800 miles of roads oro- 
visionally classed as National High
ways.

(b) and (c). Two statements con- 
teimng the required Information are
attached [See Appendix IV, an- 
nexure No. i7].

(d) The Assam PubUc Works De
partment.

(e) Yes. > 
n i  C la s s  C^ompabtments

172. Shri K. G. Deshmnkh* Wiii 
Miraster of R a a w S T b T ^ i e ^  ‘Sj
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(a) how many III class compart
ments of railway trains in the Central 
Zone are equipped with fan^; and

(b) what is the percentage of such 
compartments to the total number of
III class compartments in that zone?
. The Parliamentary Secretary to the 

'Piime UBidster tShri ^tish  CliaiLdra):
(a) 18  ̂ Carriages.

(b) 54 per cent, of the number due 
to be fitted with fans.

‘ E xtra  D e pa rtm e n ta l  S tatf

1*73. Sfarzmatl R̂ ikti Cbakravartty:
• Will the Minister of Cmnmunieations 
be pleased to state:

(a) the totar rtuhiber of extra De
partmental staff employed in the P. & 
T. Department: and

(b) what are their rates of pay?
The Deputy Minister of Commiinica>

ti^ns (Shri Baj Bahadar): (a) 56,460 
as on 30th April, 1952.

<b) A statement giving the informa
tion is laid on the Table of the 
House.

STATEMENT

DesignatioD o f  etaff. Basic
allowance

(1) Extra Departmentfil 
Sub PostmMtera and 
Extra Departmeatal
Sorters. upto Ra. 10/-

(2) Extra Departmental
Branuh Postmasters. Rs. lO/- to 25/

(3) Extra DeT)artmental
deltv« 7  Agents. upto Rs. 15 -̂

(4) Extra Der>artmental
Stamp Vendor. upto Rs .̂ 5/-

al(5) Extna Dep*^
Mail Carriers and 
other Extra Depart
mental Agents. apto Ka. 30-

^OAD D e ve lo pm en t  P lans fob  
M a n ipu r  and T r ip u r a

174. Shri L. J. Singh; Will the Minis
ter of Transp«rt be pleased to state:

Ca) what are the road development 
plans for Minipur and Tripura; and

(b) wjj!i.at are the amounts allotted 
'for sucii plans?

T’le Parliamentary Secretary to the 
Aime Minister (Shri Satish Chandra):
(a) The road development plans of 

Manipur and Tripura hrvp nol ye*̂

been finalised, but they include, works 
in progress * and under consideration 
as ixie.i-.oned m paia. 32 â xa eA- 
dix VIII, Part II of Transport Minis
try’s Report for 1951-52, which has 
been supplied to all Members and' is 
available in the Library.

(b) The amounts fixed in the Draft 
Five-Year Plan as the limit of expenr 
duiire during the cuireri ^ve-veai 
period ending with 1955-56 for road 
development in Manipur and Tripura 
are Hs. 81-28 lakhs and Rs. 1 00  crore 
respectively. The provision of Rs. 1-00 
crore in the Tripura State plan is 
exclusive of the cost of the Agartala- 
Assaip border road, which is being 
provided for separately “by the 
Centre.

W heat-R ice Exchange  . betw een  
India and P a k ista n

175,' Dr. Itam Siii>haef Singly: Will the 
Minister of Food and Agricultiire be
pleased to state: .

(a) whether it is a fact that the oro- 
posed wheat-rice exchange deal between 
India and Pakistan has fallen through;

(b) if so. what are the reasons there
of; and

<c) whether the reported diversions 
of India-bound wheat ships to Karachi 
liave m'aterialized?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
Yes.

(b) The terms proposed by the 
Government of India were not ac
ceptable to Pakistan.

(c) No foodgrain ships were diver
ted to Pakistan.

R ice P o sitio n  in  B ih ar

176, Pandit D. K. Tiwttfy: V m  the 
Minister of Fflwd and Arrlenttufe be
pleased to state:

(a) whether Government receive 
monthly , or quarterly report .from 
States about the stock position of food- 
grains in the States: and

(b) if so, wh^t was tljie position of 
rice in Bihar in the quarter ending .the 
31st March. 1952?

The Deputy MWlister of Commerce 
and Industry (Shri Karmiikar): (a)
The Government of India receive 
weekly reports on the stock position 
of foorigrains from the States.

(b) The closing stock of rice in 
Bihar on the 29th March, 1952 was 
21,324 tons. .
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HOUSE OF THE PEOPLE
Friday, 13th June, 1952.

The House met at a Quarter Past Eight 
of the Clock.

[Mr. S p e a k e r  in the Chair]
QUESTIONS AND ANSWERS

(Sec Pun 1)

9-15 A.M.

POINT OF PRIVILEGE 

A r r e^  of S h ri D asaratha D eb

Mr. Si»eakey; I have received a 
comn'jri;':':'.!i'11 ''rom the hon. Shri. K. 
Anancia to raise a
question of privilege. I just wish to 
be clear on the facts. He says that a 
Member of this House, Shri Dasaratha 
Deb, had been arrested on June 12, 
1952 at Agartala, Tripura State, by 
the Agartala Police. Now, what is the 
exact position? Is he in custody now? 
When was he arrested?

Shri Nambiar (Mayuram): He was 
arrested yer.terday at Agartala on an 
order Issued by the Magistrate or 
so !n . .b 'j .K ' ,  \ . c  n:>' I n - v / ,  n t  Agnr-
tala. Formerly there was a warrant 
issued against him under the Preven
tive Detention Act, but I understood 
from the hon. Home Minister that that 
had been cancelled. It was only after 
getting that assurance that he went 
back thinking that he would not be 
arrested. But again he is arrested and 
we do not exactly know what the posi
tion" is.

Mr. Sr»p;ikrr: Ts the hon. Minister in
a posil’on t.) I'n'i-h^en the House?

The o f '^o m e Affairs a n d .
States (Dr. Katju): I can give this in-

64 PSD.

' ; 1C82

formation that the warrant had been 
withdrawn. I have no knowledge my
self whether ha*has been arrested or 
not. I will make inquiries immediately, 
but I may add for your information 
that there was, if I remember aright, 
an order under section 144 in force 
in Agartala and putting the two to
gether there might have been—I am 
only speculating—a disobedience of 
that order leading to the usual conse
quences. I shall make inquiries.

Mr. Speaker; We must be clear on 
the facts and then, of course, I shall 
consider the question of referring the 
matter to the Privileges Committee. If 
the facts are clear, then I shall be in a 
position to decide.

Shri Nambiar: The position is that 
he has been arrested. Here is a tele
gram which I received......

Mr. Speaker: Order, order. The hon. 
Member need not be in a hurry about 
it. If there is a breach of privilege, 
everyone is equally interested to see 
that there is no breach of privilege 
caused by the executive Government. 
But we have to be clear on the facts.

Shri Namblrir: But he was arrested 
and from the facts it is clear......

Mr. Spealier: He is trying to argue. 
Let me knpw what the position is be-
foT'v id or this? nr.'d iĥ n> tbfre
wili be n reference t6 the Privileges 
Committee.

Shri Nambiar: Could we do it
tomorrow, Sir?

Mr. Speaker: It all depends upon
when they are able to get the report.

Dr. Katju: I shall try to get it by the
14th or by immediate telegram.

Mr. Sp?aker: This mattt^r is held
over tii' in,-,'i.)rro\v and the lion, Minis
ter will let us know tomorrow what the 
position is.
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Shri Nambiar: That means the next 
sitting.

Mr. Speaker: The hon. Member must 
be in a position to interpret the state
ments properly.

Dr. Katju: We are not meeting
tomorrow.

Mr. Speaker: That means the next 
sitting.

GENERAL BUDGET—DEMANDS FOR 
GRANTS

D emand N'o. 17— M in is t r y  
OF Education

Mr. Speaker: Motion is:
“That a sum not exceeding Rs.

23.63.000 be granted to the Presi
dent, out of the Consolidated Fund 
of India, to complete the sum neces
sary to defray the charges that 
will come in course of payment 
during the year ending the 31st 
day of March, 1953, in respect of 
‘Ministry of Education’.”

D e m a n d  No. 18—A nciiA E O L O G Y  

Mr. Speaker: Motion is:

“That a sum not exceeding Rs.
25.75.000 be granted to the Presi
dent, out of the ConsolidatGd Fund 
<; I Inrlia, In complete the sum 
necessary to defray the charges 
that will come in coursc of pay
ment during the year ending the 
31st day of March, 1953, in res
pect of ‘Archaeology'.”

D e m a n d  N o . 19—O t h e r  S c i e n t i f i c  
D e p a r t m e n t s

Mr. Speaker: Motion is:

“Th:i< a .sum not exceeding Rs.
1.13.41.000 be granted to the Presi
dent, out of the Con.solidated Fund 
of India, to complete the sum 
necessaiy to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in res
pect of *Other Scientific Depart
ments’.’*

D e m a n d  No. 20—E d u c a t io n  

Mr. Speaker: Motion is:

“That a sum not exceeding Rs.
2.46.31.000 be granted to the Presi
dent, out of the Consolidated Fund

of India, to complete the sum 
necessary to defray the charges 
that wiM come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘Education’.”

D em and N o .  21—M i s c e l l a n e o u s  De
p a r t m e n t s  AND E x p e n d i t u r e  u n d e r  t h e  

M i n i s t r y  or E d u c a t i o n

Blr. Speaker: Motion is:
“That a sum not exceeding Rs.

18.16.000 be granted to the Presi
dent, out of the Consolidated iSand 
o1 India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘Miscellaneous Departments and 
Expenditure under the Ministry of 
Education'.”

D e m a n d  No. 70—M i n i s t r y  o f  N a t u r a l  
R e s o u r c e s  a n d  S c i e n t i f i c  R e s e a r c h

Mr. Speaker: Motion is;
“That a sum not exceeding Rs.

7.54.000 be granted to the Presi
dent, out of the Con.solidated Fund 
of India, to complete the sum 
necessary to defray the charges 
that will come in coursq,  ̂ of pay
ment during the year endin,^ the 
31st daj' of i‘n res
pect of ‘Ministry of Natural Re
sources and Scientific Research’.”

D e m a n d  No. 72—G e o l o g ic a l  S u r v e y

Mr. Speaker: Motion is:
“That a sum not exceeding Rs.

42.38.000 be granted to the Presi
dent, out of the Consolidated Fund 
of India, to complete the sum 
nece.ssary to defray the chnrges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘Geological Survey’.”

D e m a n d  N o . 73—M i n e s

Mr. Speaker: Motion is:
“That a sum not exceeding Rs.

12.93.000 be granted to the Presi
dent. out of the Consolidated Fund 
of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during ihm year ending the 
31st day of March, 1053, in res
pect of ‘Mines’.”
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D e m a n d  N o . 7 4 — S c i e w t if ic  R e s e a r c h  

Mr, Speaker; Motion is:
“That a sum not exceeding Rs.

1.60.06.000 be granted to the Presi
dent, out of the Consolidated Fund 
of India, to complete the sum 
necessary to defray the charge? 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in res
pect of ‘Scientific .Research’.”

D emand N q. 124— Capi tal Qut- 
LAY OF THE M T N ISTR V  Of fJAWHAL RE

SOURCES AND S cientific  ^ & earc9

Mr. Speaker: Motion is:
“That a sum not exceeding Rfi.

54.35.000 be granted to the Presi
dent, out of the Consolidated Fund 
of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953. in res
pect of ‘Other Capital Outlay of 
the Ministry of Natural Re
sources and Scientific Research’.”
We have now to decide what time 

shall he aJlotted. What i,-? agreed 
time? Of rm.irse, in the absence of 
an agreement, I will divide the time 
half and half.

Pandit Thakurdas Bhargava (Gur-
gaon): Time has already been allotted 
in th ”̂ c'r'^p.’r’ted to us.

Mr. Sjii'aker: Upio 11-30, inclusive
of the 1‘ ply of the hon. Minister, we 
shall have the Ministry of Education 
and then we shall take......

-

[The Minister of Education Natural 
Resources and Scientific Research 
(Maulaiia Azad): Very little time will 
be left for discussion in respect of 
Natural Resources and Scientific Re
search part of the demands.]

[Mr. Speaker: Should we allot more 
time?] _  ____

i .
- Li-lj 4^^  JJ

[Maulana Azad: Whatever the case, 
the time for reply should be increased 
a little.]

«Tea?iT %

U  I

[1^. Speaker: You may have half 
an hour and let the Debate procced 
upto eleven.]

Shrimati Renu Chakravartty
(Basirhat): May we know what is the 
ftnal decision? Shall we proceed upto 

a i^  hall an hour will be allot
ted to the hon. Minister for reply an^ 
then we go over to the other Ministry?

SJhri Fo^ker SiUieb (Malappurcm): 
The time is* too 9hort, Sir.

fijliriniati Renu Chakravartty: Since 
thfere' are a very large number ol 
speakers who wish to speak on Edu
cation, could you kindly extend the 
time upto 11-30 and from 12 to one 
we can discuss Natural Resources?

Mr. Speaker: Yes, there is no diffi
culty.

y  iwvJl c-Of : L>f3F VVy*

-  LT*f ’

[Maulana Azad: Taking them
separately will not be a proper course 
to adopt.]

Mr. Speaker: That is what I feel. If
cut. mon'ons are { îven by hon. Mem- 
i.;ers in rcspoct of river valley projects, 
naturally tho.^e rut motions cannot be 
taken up. Tliere are three agreed 
cut motions proposed in respect of the 
discussion of Demand No. 70 for the 
Ministry of Natural Resources and 
Scientific Ror.earch. The river projects 
cannot ho discussed under this. The 
other two which refer to the need for 
greater attention to mineral wealth 
and nationalisation of mines can be 
♦aken up.

Shrimati K:nu Chakravartty: The
preliminary expenses on rive’- valley 
projects are included under this head. 
We are at a loss how to divide this.

Mr. Speaker: Even otherwi.se when
Planning comes in for discussion—it 
has not yet come—it is better perhaps 
to discuss it under that head because 
the projects by themselves will. It 
think, take some longer time for discus
sion. Otherwise, the House will only 
get one hour today and not only will 
the procedure be wrong but they will 
be losers in point of time.

Shrimati Renu Chakravartty: Could 
the hours devoted for Education be 
lengthened out?
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Mr. Speaker: I have no objection.
T hat means, so far as the other cut 
-niotions are concerned, there will be no 
:time practically. They wanted to dis- 
.cuss development of mineral wealth 
and nationalisation of mines. Are they 
prepared to have only half an hour?

Shri Namblar (Mayuram); This can 
go with Planning.

Mr. Speaker: No. It can only go with 
the Demand that is made. It cannot 
be adjusted. If they are agreeable, I 
have no objection. But if they find
.any difficulty, we can go uplo 12.

The Minister of Finance (Shri C. D. 
Deshmukh): There is no Demand for 
Plnrinnig sf-pnrately, so far as I can 
see. . River valley schemes are includ
ed in Demands Nos. 123 and 124.

Mr. Speaker: Demand No. 123 is not 
taken up here.

^hrim ati Renu Chakravartty: Will
you please explain to us how we are 
to  divide these up? The Budget has 
been dWided up in a particular way, 
and Iho portfolios have been divided 
up in another way.

Mr, Speaker: The portfolios were
divided after the Budget. Demand No. 
124 is being taken up today.

Shri C. D. Deshmukh: If you do not
lake up cue Piaaning Commission to
day. there will be no other opportunity 
{nVv'st'Ljvs that subject.

Mr. Speaker: The following sugges
tion has come from the Finance Minis
try: •

“The provision for the 
Planning Commission is includ
ed in Demand No. 37—Miscel- 
laneou.^> Departments and Expendi
ture under the Ministry of Finance. 
The Plnnning Commission does not 
consMrute a seerota/'lfit of the Gov- 
( -; ■ ' (if T"'’ -' ' : P'nnniiig
has !>een put down for d'scu.ss’on 
on the 201h, and as the Minister 
of Planning is ii'.so ro;,ponsible for 
the Ministry of River Valley 
Schemes whose demands will be 
discussed on the 201h, it will prob
ably be convenient, if the Parlia
ment Secretariat sees no objection, 
to allow di::cur.s!cn on Planning on 
the same date.”

I think it wiil be belter to take it up 
on thf' 20th when the Minister will 
al.so be hero, InstraJ of taking it up 
now

Shrimati Benu Chakravartty: “River 
Valley Schemes” is transferred to the 
Ministry of Finance?

Mr. Speaker: That will be taken up 
on the 20th.

The Prime Minister (Shri Jawahar- 
lal Nehru): My colleague, the Minister 

vOf Education, might speak only once 
, today—it might be a joint reply—in

stead of twice. It will be more con
venient to the House and to him, and 
probably some time will be saved, be
cause the speeches, although different, 
are overlapping speeches to some ex
tent. He cou’d have 45 minutes at the 
end, instead of part in the middle :and 
part at the end.

Shrimati Renu Cuakiavartly: We
agree.

Mr. Speaker: If hon. Members are
agreeable, I have no objection.

An Hon. Member: We cannot hear.

Mr. Speaker: We are losing time.
The proposal is  that all the Demands 
in respect of Education and Natural 
Resources and Scientific Research 
should be put together, and all the cut 
motions also should be placed together, 
and all of them should be discussed to
gether, and instead of h a v i n g  to speak 
twice, the hon. Minister of Education 
will make one speech at the end by 
way of reply. His reply will begin at 
12-15 P.M . I believe t h e  d i s c u ' .sion on 
Education will go on till about 11-30...

An Hon. Member: No limit necessary.
Mr. Speaker: All right. No limit is 

necessary. The two subjects are inter
mixed. Very well, we now proceed 
with the cut motions. We shall have 
a time limit of 15 minutes. That means, 
fewer Members will have to take part 
in the debate. I shall not b e  able to 
accommodate a larger number.

Policy
Shi’i N. B. C^owdhury (Ghc^tal): I 

beg to move:
“That the demand under the 

head ‘Ministry of Education’ be 
reduced by Rs. 100.”

System oj Education and mass 
Education

Shri Vallatharas (Pudukkottai): I
beg to move:

“Tliat the demand under the 
head ‘Ministry of Education’ be re
duced by Rs. 100.”
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Policy
Shri Meghnaa Saha (Calcutta North

West): I beg to move:
‘'That -the demand under the 

head ‘Ministry of Education* be 
reduced by Rs. 100.”

Recommendations of University Com* 
mission .

Shri Meffhaad Saha: I beg to move:
the demand under the 

^®^jOO^«cation* be reduced by

Foreign scholarships to Scheduled 
Castes

.  ^  ^  RalaWwJ (Sfe^apuiwlte- 
«erved-r^h. Castes): i  be^ to move:

. the demand' under < ;
• 5®ad ‘Ministry of Education* be re^

? duced by Rs; lOO.’*

Charges in  England. V m sC Q , Uaiton 
. Officer in tJ ^ A .

Shrlmatt Beau Chakravartty; I beg
to move:

L demand under the
. 0* Education' be

duced;T5y Rs, 100.”
Physical Sducation and recreational 

activities
(Kolhaptir cutn 

S&tara): I beg to move:-

demand u n d ^  the
*Bducation’ fce reduced by Bs.

GrmU td^StaUs for tpread of PrMiarv 
and 5«eondarV EdueotUm

®“ "  CI»ki»Tarttirr C begto move: . , ,. ■ ,, , .

^ **That the d i^ an d  undeor the 
^*100*5^”®—““ * «wlw*d by

Womeh^s .
S taA n tl B ern X iliidacvM l^

■ to m ove:) : ■
. “THat the demand under tj£e

reduced by

FaciUHes ^^'iSeh^uled Castes shiOents^ m Studies abroad .
Shri F. H.

**That the under thet^
h e ^  ^Ministry of Education’ be re- ‘ 
duced by Rs. 100/*

Taking over of Usmania University o f  
Hyderabad

Shri Wftghmare (Parbhanl): I beg t(r 
move: #. •

“That the demand under the 
head ‘Ministry of Education* be re
duced by Rs. 100.**

Compulsory ^m>ary education ins- 
Hyderabad

Shri Waghmare: 1 beg to move;

‘‘That the demand under ih»- 
head ‘Ministry of Education* oe^ 
reduced by Rs. 100.**

Edtmatim o f B a^w ard  Classes
lUtri JfataT-i?ir (Bhara^r-Sawaf- 

Madjaopur~leserved---Sch* Ca«te«); 
beg to

“That the demand under the-"̂  ̂
head ‘Ministry of Education^ be- 
reduced by.Rs. 100.”

>* V Religious instruction^ in Schools

Shri Pocfcer Saheb: I beg to movi®^
“That the demand under the*

, head ‘Ministry of Education* b e  
reduced by 1^. 100.**

Urdu Language v\

Shri Focker Saheb: I beg to move.*
•‘That the demand under the 

h^ad ‘Ministry of Education* be 
reduced by, Rs. 100.** .̂  ̂ w.,  ̂ ^

■ J>e^0Uipmeitt of
Shri Bamadiaiidra BeMtl <N^lore)tM 

I beg to move:
“That the d^nand under the  

head ^ n e s *  be reduced by Rs«
100.’* • h  ,  ̂ .

u,,  ̂ Natii^lilsation efi Mines
N. f t '

Bolangir): I  beg to move:. '■ ■ , ■■ ■ 
“That the demand under the^' ; 

head ^ in es*  be reduced by m

: Mineral resources particularly ik-. .
■ .South ..

S h r t ' r o d w ^ i l ^ r l v b i ^
‘‘H u t  Semand tmd«r

xiDurces and 
be reduced by Rs. 100.’
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Shri Anil K. Chanda (Birbhum ): Sir. 
With your permission I would like to 
oppose all the muUifarious cut mo
tions that, have been moved from the 
other side of the House. Education 
is a subject which I contend does not 
admit of any politics and therefore I 
w*ah, instead of moving such a large 
number of cut motions, the Members 
oppo.site..............

Mr. Speaker: Order, order. The hon. 
Members may not carry on talks in the 
House. They can retire to the lobby 
and talk.

Shri Anil K. Chanda: If the hon.
Members, instead of spending so much 
of their time in drafting the cut mo
tions. had expended a little bit of their 
time upon the literature which is sup
plied to us by the Ministry explaining 
the work of the past few years and 
detailing their work for the future, I 
am sure tlujie would not have been such 
an innalion in the cut motions. But 
that should not mean that I f«^l satis
fied with the Education Ministry. 
Thoufih I oppose the cut motions, I 
would like to make it clear that I am 
^ot satisfied with the Budget at least 
so far as education, is conc'erned. As 
a matter of fact no country should ever 
be satisfied with any Budget that can 
be provided for education because 
there is no limit to the educational 
necdr, of any country. No civilised 
country can have enough of education 
and tn-::reforG the provision that has 
been made for our education in the 
Budget, I am sorry to say, is really 
very inadequate. But we have to take 
into account the realities of the situa
tion. Undoubtedly I want education and 
more education in our country. I want 
food and more food and better food 
for my people and I want so many 
other things. But above all I want 
security for my country. That is a 
m atter of paramount interest today to 
the nation. If after two hundred years 
of servitude I have got rid of the 
shackles, I do not want to have them 
riveted once again. Therefore, I am 
prepared to sacrifice much of my needs 
for the purpose of security.

Sometimes story-telling is allowed in 
this House and I would like to narrate 
a story which relates to the Bengal side. 
It refers to security. A great scholar 
once was travelling In a tiny boat in 
the monsoon and he fell into conver
sation with the boatman. After a 
while, the scholar—the Pandit—asked 
the boatman “Have you read any 
grammar?” The boatman said “No. 
Sir.” The Pandit said “Oh, what a pity! 
Four annas of your life is gone”. After
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a while the Pandit asked the boatman 
again: “Have you read any Kavya?”
The boatman again said “No, Sir”. 
The scnolar said “What a pity! Eight 
annas of your life is gone”. Then 
after a little while the scholar again 
asked the boatman: “Have you read
any Darshana?” The boatman again 
waved his head. The scholar there
upon said “Well, I am sorry to tell 
you that twelve annas of your life has 
gone”. Then a squall arose and the 
boat was in danger. The boatman 
asked the Pandit “Do you know swim
ming, Sir?” Finding that the Pandit 
did not know the swimming, the boat
man said “Oh, all the sixteen annas of 
your life are Jost”. Similarly. I am 
sure 1 do not want to lose my 16 annas.

If our friends opposite were a little 
less active in the countryside, I am 
certain we could have effected size
able economie.s in the State police dis
bursements and if their friends abroad 
vvere a little less interested in the libera
tion of the country from the feudalism 
of Jawaharlal Nehru, we could have 
eflected considerable economies in our 
Defence exoenditure. It surely does 
not lie in the mouth of our friends in 
Opposition to do things like these and 
then come here and complain about 
the inadequacy of g»ants for what are 
known as na1.ion building departments. 
Our needs are great but unfortunately 
our wants are greater still and there
fore. we have to perforce tread very 
cautiously, with wary and slow steps 
ahead. But I hope, as with the un
folding of the Five Year Plan our 
finanees will be stabilised and imp
roved. there will be discerniblj'^ a 
greater emphasis upon the needs of 
education in all our Budgets—both of 
the States and of the Centre.

I would like to mention the sad fate 
of most of our Universities in the 
country. The Universities today have 
nothing else but the State to fall back 
upon'. Even in England—̂ the classic 
land of free enterprise—the percent
age of exchequer grant to the total 
expenditure of the. Universities has 
risen from 35 8 per cent, in 1939-40 to 
63:9 per cent in 1949-50. Most of our 
Universities are struggling very badly 
for want of funds and some of them 
are on the verge of bankruptcy. I 
hope, Sir, before long we .shall have the 
Universities Grants Committee func
tioning and through the mediation of 
that Committee we will find some re
lief given to the harassed Universities 
from the national excheauer.

It is too sad, too pitiable to refer to 
the condition of the primary school
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system in the country and the sad 
plight of the teachers—both in the 
primary and the secondary schools. 
But smce this is a matter primarily 
for the State Governments, I refrain 
myself from referring to it in greater 
detail. But I hope Government will 
certainly take steps to issue such a 
direction to the States so that they 

^ may kindly show a little more humane 
treatment to the poor teachers in the 
States. I hope at least a scale of 
salary equal to that paid to the lowest 
man in the Government offices will be 
paid to our teachers.

I hope that the money that is pro
vided to us would be properly utilised,
I must admit—it was in the sense of 
a shock—that I read in the Report 
submitted by the Education Ministry 

 ̂ that the two public schools—the 
Lawrence schools—at Lovedale and 
Sanawar consume no less than 14̂  
lakhs of our money for—it is said— 
the training in leadership in the 
country of 699 boys and girls. That 
works out at the rate of Rs. 2,000 per 
capita per annum—a sum which I am 
ashamed to admit many of our 
mofussil colleges do not pay to the 
teachers. I wonder  what is the type 
of leader.s that t+iese schools are go
ing tu inflict upon the country. I hope 
when the hon, Maulana Saheb will 
give his reply he will kindly tell us 
something about the mysteries of 
these Etons and Harrows of India.

Similarly, I hope when allotments 
are made to an^ Ministry, n proper 
and sensible proportion will be main
tained between the different sub
heads. We have got the National 
Library in Calcutta housed now in 
what was known to be the Viceregal 
Lodge in Calcutta in the past. It has 
a magnificent collection and I know 
Rs. 1,75,300 are provided for the 
maintenance of that Library. Of that 
Rs. 1,75,300 I find only Rs. 15,000 is 
earmarked for the purchase of books 
and periodicals. Rs. 15^000 a year! 
And if the average price of a book is 
taken as Rs. 7/B/- that will enable the 
Library, the National Library of India 
to invest in 2,000 books during the 
year. It is a fact which I hope does 
not get abroad.

I have now to make two construc
tive suggestions for the attention of 
the hon. Education Minister. One is 
with regard to the National Cadet 
Corps. I hope such a directive would 
be given to our Universities, if neces
sary through the Inter-Universities 
Board, that no student will be entitled 
to earn a degree for himsell from any 
of the Universities unless he has a

certificate of the N.C.C. It also pre
supposes that no college would have 
any affiliation unless it has a N.C.C. 
unit of its own. But I would like it 
done on a compulsory basis, a sort of 
conscription among the University 
students. For those who have religious 
or moral scruples about having train
ing in arms I would give an alter
native: Let them produce a certificate 
of national service, of having done 
some sort of national service in an 
approved manner before they are 
admitted to a University degree. We 
are making a cry all over the country 
for social education, for adult educa
tion. If the Universities insist upon 
the granting of a degree being condi
tioned by the production of a social 

■ service certificate, even of adult edu
cation drive, it will considerably help 
us in that direction.

The other proposal that I would like 
to place before the hon. Minister is 
with regard to the scheme of educa
tion through travel. By education I 
do not mean education in the book 
sense but the education which we 
need most today, that is to know our 
own India. We talk of Mother India, 
but how many of us do really know 
our Mother India? Twenty years ago 
when I was a student in England, 
during one of my Continental tours I 
learned with great surprise and plea
sure that students in Italy and 
Germany, on the production of their 
University identity cards, could travel 
over the State Railways with a ticket 
bought at 25 per cent, of the cost. I 
would like such a scheme evolved in 
our country also. In order to save the 
scheme from any abuse a condition 
may be imposed that students travel
ling outside their own State only would 
be allowed on the production of a certi
ficate from their principal to buy 
tickets at 25 per cent, of the cost. It 
seems possibly a tall order but it is 
nothing more than a transfer of Gov
ernment money, from the pocket of 
S h ri. Lai Bahadur Shastri to the
pocket of Maulana Saheb and there
fore he should not be so frightened, I 
think if the students did really come to 
know their India, if the students from 
Cape Comorin to Kashmir, from
Gujerat to Gauhati knew their India 
many of our petty provincialisms, 
parochialisms and regiohalisms would 
disappear. I would like the hon. Mi
nister kindly to give some considera
tion to these proposals.

My last suggestion is about the 
smallest of our Universities, the insti
tution which I have the honour to
serve. Santiniketan. Only last year
the National Government has given *t
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[Shri Anil K, Chanda] 
the status of a University. It has been 
declared to be an institution of 
national importance^ a tribute to the 
memory of the great poet. We are 
very thankful for what has been done. 
But merely giving the status would not 
do. I hope we shall be provided with 
necessary funds so that we could main
tain the dignity of that status and 
thereby make an effective contribution 
to the culture and education of our 
country. Our University. I find, is the 
only one which has been given a 
smaller allotment this year. Last year 
there was a provision for Rs. 7:5 lakhs, 
this year it has come down to rupees 
six lakhs. I know personally of the 
financial commitments of the Govern
m ent towards the institution, but I 
would not like the Government to 
stick to the word and miss the spirit. 
You have given us the status, give us 
the necessary . wherewithal to make 
our contribution really effective. If I 
may, I would make in public the same 
appeal which we have so many Umes 
made to the Maulana Saheb; Give us 
the proper amount of funds and we 
shall give you excellent results. I can 

r assure the House tha t every pice that 
'would come to us would be duly and 
properly accounted for by the institu
tion in the discharge of its noble duties. 
I t is not always that we have an Edu
cation Minister of the calibre of the 
Maulana Saheb "who is also a first- 
rate politician. We would always have 
our Minister but it is not always that 
a scholar and a savant like our present 
Minister would be there. I  do hope that 
the Finance Ministry would, when the 
Education portfolio is handled by a
man like Maulana Saheb, show a little 
more consideration to the needs of the 
Education Ministry.

t i t  1|fEI|4fhr; SfETO *TTW

ftrefiT % ^  ^
% f R T - *  #  #  m  % ’

^  IFH T 1 W  ^  ^
ftWTT Wl

WTpiT ^  ft?

i im r v l  arRTrff i r d y  l r  ^

I, afk m  f  ^

, i r t i w  f ,  w

. ^  fiiwiT ^  ^  jpit n r HlISWT-

^  ^  arr#
■«rT??rT ^ I

g ftr 3H^ gft ^  ^  ^

arRpFR
^  ^  3T3T 5̂  ^  I arrsT ftRT ^

^  % SRTT 3TT Tift t  «TT

^  ^  3Cff m m  f

ftr fifirr % ^  ^  %

• ^  3r̂ *̂ TOTT ®RT VRW ^  i|

1 1 1 3 m  fiwrr
f t  aftr ^  % 3FFK

^  ^  ^  f t

t  ^  % ftrftRT ^  % 
t  «n?fir t  t fW T >

^  STOT ^
WiRft t  I t 'd lW  W  ^  9ini#

in v fh r  fT w ir  w

VX5TT w rar i ix v r

^  % iih if  iA  fSnuT

 ̂ TO ^  #  ^^r?P^
flfWfT %

liW f nJt sSwT »r*rr i yitm r ^  

f t w f f  1 ^  f  %

i w  ^|«Tr TtsTT t  ftr f i n t  iiFFfhr  

f t i w  iW t % ^  ̂  %  5^

%  1 ? ^  #  ̂  Mgt n  p t .

ir w  ift

, i f t  % H PT
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(Reserved seats) |  
i  ^  I

3n^ ^̂ TTTT ^

STTsft̂  ^  ^  ^  ^  ̂
TRTT̂ T ^  TTTT % T̂PT ĴTT

f w  T̂RTT «TT I anr 
*nrr i| i 3 rt ^  'r f t^  ^  ^ *  

WR t  ^ftvfinr «^mrr ^  5$  w m  
TT3  ̂ ^  f̂ TTTT f̂̂ =̂ 1̂ iTSTT ^  TT̂ TrsTT

^  fc rr iTRT 5>rfrcr ^  ^
I  I ^  ^  3nTFT I '  I ^
3TFT ^  T̂TT 3T̂  f  ^  f r f

^ ^  ^'rrff ^  f e r  ^  ferr
^p^fi-]T fef;TT STTFT

JT f j  f̂ i>.TT fr  
f^FTP- I  I IT I

^  ^  ^  f% q7t#JT

'4t ^  t̂NT’T ^  Vf^
«^'+i ^ifd ^  f«Hi

TO ^  ^  ^ rh n ^

^  SfTT; 3TTm r ^  % T̂PT

n?r̂ JTT % ^14 ^  2T̂  3T^^
^  ^  3 r m  I
3T^ % ^  ^
rnnn ^  5F̂  ^  felT I ' SRT ^ 4 
am  % ^srfrt % ^  ^RfRF

i  ftr TO ^  ^  f i r ^
W  I ^  3T^ ^  SHFTT % ^% rfV
f% ^  3n‘f t ^  fif^nwr

I ’, w ^  ^  ftrarr
^  ^  TT 5 ^ %

^  ^  ^  ^  f w  %
^  5 n w  I ^  f t r ^  #?ft ^
15  ̂ 3ft?: s m i w  w rw  g Pf 
^  qfcrrfM  ŝTTftnrf ^fifreprr wi anqpr
^  3ftr ^  % g*% ^  Jipft *ni6v

*T^t ’T T  ^  I STTT ^  ^
3rsr 5 1 ^  t  TO ^  3 T :j^  ̂ 3 ^  ^  W

^  ^ j f t t  ^  f t r  « r i  q r f  q r  t  I
^  ^ w r  1 1̂

f  P f  3 f ^ f t  ^  ^  i f t  ^r^TcJTT

ttW  «FT ^  f  ^  3 T ^

T? *PTr t  ^  ^  ^  3̂3PTT *^Tf^ \

3 f t T  ^  q f a f i R T ^  %  3 T W Fy  ^  

% afh: 3 T ^  ^
grr ^  f^TTPTrT I ^
0 ^ I

3R A' sTfT̂ ^  % «nrj
a(?;' 'iflT ^  =^T?rr g I ^  ^

^  q f n r r f ^  ^ rrfH ^ 'r  %  f ^  ^  ^  

T^ ^  I TO ^  ^  f5T̂ '̂j[?̂
(Scheduled Tribes) %

^  I ^  ^  ^   ̂ ^

VRTO ^  % fezf 3TO ?5T  ̂ 5̂tT<n
r m  m j  \ w[ vt ^

’ F 7 T  f r o # '  ^  3TT3 q f< ^ | p i(d  

^  M  3fk  t N ^  ?r^t 
f t r r ^  aflr

^  «i4>q« ( B a c k w a r d
c la s se s )  % ^  1

i A h PTT  3 IT 3 f T O  :

«fi inzw-rftr: a r ^  % M  3ft 

TO%
^  W l  3R
^  arnr ^  ^  % arhpff ^
^  ^  ^  ^  I ^  ?  ?V9

<̂ i r̂zTT I ^ ^
*F5T^R ^  ftjzrr

w  I a m  ftr^  *Wt ^  STR f?T
aftr feyRT p ftr ^ rr^  

^ v n  frnpfTi ftwrr * f r
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10 A.M.

«T tT T ^ s m  4  arrift 'im r ^  

IT? ^  % aftr
t  3 ^  ^  % s f t r i  * IT R ^  

t  3Ti<T ^rrmr ^r?5n g sft arrr
# w n  fs^TOT t  ^
\ o  ^  M

a rk  Ro 'iSt ftre ip ?  ?TTs?r % 
sftx  ^  Jipft
^o I sTTsr rft fft?ror ^  3 n ^
^  #5fr^ ■♦«î |3i' t  I ^

I sP^.^iPi'n ^rrf^pff % f«<i 

3TIcn t  ^  frJT̂ Sr % ^  %
^  ^  I  I fsR  ftren spHBt

5 a rk  fsR  ^  ’Tira'? ’ift g I
5TT»T ^  3rf^ ^  ark
5 H  ^  I ^  arrr ^  s in in  •^i^di 

|f «|IH^

I  If? ?ft ^  ^  f t  
5ft ^ '9'  ̂ W n  fPT M
ftxn  >PTT «TT ^  w fe rr
jpjT 5 I an'T r^til') sff^PT f iis ijrs
^TTfOT ^  fft ^ 3 ^  i t  t  ^
q ^  «JT JIT^ ?3rTT Ris<j^(rs

It fft’T 'RTO
ŜTTT ftre«5?y ?T?5?r % t  a fk

H 55m fSfTT ^551%  ̂ %

^ I ^̂ *1 ^  ^  fVTT ^ I
Ji^ % »rni% 1 1  ^  ^  f ttw i

4 t  ITH ^ IW  t  ftf
( F i n a .n c i e t )  ^  i ^

I  ? ?*T ^  r  tK  9>t ftrejn
t  I 5  t  I 'if

^  1 ^  rft f tra r  ^  %■ sTTT 
% 3lfT$ snVTT <fi<^l ^T^tTT fj 3HR 
^  fiW  % ?W ^  f

[an ftp ff ^  a m  WHT ^
rft qfcnPii?

^ a n fin ff % I 5T? 5Tt

OTfir ? iw t I  T̂̂ TT ^  spf 
^ >dyRt ^

^Rirft I

3R t  arrr % SRT f^rsrr jp f t  *fi 
WTR ^  ^  aftr fejRT

' g 3ft ft; ^  ^  11 ?̂r sift
^  1 1 9 m  % ?mT^ ^  ^  >fv
^  ?̂TT i  I 31̂  ^ T^nr
^  Tfvrfiiy srrfff % T̂cPFt ^  

5t̂ i ^  ^ fê tr
t  Hsra •% aftr 55 fem  ^ i

3TT5 I ’ I ^ tTT
!T^ %, TT̂t̂ t̂T̂ %, 3t"k 'fjfr̂  ^ fififft 
^  1̂1 ill ’f!TT I 3T^ iTs> 'JiiRl ^ -

^ 1 1 W ^ % t̂'B’ni (safe
guard) % fet T ^  ^  JRt ^ 
3 r f ^  'ifjTTf'Tcr snfcT % ^

•qiPgM I atFT ^  ftrffi ^
I I % Ht ^  Ĵret if an̂  

^  3(k >̂ft ^  an% 11 am f̂r ^J|T 
^ t f ^  'TT %  ^  ^  ^  Sfî jr f c T H ^ 't  

^  t’ I ^  arrq- ^  ^  ^  m n
■arrf^ >q- I ^  JT? ^  ^  srTcftJT
■srra >̂t ^  g I ^
JI? WT̂ T?r  ̂ f¥ ĴTtfr
<|gry a r  yprraff #  ^  m  s n f ^

ÎTT̂ 3TT '»imi ^ I stilrtij T?5TT 

qirIT ^  I 3tfT ^  W f *\«> ^  Wft

mP^ ’̂TO anfir % 3ft fv
% ifipff TOT I

^ 31T'T 5I> «i*ii  ̂ 3ftr <«aii
■^T^ I  ?>n^ fjrarPnff

?w5<tw ^  t  I 3R 
(institutions) % <rRr jt? arr^ 
^  felt w  I  ijft ^  3TT fkHT̂ R? 
q-̂ tsftr *ptf arrft ^ ^  rft

w f*Ftwtftn ^  ^  f?’Tr srm i
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^  ^  t  ^  5 ^

cfTt + 'l < 'Tt=^ f+ 'M '< n ? T T

I  5 1T s r f  JTT̂ TT.

53R (P o o r  F u n d )  ^ i \  1

^  ^  w ^ r r  ^  ^  1

3 f k  I

^  ^  (Building Fund)
3 f t r  ^'t?TT f  I 3fft

f t l T  « i  I 5  ^  ^

^  v n j  ^  I ^  ^  IT?

^  f e n  pTHlf^+ T t̂5i1T 

5t ‘ ^  ^  &  f T R T  f e n  a r k

Tvfti:  ̂ ^  ^
^  'd v ifd  » r f t  ^  5  t4 t iw t l9 i* T

f e r r  'Srnr 1 ^  «t ^ T c ft %  

f e w  q f t  q r  t  1
i : i ^ R  ^  ^  ^

^  ^  ^Icft fT I ^ 'W t  ^
f ! 5  ^  'p : #  3TTT ^  an^TT

'TT ^ ^T W  I

: 3Tfq- f t  ^T- ^  3 f k  
h tI  ^  ^  ^ 7 ^  f  I

3TFT t ^  T ^ ^  3ftT ^  I  I

«ft #  = # T ^  5  ftr ^

5ft 5 R  j f t ^ T  5 ^  5|ft gft^
>̂2TT»T f e r r  5 rn r 3r t  a f t r  » r ^  

^  ^<T»ai ^  ^  m -41^ w r r  ’r f r -

^ i t^ id  ^ n f e f f  %  f e r r  ^ r n r  1

3fTP«t ^  a r r r  ^  31̂  1
. 3 r r ^  ^  ^  ^ f n j ^  1 1 ^  ^

P « t  i f t t T  e f t  P r P T f tT f t

^ T̂FF̂rPFF ^  ^  I 3fVt 
w  t  ^  g jfT O T T  I

(English translation of the above 
speech)

Shri Jatav-vir; Sir, I wish to throw 
some light on the Education Budget, 
by the cut motion No. 458, moved by 
nie. Sir, by this cut motion, I want to

draw the Education Minister’s atten
tion to the fact that out of the 35 crores 
of people in India, over six crores be
long to the Scheduled Castes, who are 
also variously called as depressed 
classes or Achhuts or Shudras, or even 
Cht^ndals.

In this House today I would express 
my views about the education of these 
people. I cannot help saying that the 
person who held the cause of these 
people dear to his heart and who 
achieved eaual rights for them is no 
more. The House will remember that 
it was he, Mahatma Gandhi, who es
poused the cause of the down-trodden 
Harijans.

It is only because of lack of educa- 
'tion among this community that it 
ha^ been called by various deroga
tory names. Untouchability of the 
Scheduled Classes is also mainly due 
to this lack of education. If they are 
educated and if they enter the Govern
ment service as officers or employees or 
in any other capacity, untouchability 
would disappear. Various forms of un
touchability arise simply because of 
lack of education among them. In 1945 
the Government took the first step for 
providing technical education abi^Dad to 
the scheduled classes and according to 
the scheme sent candidates belonging 
to these classes to foreign countries 
for technical education. Unfortunately 
very few students fared well, and I 
am very sorry to say that the hon. 
Minister of Education in reply to a 
question stated that as they had not 
made satisfactory progress in  their 
studies, their scholarships had been 
stopped. Not only myself but all 
members of. the Scheduled Castes here 
will be pained by this.

The days of Manu are no more and 
the ancient era when the slogan of “Do 
not educate women and ShudtaB*' was 
raised and they were ill-treated is long 
past. Now a popular- Government is 
functioning - under the leadership of 
Pandit Nehru. But it is a jnisfortune 
that in this popular Congress adminis
tration the gates of higher education 
have , been closed upon us. We ore 
unfortunate people. Sir, I would like 
to point out to you that the H ^h  
Commissioner expressed the opinion 
that these students (the Scheduled 
Caste Candidates) should be educated 
in Indian Universities instead of in 
foreign countries. It is an extremely 
narrow-minded view. In 1947, the 
newly formed Congress Government 
selected a student from the Scheduled 
Castes and sent him abroad for educa
tion. He returned home after receiv
ing technical education there *ind pass
ing his examination with flying
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[Shri Jatav-v irl
colours. I am certain that if these 
people are sent abroad for technical 
education, they would come back suc
cessful. But Government have closed 
the gates of foreign technical educa* 
tion upon the Harijans. Even the 
scheme relating to their education has 
been changed. Now that scheme Is 
that only people selected from among 
expert G aze tte  Officers, who are hold
ing high technical or engineering 
posts, would be sent abroad for edu
cation. I would draw the attention of 
the Minister of Education to the fact 
that there is lack of education among 
the Scheduled Castes and there are 
very few pedple among them who hold 
gazetted poats. According to ibe 
present scheme, only those people WW 
be selected; and ^ n t  abroad who hold 
high positions. The Harijans will not 
get the opporttm ity/ T he con«tructive 
work of ui^lifting the Harijans, started 
by Mahatma a ^ d h i  i# still incomplete 
and needs to be completed. The 
scholarships to candidaltes of ^  
brilliant H arijan students possessing 
n h ilitf  and initiative are sent abroad 

receiving education. You have got
to modify this scheme. .

'  Now I  would draw your attention to 
the lfl40 B udget That year a sum ^^  
Rs. 10 lakhs was set apart for the 
Scheduled Oassea. Out of this amount, 
Bs. 2 lakiis were meant for the Scbed^- 
ed  Tribes. In this way a sum ^  R»j 
t  lakh# was aet a p ^  lo r jpvtag 
i<^olarshtps to candidates of the 

^ e d u l e d  Castw ; In mnti
of Rs. w  UOtJis was set O ut
of this Rs. 8 lakhs went to the S c l^ id -  
ed Castes and 25 per cen t e « A to 
Scheduled Tribes and Baacwaru 
c i M ^  " ■, ■ ■

■'..
lE ^ the^ wnount 

g i f te d  to t o  Harijans in 1940 was 
not increased 
place b^ore you the 
In this arear a aum o£ R«. 17 
aet apaii; but the 
ward C^Ms« «ras te c U a i^
What did the Sfiiwduled Gsfftti gftt? 
The Minister of Education may faaeuse 
me if I lay Oiift Govemnicnt 
lip a e n ^  to the causa pi the 

Of t t»  a». 17 
onl7 90 per «ent^ li  fof_ the
SdwduteTcaJtoi; 28 «er c e n t ^ m e ^  
U r #w.8i^Mdid«d Tribes md^ d y  «ei* 
%  »  per cent, for the SWltwerf

SSS

classes. The amount set apart for the 
Scheduled Castes is appropriated by 
other people who style themselves as 
Backward Classes and among whom 
there are educated persons and even 
Gazetted Officers. In this way the 
rightful share of the persons entitled 
to it is carried away by other persons 
under assumed names. But this is 
not a m atter to be laughed at. One 
feels like crying over it. The amount 

' granted in 1952 is the same which was 
granted in 1949 ie . Rs. 815»000. You 
can verify it by calculation. Outwardly 
the sum of Rs. 17 lakhs look^ very 
impressive but it comes to Rs. 815,000 
for Scheduled Castes, Rs. 350,000 for 
Scheduled Tribes and Rs* 575,0«0 lor 
Baiskward Classes. These a te  f id g e t 
matters and can best be app rec ia te  
by B irla who is a financier. Literacy 
among us is only 1*15 per cfent 
Ninety-nine per cent of the Harijans 
are absolutety illiterate. Throuith you 
Sir, r  would: submit to the Minister of 
Education tha t if he wants to bring 
these people on x^ar with the rest, he 
should set apart a sum of at least Rs. 50 
lakh^ for the Scheduled Castes. Only 
in that case some progress might be 
made, otherwise n o t

Now through you, Sir I woul^ like 
to invite the a ttritio n  of the Minister 
of Education to the Committee formed 
for this purpose. I shall place sill the 
facts b^o re  you. It consists of eight 
members. While the Schedtiled Castes 
should have been given 50 per cent, 
representation on it, ^lere are actually 
two members*—one from Madras and 
the othef from Bengal. 1%ere is no 
member from U ttar Pradesh, ]|^jas- 
than and Punjab, where the Scheduled 
Castes are In a majority. More than 
50 P4V ^ t  of the members of t t o  
C^niiM tt^ i^ould have bi^n from the 

Castes; but o ^  two mem
bers haVe been taken. They also do 
npt attend; tJie meetings o* the €om^ 
QUttee regularly^ Only those persons 
should hiive been sheeted who were 
interested in  tMs Wdr^ I am nc$ 
saying Uhls because of any comrniinfal 
feeling, but because of th? fa c t.th a t 
e v ^  In our political ^asso^tkm s, 

actl(mv cotne to vPlay . a 
_ j i t  is T«4iy I  have to s^y

__ _ have not #  cent. m M nb^
trom the Scheduled Castes b e ^  takm? 
They would have looked aftjsr their 
interests better.

I  iwMild like to polat
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students who do not show satisfactory 
progress at the quarterly examination 
should be stopped. Those students 
are asked to surrender Rs. 250 out of 
the Rs. 500 paid to them as scholar
ships, by way of contribution to 
various funds like the Poor Fund. In 
this way this money is taken away 

 ̂ from them. .
Sir, I would say one thing more. 

There is a fund called the Building 
Fund. The students, who get scholar
ships, are asked to contribute to this 
Fund. One student, who refused to 
do so, was given two marks less in the 
quarterly examination and a report 
was made that as he had made no pro
gress in the quarterly examination his 
scholarship should be stopped. I have 

k carried on correspondence in this con
nection but in vain. Twenty-five per 
cent, of scholarships are stopped in 
this manner. Sir I have to say many 
things, but I would obey your order.

Mr. Speaker: Like him, other mem
bers have also to speak. But he can 
have one minute more.

Shri Jatav-vii*: I want that attention 
be paid to my cut motioa No. 458 and 
if nothing else can be done, a sum of 
Rs. 50 lakhs be set apart, for the 
Scheduled Castes. It will be very kind 
of you. I would now close my speech. 
Next time, when I get an opportunity,
I shall speak about the real state of 
affairs in the Ministry of Commerce 
and Industry. .

Sliri B. S. Murihy (Eluru); After tho 
torrential flow of agony from my 
friend Shri Jatav-vir I think much 
need not be spoken about the paucity 
of facilities provided for the education 
of the Scheduled Castes. Before I come 
to that point I would like to speak a 
few words about the remarks made by 
a spokesman of the Treasury Benches. 
He seems to be unc’cr the impression 
that the Opposition have no idea about 
the literature that has been supplied to 
us. The Opposition is conscious of its 
responsibilities, and conscious also of 
the qualitative contribution it could 
make against the quantitative assets 
the Government have. Therfore, we 
are always anxious to peruse every 
bit of paper t'-’at is passed to us and 
cull out the work of the Government 
as regards !h:s basic industry—I call 
it a ‘basic industry’.

fM n.  D k p u t y - S p e a k e r  in the Chair]
It is woefully neglected in these 
days of rebuilding India. My hon. 
friend Mr. Chanda has given us a 
small story. As every teacher indulges 
in giving stories, he also, coming, from 
that sylvan climate of Santiniketan,

thought that he should also give us a 
story. And he has rightly chosen the 
story of the Shastri and the boatma’n. 
I would like to say that he is the 
Shastri and the Opposition, the boat- 
maii. And the inference can be drawn 
in whatever manner he likes. Our 
friend has been talking about the 
austerity that has been exercised by 
our Ministry, and he also said: 
security first. As an educationist he 
must know that security is more es
sential in the home front. The last 
war, as well as the one before, has 
shown to th" world that the home 
front is as essential as the battle- 
front. If the home front is made to 
be illiterate, ignorant and backward 
how can the battle-front be successful? 
TboT-pfore, when we are sp<^aking about 
education we opust try to understand 
how far we are able to educate our 
masters, the people. ^

What is the percentage of education 
in the country today? How can India 
have a place of honour among 
other nations when it has got 
only 12 or 14 per cent, 
educated persons in the country? 
Therefore, I would like to deal with 
this question from a different angle
of view. I know we have very little 
resources and we must try to see that 
as much money as possible is given to 
our defence as well as our nation- 
building industries. But can we afford 
the colossal waste of human element 
that is poinsj on in the primary schools? 
If .you Ro primary schools,
you ^Pnt. of the
childron ■ r 1 will leave
after the first or second year. And 
finally, when they pass through the 
primary school, that is the fifth
.< t̂andard. you will find that only ten 
to 15 per cent, are the successful candi
dates. And how many of these children 
are sent up for higher eleme ntary edu- 
cr'tio’O very few of them. How long 
can we afford this loss? We must not 
force^. the injunction given to us
under the Constitution that v.'e must
provide not only facilities b u t  equal 
opporJ  ̂ o  'h-** c'very
individual in India is taught Iho three 
R’s.

The present system of education is 
condemned because its or'gin hr's been 
mercenary and with a view to making 
Indians the quill-drivers of the East 
India Company. Therefore we must 
now try to see whether the present 
system of education is suitable to our 
country or not. Afler all, the purpose 
of education is to train the senses*, to 
sharP' n the intoilc^'t and to humanize 
the cn'olion.^. ar-V Hnally, to equip the 
inr:iv’.'M■''<1 wi^h 'hnt nmount of know
ledge to enable him to live an efRcient
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[Shri S. Mur thy] 
living so that in the ultimate result he 
may be able to contribute his best to 
the sum total of human progress. And 
what is progress? Progress is defined 
by different ideologies in different 
manners. A capitalist thinks that pro
gress is attained when more comforts 
are given, whereas the Communists 
think that if the means of production 
are held by the proletariat society,  ̂
progress is achieved. But I think the 
best definition could be had from 
Ruskin. Ruskm said that he is only 
progressive whose blood is warmer, 
whtlse brain is quicker and whose 
h earf is softer. Yes, education shoyld 
see that we get the best physique pos
sible, that mental alertness is given 
and, more than these two things, that 
the heart flows with the milk of human 
kindness. Well, this is the system of 
education that Gandhiji wanted. He 
wanted Indians to be strong physically 
and mentally, and more than these, 
he wanted that one’s heart should be 
soft so that one could realize the diffi
culties of others and extend one’s 
hand of ro-operation to all nations, ir
respective of colour or creed. There
fore, A]-ahatma Gandhi gave us the 
basic sy.'-tem of education, and no 
doubt the Planning Commission has 
stated that it is go'ng to convert all 
the schoolr. in tho country into basic 
schools. Put what is the pro,^ress tbn+ 
has so far been made in these five 
years? Considered against the progress 
so far made. I nm afraid the tiJTie tar
get can r.pvcr be twenty
or thirty years to come. .

I am one of those who greatly 
admire nnd highly esteem the Edu
cation Minister, Maulana Abul Kalam 
Azad. His sr-holar^hip and erudition 
have been universally respected, and 
he is resDPcted in the Muslim world as 
a great authority on the Koran. But 
in India we have a different fcicet of 
this man to honour him. We know 
him no* as a ^reat, .scholar but as a 
great flt^hter. It is he who piloted the 
ship of the nation?! movoment through 
many a crisis to a safe heaven under 
the able fruir;;nce of M::hatma Gandhi. 
Therefore, when he took the portfolio 
of Education, the country expected 
that he would evince the same en
thusiasm and bring in the same re
sourcefulness and fighting Qualities to 
liquidate illiteracy which is the 
greatest bane of human society today 
in our country. But, unfortunately—
I do not know what has come over this 
great fighter, Maulana Sahcb— ĥe 
seems to be taking things easy. Per
haps there is pressure from his friends 
or perhaps the Finance Minister is 
holding the strings of the pur.se rather

tight. He does not seem to evince the ‘ 
same old dexterity in order to make 
the Indian children get the benefit of 
the newly got freedom. It is no use 
our gloating over the independence we 
have got. Independence has come, no 
doubt greatly due to the leadership of 
Mahatma Gandhi, and to a great ex - ' 
tent due to the world forces. The 
chief task before us is not simply to 
tell the world that we are independent 
but we should be able to know what 
independence is; we must translate the 
concept of independence to the masses 
and as long as we keep the masses 
Illiterate, it is not possible to make the 
world understand that we hav6 realiz
ed what independence is. Therefore,
I consider that the system of basic ' 
education should be given the fore
most place. I am not now botlvered 
about higher education. Some of my 
friends on the Opposition side will 
deal with it.

I shall now deal with the point which 
has already been covered by my hon. 
friend Shri Jatav-vir. The considerp- 
tion given to the education of the 
Scheduled Castes by the Central Gov
ernment is ‘niggardly’ if I can use that 
word. State Governments, and 
especially the Madras Government 
have made strides in this direction, 
but the Central Governrpent seerrs to 
be halting and hesitating in giving r. 
fillip to the education of the Scheduled 
Castes. I must lell the House that 
tr)r̂ ?.y tho Hnrijan is still an ur,toi.?h- 
able, even after our having nttaired 
independence. I do not know the con
ditions obtaining in the North, but in 
the South, we are .still having the 
cherws, the concentration camps of 
the Hindu polity. Today we are try 
ing to tell the world that we shall not 
tolerate if any injustice is done to 
the Indians in Ceylon or Indian^, in 
Malaya or Indirn"< in South Africa. 
But what right have we got to say 
that—I honestiy pose the question to 
the Treasury Benches—as long as you 
do not liquidate untouchability, lock, 
stock and barrel? What steos have 
you taken to see that a Harijan child 
who has come into the world does not 
know that his community was ever an 
untouchable community? In *he 
primary " îchools in the v illa g es  of the 
Madras State, still segregation is going 
on. Therefore, I would like to stress 
on the hon. Minister of Education 
that any amount of mone.y could be 
spent on the children of the Harijan 
community and if the Centre is not 
able to spare much money, it should 
take courage in both its hands and 
see that direction is given to the State 
Government that all that is possible
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should be done. I know my hon. 
friend, Mr. Avinashilingam Chettiar 
was for a lime an Education Minister 
i n . Madras and I am thankful to him 
for what ail Jie has done. I wish we 
could produce many more such Minis
ters, who can go there and understand 
the problem and see what could be 
done. I am not asking anything on 
communal basis. How are you going 
to make these Harijans, who number 
nearly six or seven crores, feel that 
they are not ill-treated? The Harijan 
of today is not the self-same Harijan 
who would be docile. You have heard 
45hri Jatav-vir and I am here a humble 
member of the community. We are 
conscious that we today are equal as 
others and a cumulative feeling is 
growing in our minds that the new 
Government that has come into ex
istence is not doing its duty by us 
and this sort of ill-feeling in our 
minds should not be allowed to grow 
unhampered, because it will be en
dangering the unity of the other 
communities. You may ask: Why
should the Harijans get so much? I 
pose another question: Why do you 
spend crores of money on the refugee 
problem? Is it because these displac
ed persons have suffered so much for 
the past four years that crores of 
money could be got from the Central 
Government? For centuries these 
Harijans have been suffering and to
day it is Pakistan which is responsible 
for the suffering of the refugees. 
Permit me to Jtell you that the Caste 
Hindus  ̂ are alone rcsponsibV for our 
suffering. I ask: Why do you want a 
share in our own humble grant which 
Is given to us? This does not mean 
that I am opposed to facilities being 
given to these refugees. I welcome 
all facilities and privileges given to the 
refugees ^nd I wish that many more 
rights are given to these unfortunate 
brethren who have come to this 
country as refugees. We have been 
refugees for a much longer period and 
you have to see that the sins that you 
have committed are not carried over 
to the next generation and bear bad 
results.

Therefore, I would urge upon the 
Maulana Saheb once again that in re
commending students for higher stud
ies in foreign countries, sufflcient care 
mu.st be taken to see that deserving 
Harijan students are also encouraged. 
As far as I know, many Governments 
hide themselves under technical 
grounds and say this and that and 
usually they do not afford facilities to 
the Harijans.

3iT3r 'TT ftrsn % wfiiv

'K  f  I f  JTTt f w r  %

5-f f  a rk
W  ^  ^  T̂TT f  I

5 p m  a im  I  5«TT<V
f5TWT 5>> fn:? % I f  ^

ST ftr«rr % jft
?̂rsf ^  sff^f f®

% ftrif I ?«T
«f a rk  firaift arraR ' ^

•I ^  'dwRf

ftrsTT ^  I ?*r

f  i ftrerr %
H fsrqvr ^  f>fr

11 anrr [̂5̂  ̂ ^  ^rnr,

ar<ft fJT  ̂ =r f tr
#  f5T«rr % 3;qT fqifr f̂r ^  

f w  3rrcff I ,  it' ftrcTf % 35'K 
SrŴ Ri STif ftrciT SfiTfr I  ^
3TT̂  '<o

STfn̂ Tcr |  I

Zfsirf r-i,n
f  f  ® 5[TT 3Tf|T

3TTZI ?fr %  s<r< c j p ' ^

^  ?  I f m r  I  fsRT

f " 3  |  I fJTTTr 3ft

f ^ r  %  gj'TT ^  Tn )TT i  I ^«T w
3i-q  ̂ |  s ir

%  *ff«T ^  ?fRT STTT ^
fT rr^rfrrof

'TC-T f  I ^r^^rr^lr %

C ft; aPT^ ftrerr sjjkt &
T I w  % HTT ^  a m

T <  ••iTt a r r ^  ^
^  aTR^’ T ^ T  5  I
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5, >nK-T><T 3T«rer5fr, ^  arrr «pt
f f t ?  % f t p R f  t  I ^  t '  5ft fs R ^ -  

f^RTI^ f  T’f ^
f f t  I  I 5 T ^

>T 4«I5I«(i? % 3)T<
55M ^i'7 ^  (  1 5|iff?:H
fiR ^ f^ ^ r r e iT  %  3;t t  ^ 'r ?;?t ^  ?P5rf 

^  3T>T ^  ^  fc^f^'STrarr I ' 
g-'f ifr 3TTf«r̂  ^
4  I f tf  % fe'4- ^ 5 0  Wr^T 'T ^w s
■T> f g  wfPTtfi ?R?rr 5  1

% JTFTJT C'ra’r I inp 
f T T t f  R \ ^Tzrr !{fi-^ ? r ^ r  ^  f w
*TT %  ^ 'itd T̂ T ^ T  ^PTT ^  I

% ^-T #  ij;fn-qMr^f f  I 
^ t  >r̂ f ^  t c

F^ ^  f?iT >r  ̂ST, w*r
5r3r2r ^  ^  •

n il t  I 3T»ft ?ft fn »r
^mr^TR Tiil IT ^TO'anr 
I  f t f  ^  <r< «fto ?fto

( B .S c . )  'm r ^  qjro ^?ro
( M .  S c . )  n  ^  f t q iifT 3n?»^ 

^  %  f w f  ? « i K  * T ^  f  a ftr  ^nnr 
f^ ra r ^  f*P3>ft sTraw PcfT 

f  a n ^  «Pt ^  qr^Trt'
? f |f  5 I ftR fln  ¥ t  w > f !  «^t

>ft i ,  I f i t  ' '̂ M  '̂Tin
TT | ,  5i> fqg['^f r<?i’,n Tffir f  
Tn % feJT F'TM I ^iK  ^  #'
^ T P c f 5ft t> ? r w  TS'i'r
i ' ,  ^n’ % H ?«rT'f
f^T^dT I ^n^T 5 I
#  amiir q W a  n rp -
5?r in ^lf H X  f ^ T  !|:^'T a ffT  ? !^ P l

xn>f ^
| ,  <T5if ^T'^TT f̂ %

TRT f^-rr tflT !T|f I  ft? ?r^ JjF'f^Rr^» 
T t  srRpp ?TfrJTdf I  I 3ft ^!7jft?r 

fs s w fg R r m ' 5 ^"t rft % ^ jt2T y r m :

Tt in i  3TR53RT f  3ftr
f ^ t f f r  H fn T r ff fiT 5  T f t  f  ^ q f r

I  a f r r i H  % arfq-^ f j i ^ ' r  1 
^ f % K  f? r %  s R ^ n r  3ft  T R j f f  ^  ^f^r- 

f  ^  % f?tiT ? i T ^  ®Pt
srfspp ^ T fR n T  I tr^T ̂ ^ t ?
V ? 3fT ifft

%  t « i f .  r--^ JT^ 5 ^  T 'T M  fTf'r I  I 
^  ^ r a t  5JTr5TT ^

i  I %55t7i ir ^ it^ ?  ^ ‘ r * m  jji? 

i  fsren a ftT ^ f ^ -
) n f t  f w  T K  ^  3 IIK T  ^ > c

?nf ^F?i( I spr f^ sn  %
fe jf ftrnffr 7̂ 17 T<fT »nTT I  TO ¥ t  s fk  
3Tf«RT g^riT I ^ j- f^ ^ t  f w
%  3ft 7??rr JT'TT I  JT? ^

^  I  I >T f  ? r ff 4  jfrs H T
H Ef:^^ V Ef'^rf ■̂'74 ^

W  »r4 { ,  iT5 w w  n fr I  I

3 i » q N +  | ,  ^  3nirfr 5. ̂  ^ 5^
^  arfŴ flRT 5  I ^  %

S t ^  f (  H t  T ?  f?5^ ^ft^T n ^  t '  I

a f k  ^  ’ f '  *PT’ T
*FTnT 1 1 1 ' T  eft JT^ a r m

>t' ^  ^  f w  3 rm r
3 1 ^  ^  5f?? T h ^  ^qf %  

srgnr |i ,  fti ipil fcfnf Tfr 

3rT!< I eft o •ifr ^ft k jt f t

^Kr I

^  A 3f\T ftrsTT * f f t
JT^'T ^  STraFM ^T?3T

f  I fifSTT̂  ^  >rirr |  f s

% 3i'^T ff'Ct 51^  ^ n i
tt< ir I
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■J?? ^  T^f w r 5 ?0 SPT % 31^
jn?»T<|- ftrwr ^  ^  ^
TT  ̂ ?5FT»f)- f t  5rm, ^  >ft a m  
^ T T n  I

«ft w'hwi fti? : ^  ir m
^  T 5 rrm  f^«rK w ii? >fr |  fiir ? o
^  % 3F?T ^  !TWf*I^ ftrSTT

^  srnft i fft ^  

% ft-arrn f  t  ?r s r f ^
^  »r<f a rk  p ’ f  T vft <rt^

^  ^  »r*f I ara’ ’tN ’ ^  % viTR ^  

^  ^  55nm ?ft 3IT5 ^
^aftr 5 fjRT #’ arf^^TT ftrsn p  ^
^  ^  5 I 5ft ^  aftr ^qft %

T̂PT STTnT "^SM\ I

^  f tR T  ^  rrT!B t  f F J H  ^  

^inv  an^qcT =^Ti?a g ^
%  #  I  I 1 ^  %  ^

^ 7 ^  ja n  5 H ^  % 3FCC 
^  ^  ^  S l^ ’TT 1

?ft ^  f ^  % 'PT'T
f  I % '̂•i-«FkI #  % IWT

^  s r ^  f^R T  ^fwr »nn 
?  a fk  tjr^ ^ffirf^ ift
i  I eft 3ft a f f ^ 't  5rRi f  ^
^  i f r f  ^  a r f ^  sr^si 5>rr ^ f< T  i 
» f ^  ^  ^  

?t t  j  f¥  lift 7T 5i|KT-

^  W J f  ara-qft #■ ?)% I  I 
f t c t ^ t  'nST % ^  fjPT f  ^  ff'^ 't % 
im w  Tt, ^RT ?fk ?r » f^  wt»ff % 
i ^  % i r m  ^ t, i5Tfrr lift

I anft ^  T^toiFT
^ft’T' W  ^  'i '^ ' l  9 3 W  f¥  'R  
1 ^  'srar sricT >T 5ft afrsft

^  ^  *Tj 'd^  ^  ^  H I

64 P S D .

3f!T?[K ftcrr «rr a fk  PsT ^  ’f t’ft 
>rm  jf  ^  <T ark  fTT ^  5 k k  

a fff^  if  apj^R  5>rr «rr i

^  R m » j 1 n  w i * i t : O n  a  p o i n t  

o f  o r d e r ,  g i r .  4 «? n c  #  j j ?

f t r  g r ,H  | r

# 5 TfT I ,  t  5 t^ r  H > T -

ŵ rr I Jif ^ 7  ft? o«Tr«T f^d*ft
f^ '^ t 5 ^ ^  % f ^  5T*nT ^  I
^  ^>ff ^ft 0 t f  ^  cfflTJT

^ ^ 1  ^  ^  I

Mr. Deputjr-Speaker: The hon. Mem
ber must only state the point of order 
and not enter into a discussion or 
arguments.

The hon. Member ought not to say 
that any pei'son who wants the 
speeches to be made in English is in 
the virodhi dal. Nobody is an enemy 
here.

tift ftf5 : ^nr t  
ftr  ̂ ?T ^  %

^  4 f e %  5  ^

I

Mr. Deputy-Speaker: No aspersions 
ought to be made on any hon. Member 
of this House. A suggestion may be 
made.

«ft rftw w  Rl? rft
^  W K T  WTO ^ ' i l  ■^if^fl' I 5T^r f % ’ t'  
?Rr55r T?t >!n, ^  Tc ^-T  ^  tr^r arorr-
>??r >T I 3far ^  jhit ft> sttt tt

W T  5  ^  « )d « i* ( i  f t>  ^

^  fj|tpT 3f^5ft «rr I a f f f f t  %  3 |t5 !in^

^  f ^  ift ^  n, ^  ftr
y T iB R V ?? ( I n f o r m a l )  

afff'rft ’f  ^  arr^ft
^im #  ?nr ^  ^ i

^  ^  9T^ afffTt »f ^  
f  a fk  3 w ^  #  ^  w  ^T or ^  f  
artr f ^ ^ t  % ^Twr ^  T̂t’T 5'T*rr ■’f t  
q ^  !T^ 5F^ I 4' ar^^rr wnprr
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[ isft ftr? ]
fir

^  ^nrr *Fnr ^  ^  i

^  ^ l ? r  ^  ?rC5T> ^  3 f tT  f q w K I  

I f t R T ^ ^ F T  #‘ 3RT?- 
^ t ’T 3 T R f t ^  ^  f3TT «IT ^  i f g ^  

^  I ^  ^  & 
tn r Tt T 5 ^  f , ^

i n f w  W > 5 ^ i  a f t r  5f E R r  #  

fWrfto I qif w  fWm" % 
i T R  ^  ^  f r q r  5 ,  ^

5|TT TO 5ERfH t  ^  imrm’ 5 1 
^TRft f^ rarfts  ^  a p ft ^  ^r«r4^ff 

^  cT T ^  %  2f7t^ ^ T ^ r w r  |  •

riiiiU V
l A  i A t w w  '. 7 5 5  p i T  ’(?T ^  

^  fJT  v i z  { A d  hoc  g r a n t )
W  ^  f » iw t  % % f t r f f  ^  q jT ft^ r

«ri5f t  I ??r w >f>- 5rTJR \ o

^  w  1 1 5 f t  4  a m r  j p w  
» p ^  % f¥  I w f t e

aftr «TH ?  I iPT5ft- f a rpfts
^  %  3 T P ? > W  #■ ^

I  artr cftr % sr^  i 
f t  i l l ' ^ t W 'i  ^  ^  % ’S  5  •

<nf̂ 5̂ TRt
5 i i ? f r  t  3 f k  ^ ^ r F i R r r  %

^  ?OTt fw?rrfte ^  3ft 

1 § 5 T  H ftrfe^r 5  I 5ft A 
»nn-ft^ fw T  »f5ft »rW rr Ir 

STPT̂ T 4*̂ *11 *M̂ n fW9T^t5 ^  
?rej> Ht % tiiH  ^ 'sftT g^  ^'t
JRi7 I

{English translation of the above 
speech)

Shri Birbal Sin^h (Jaunpur Distt.- 
East): On the occasion of the consi- 
daration of the Demand for Grants

lor the Education Ministry today, I 
want to express the hope that educa^ 
tional problems of our country would 
be ably handled by our learned Minis.- 
ter of Education Maulaaa Azad. The 
steps taken by him in the last few 
years with regard to educati^p have 
been taken with a view to improve 
the state of affairs. But the hopes we 

'entertained with regard to progress in 
education have not been fulfilled in 
their entirety. We are not satisfied 
with the degree of progress made. 
The amount spent on education falls 
short of what it should be, if we take 
into account the percentage of expendi
ture on education to the total expendi
ture in other countries. Just now an 
hon. Member has mentioned the ex
penditure on education in Britain and 
has also pointed out that in the Soviet 
Union the expenditure on education is 
35 per cent, of the total budgeted ex
penditure, whereas that on defence it is 
only 20 per cent.

Although it is a State subject in 
our country, the overall expenditure 
on education is very inadequate. Much 
depends on education. The success of 
our democracy depends on it. We 
have to educate our countrymeq and 
have to produce leaders in social, 
political, industrial and in every other 
sphere. In order to achieve these ob
jectives, it is essential that we should 
put the maximum of emphasis on 
education and turn our attention to 
the universities.

Sir, you are well aware of the plight 
of our universities due to lack of 
funds. The Allahabad University in 
Uttar Pradesh is in debt to the extent 
of Rs. 25 lakhs. The Banaras Uni
versity is also in debt and the financial 
situation ol all the universities is very 
critical. It is necessary that our Gov
ernment should come to the rescue of 
these institutions. A sum of Rs. 1 
crore 21 lakhs has been provided for 
university education in this Budget. 
There are four central Universities. 
The provision for Banaras University 
this year is Rs. 25 lakhs as against Rs. 
32 lakhs last year. A news item ap
peared in newspapers a couple of days 
ago that seats for M. Sc. in that Uni
versity won’t be available. It is need
less to stress the necessity of instruc
tion in Science in our country. People 
like to study Science but they can
not find enough seats. There are 
thousands in our country who would 
like to study Science but they do not 
find a place in universities. I hope 
that Maul ana Azad would give due 
consideration to these matters. Al
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though the universities repeive 
financial help from the State Govern
ments yet their financial resources do 
not permit them to help  ̂ the universi
ties adequately. The Central Govern
ment do give financial help, which is 
inadequate, to the central Universities; 
they should extend the same to State 
universities as well. The amount of 
Rs. 1,21,00,000 provided for university 
education is not sufficient. It should 
be increased adequately. I suggest 
that the Central Government should 
lay stress on university and basic edu
cation. I find that the provision made 
for basic education also is inadequate, 
being Rs. four crores only, for a period 
of five years. Our people are illiterate 
and the teachers also are not properly 
educated. The percentage of literacy 
is only 15 in our country and we shall 
have to do a lot to raise it. We ex
pect that such measures should be 
taken without delay as to eradicate 
illiteracy within a period of five years. 
The Government should turn their at
tention towards this.

I want to draw the attention of the 
hon. Minister of Education towards the 
provision in the Constitution regarding 
tke replacement of English by Hindi 
as the languapje for all official purposes 
within a period of 15 years.

Pandit Thakur Das Bhargava (Gur- 
gaon): Also bear in mind the provi
sion for making primary education 
compulsory upto the age of thirteen 
within ten years^ •

Shri Birbai Singh: As my hon.
friend Shri Bhargava has pointed out, 
the provision for making primary edu
cation compulsory throughout the 
country within ten years is also there. 
It is more than two years that our 
Constitution came into effect and the 
fifth year of our Independence is near
ing completion. Two years out of the 
stipulated period of ten years have 
elapsed and we have eight years to 
make primary education compulsory. 
We shall have to accelerate our pro
gress in this direction.

Another matter towards which I 
wish to draw the attention of the House 
is the provision in our Constitution 
regarding Hindi; We must look sharp 
if we want to make it the official 
language within 15 years. A separate 
section has been opened in the Ministry 
of Education, and a committee has 
been appointed in this connection. 
Arrangements for teaching Hindi in 
non-Hindi speaking areas should be 
strengthened. I find that most of the 
speeches in this House are delivered 
in English. Our hon. friends of the 
Opposition do not like to listen to

Hindi speeches, especially those of th« 
Ministers. I was told that the mem
bers of the recent Cultural Delegation 
to China, spoke in English which had 
to be translated into Chinese and 
answers in Chinese had to be translat
ed into English.

Shri Slvamurthl Swaml (Kushtagi): 
On a point of order, Sir, 1 do not think 
the statement made by the hon. Mem
ber, that members of the Opposition 
are not prepared to listen to 
Hindi speeches, is correct. It is wrong 
to say that no members of the Op
position are prepared to listen to 
Hindi speeches. All the members of 
the Opposition, barring a few, are 
prepared to listen to Hindi speeches.

Mr. Deputj-Speaker: The hon. Mem
ber must only state the point of order 
and not enter into a discussion or 
arguments. The hon. Member ought 
not to say that any person who wants 
the speeches to be made in English is 
in the virodhi dal. Nobody is an 
enemy here.

Shri Blrbal Singh: What I mean is, 
as my hon. friend pointed out, not all 
but some of the Members of the Oi>- 
position do not like to listen to speeches 
in Hindi.

Mr. Deputy-Speaker: No aspersions
ought to be made on any member of 
this House. A suggestion may be 
made.

Shri Birbai Singh: We should work 
more for the cause of HiniJi. As I was 
saying, in China a teacher was asked 
as to what his subject was. He replied 
that his subject was English. But he 
did not talk in English in that informal 
meeting but in his own language. On 
the other hand, in this House most of 
the business is conducted in English, 
most of the speeches are delivered in 
that language and some people do not 
want to listen to Hindi speeches. In 
view of this I would request that we 
should work with greater speed in this 
regard so that all work may be done 
in Hindi.

I would like to mention another 
thing. In 1921. at the time of the 
launching of the Non-Co-operation 
Movement, many national (education
al) institutions were started, of which 
only '̂̂ ô remain till this day, namely 
the Jamia Millia, Delhi and Kashi 
Vidyanith, Banaras. I am glad that 
the Government are very kind on 
Jamia Millia but the Kashi Vidyapith 
has not received any help from the 
Government.

Maolana Azad: No, it has.
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Shri Birbal Singh: It has received 
an ad hoc grant of Rs. 15,000 but that 
is not enough. Perhaps a provision for 
a sum of Rs. 10,000 has been made in 
this Budget also. So I would r^ u e s t  
the hon. Minister to pay attention to 
Kashi Vidyapith also. This institu
tion has done quite a lot of work in 
the freedom struggle of the country 
especially in U ttar Pradesh as all are 
aware. That has been a centre of 
every movement. Even now 18 
shastris of the Vidyapith are M.Ps. I 
would request the hon. Minister of 
Education to help this institution also.

Shri N. B. Chowdhury: I rise to
speak in support of the cut motions 
already mentioned by the Speaker 
covering the various aspects of the 
Education Budget.

Only yesterday we heard a lot from 
the hon. Prime Minister about the 
‘inheritances' from the British Im
perialism. Certainly, one of the 
‘glorious' inheritances of the 
Congress Government from the British 
Imperialism in India is the educational 
policy. As I examine the figures under 
the different heads and compare their 
total with the grand total of the 
General Budget, and also think of the 
percentage of literacy in this country, 
I cannot but feel that the Government 
of India does not attach any more 
importance to education than they 
used to do during the direct British 
rule. True, the Government of India 
have provided a fraction of their 
Budget, about six crores or somethmg 
more under this head; true, they have 
also expressed pious wishes that more 
will be spent when the financial posi
tion improves, but as we see today, 
the people are nowhere in the picture. 
There is no campaign for the removal 
of mass illiteracy; there is no campaign 
for the education of the people. It is 
just like the statements of the old 
imperiali.stf; here. I would just refer 
to the Charter Act of 1813 wherein 
they directed that after defraying all 
expenses for defence, for commercial 
establishments and other expenditure, 
the little <hat would be left as a sur
plus would be spent for education. 
Here we see the same policy is being 
followed by the so-called Independent 
Government of India. So far as the 
education of the people is concerned, 
what is the position today? We see 
that not more than 15 per centj of the 
people know how to read or write.

An Hon. Member: Forty per cent.
Shri N. B. Chowdhnry: There are

places where even three or four per 
cent, cannot read and write, but In 
no case will it be more than 15 per

cent. Anjrway, we see that although 
there are certain schools and colleges 
now being established in some areas 
there were a large number of schools 
which have been abolished. A college 
in West Bengal established after the 
name of the hallowed memory of 
Pandit Iswar Chandra Vidyasagar has 
been abolished, has been refused affi
liation. More than 50 per cent, of the 
students used to come out successful 

' from that college and it was abolished 
because of a deficit of eight or nine 
thousand rupees a year. And that 
college was established after 1947.

We see today that the Government 
are not earnest about the principles 
which they themselves have enunciat
ed. I refer to the Directive Principles 
under article 45 of the Constitution of 
India. Therein it has been said that 
in the course of ten years from the 
commencement of the Constitution, 
the pG?oDle will be orovided with facili
ties for free and compulsory primary 
education. It may be that the States 
are mainly responsible for the primary 
education and the Centre is responsible 
for research and other higher things, 
but the States are to be provided grants 
by the Centre for help to colleges and 
also to other institutions. But we see 
that the percentage of literacy is very 
low and the Government of India are 
not paying sufficient attention to 
social education or to the education of 
the people.

Government very often speak of the 
co-operation of the people for nation 
building purposes. How can the people 
co-operate, how can the people under
stand things when they are not 
educated properly? Education is the 
dynamics of democracy. We speak of 
democracy, but we do not democratise, 
we do not attempt to democratise 
education. There is the grand Five 
Year Plan, the Nehru Plan incorporat
ed into the Colombo Plan, adjusted to 
the Technical Aid PLan, of U.S.A. 
There only a provision of some Rs.. 
123 crores is made for a period of 
five years—Rs. 91 crores by the States 
and Rs. 32 crores bv the Centre. That 
means that only about Rs. four per 
head will be spent so far as education 
is concerned during the period of five 
years.

There is the education of the back
ward classes. Much has already been 
snid, and I would only like to add 
that these backward classes or tribes . 
have not become backward for their 
own fault. They have become back
ward because of the I p o k  o f  eqn«t! 
opportunity, because they have been 
deprived of their right of education.
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and it would be criminal negligence on 
the part of a civilised Government to 
allow them to remain in that condition 
and not to develop them properly.

I do not want to enter into this 
controversy over language here. But 
so far as the provision in the Budget 
is concerned, I find that last year 
some one lakh of rupees was spent for 
the propagation of a certain language.
I have no quarrel with any language. 
Of course, I love my mother tongue 
more than any other language, although 
I have no hesitation to use some other 
language when occasion arises. When 
there is any expenditure, it has to be 
seen that it is properly spent. We see 
that last year about Rs. 6,600 was * 
given to the Hindi Sahitya Sammelan, 
Allahabad, Rs. .36,000 to Taraqql-e- 
Urdu, Aligarh, Hindi Prachar Sabha 
Rf. 36,000 and Linguistic Society" 
nothing. So this was the amoimt spent 
last year, and I do not know for which 
purpose it was spent. If it was spent 
for the development of regional 
languages, then there are many other 
regional languages for the development 
of which something must have b ^ n  
allocated. If it waff for the teaching 
and the propagation of the Rashtra 
Bhasha, Hindi, then, this money should 
have been spent more in non-Hindi 
speaking areas than in the Hindi
speaking areas. Nothing or very little 
has been spent in non-Hindi speaking 
areas. So far as the provision lor this 
year is conceiTied, we see the same 
picture. It may be that some of the 
assistance is for other organisations in 
other areas also, but the figures that 
we see do not tell that tale.

We see that the tuition fees, the 
examination fees and prices of books 
have gone up and in some cases the 
tuition fees have been raised by 50 
per cent., sometimes 100 per cent And 
the people are hardly in a position to 
cope with this expenditure. As for the 
condition of teachers, we^see they are 
ill-paid. College education is In a 
crisis. College teachers are paid some
times not more than Rs. 100 per month. 
As for primary teachers, they do not 
get more than Rs. 25 in certain areas. 
So, if this is the way in which we are 
going to develop our education, pro
vide education facilities to the people, 
then we are nowhere.

I have to say something about 
culture. We have provided several 
lakhs of rupees for the exchange 
scholarships, and know that although 
there is so much talk of neutrality, 
of an independent policy, we see that 
at least in the sphere of education, 
there is no independent policy, became

half the world has been blocked to us, 
and although there are highly 
industrialised countries like Czecho
slovakia, no student h^s been sent 
there. Perhaps, there was an objec
tion from the Education Ministry. The 
Czechoslovak Government wanted to 
provide facilities for students, but no
body was allowed because there was 
a likelihood of the students being in
fluenced by Communism.

Then, about the “History of the 
Freedom Movement”. When the Gov
ernment party is going to write that 
history, it would not be an objective 
study, and so it is to be considered 
whether this large grant should be 
allotted for that purpose. About one 
lakh of rupees was provided for the 
financial year 1951-52. We do not 
now how far the work has progressed. 
We would like to have a report from 
the hon. Minister how far the work 
has progressed. But a lot of money has 
already been spent.

Then, as for expenditure abroad, we 
see lakhs of rupees are being spent in 
the U.S.A. and U.K. to look after the 
students. Then we see that thousands 
of books are being purchased in the 
U.S.A., and although there are books 
for technical education and for other 
subjects by other countries, we are 
not buying books from those countries. 
So, there is no freedom of thought, no 
free education, so far as the educa
tional policy of the Government of 
India is concerned.

Then, about the national laboratory. 
We know that ours is a country full 
of vast resources, but to develop them, 
we require the services of expert 
scientists and also there should be pro
vision for adequate development. But 
the national laboratory is not doing 
that work. The American assistance 
on which we so much rely is not avail
able when we need it. We required 
sulphur, but the American Government 
did not export sulphur when we need
ed it. We could extract sulphur from 
pyrites, but our national laboratories 
are not utilising this pyrites. What 
is the purpose of these national 
laboratories then?

I have to say many things about 
higher education, but there is no time. 
With regard to the Janata College, It 
is a matter of shame that for every 
little thing, we should run to America. 
For our rural development, we could 
at least rely on our own things. But it 
has become the principle with the 
Government of India to run to the 
United States of America for anything 
and everything. I say this is a matter

^am e.
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On the top of everything, there is 

the financial question. We know it is 
there. But how can we solve that 
problem unless we change our ideas? 
llie re  is scope lor more revenues, but 
we do not tap fully our own resources. 
The domination of the foreign powers 
Still continues in the economic sphere 
of our country. We want more money 
for our educational development, but 
we cannot have it so long as the pre
sent heavy drain on our resources is 
going to continue.

There are the jute mills, the tea 
gardens and the mines. We are not 
the owners of them. There are persons 
who are taking away money from our 
country, as the owners of these. So 
long as we do not utilise our national 
wealth for the development of the 
country, so long as we do not use all 
our resources for our countrymen, we 
cannot have any educational develop- 
naent at all in our country.

Shri Meghnad Saha: My main object 
in moving my out motions is to 
focus the attention of the House on 
certain recommendations of the Univer
sity Education Commission, which 
have been lying before the Govern
ment for the last three years, with
out any action being taken on them. 
I am to tell the House that Ihe 
University Commission was appointed 
by the Government of India in 194B, 
to survey the position of higher 
education in this country. It was 
presided over by no less a personage 
than Dr. Sarvapalli Radhakrishnan, 
who is one of the most eminent educa
tionists of our country, a philosopher 
of international importance and now 
Vice-President of the Republic. There 
are many useful recommendations 
which the University Commission has 
made. One would have thought that 
a set of resolutions coming from such 
a highly placed body would receive 
the serious attention of the Govern
ment of India. But I regret to see that 
all these three years, action has not 
been taken on any one of them. I 
cannot give in detail all the recom
mendations, but I shall just invite the 
attention of the House to only a few. 
These are:

Firstly, University education should 
be on the Concurrent List. Under the 
present circumstances. University edu
cation is a State subject. The Com
mission found that this has led to a 
deterioration of University education 
jtandards and to many other un
pleasant thing*:

Secondly, that the President ol th« 
Republic should be the Visitor ol all 
the Universities of India;

Thirdly, it should be the concern ol 
the Central Government to provide 
ample finance for the development of 
Universities; and
, Fourthly, the money so provided 
should be spent through an auto
nomous University Grants Commis
sion, which should be properly consti
tuted.

The University Commission visited 
almost all the Universities and higher 
educational institutions in India. They 
collected evidence from all kinds of 
people, from the heads of States, Edu
cation Ministers, distinguished educa
tionists, men and women interested in 
public life and all of them said that it 
was rather bad when the Constitution 
was framed, to have made education a 
State subject. I shaU just read an 
extract from their report:

“Nearly all our witnesses have 
expressed their opinion as to the 
proper category for University 
education, as to whether it should 
be Central, Concurrent or Pro
vincial. A minority, but a minority 
including very important witnesses 
thought that it should be wholly 
Central; a very large majority of 
University spokesmen and public 
men and women thought that it 
should be Concurrent. Practically 
the only witnesses who thought 
that it should be Provincial were 
representatives of only one or two 
State Governments. The concensus 
of opinion was that it should be a 
Concurrent subject.”
I find that the Planning Commission 

has also stated that it should be a 
Concurrent subject.

Why should it be a Concurrent sub
ject? The University provides us with 
the best brains of the country. We 
found that almost in all the Provinces 
the Universities are pulling in diiTerent 
directions; there is no unity of purpose. 
We found that sometimes they are 
foUowing policies which are highly 
provincial and detrimental to the 
cause of unity. We found that many 
of the Universities were being made 
tools of State politics. We were ^ n -  
vinced that education should be free 

'from  all taints of Provincialism, that 
our Universities should train a number 
of high class workers, brain workers, 
in the interests of the country m « 
whole. Therefore, It w m  thought that
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it  should be a Central subject, and if 
jiot wholly a Central subject, a t least 
a Concurrent subject.

Then we found that Universtties 
'Were grossly under-danced, for the 
tasks they are attempting. We want 
to undertake reconstruction ot the 
country on a vast scale. We require 
very good workers, we require good 
lawyers, good doctors, good engineers, 
technical men, scientific men of all 
types who can undertake the vast 
■work of reconstruction. If you read 
the Russian Five Year Plan, you will 
iind that a very good part of the Plan 
is devoted to the question of training 
of personnel. Why? Because without 

rgood personnel, without pi-operly train- 
<ed engineers, technicians, and 
scientists, you cannot reconstruct this 
country. All your thoughts of recon
struction in this country without high
ly trained personnel would be idle 
^ay-dreams. We found that for this 
purpose, the Universities were grossly 
oinder-flnanced, and the State Govem- 
T T ien ts had absolutely no money with 
which they could come to the help of 
"the Universities; we saw no possibility 
that the Provinces could provide the 

'W h o le  of the necessary expenditure. 
The Commission therefore, came to a 
sort of compromise that as far as edu
cation up to B.A. or B.Sc. sta^fe w a s  
•concerned, it should be wholly a State 
subject, as far as post-graduate 
studies were concerned, that is, M.A., 
M.Sc. and research work and higher 
professional education, like medical, 
engineering, and technical, the ex
penditure should be shared half and 
"half between the State Governments 
and the Centre. We wanted to ensure 
that the States should not wash oflf 
their hands entirely from the res
ponsibility of higher education. They 
should give as much money as they 
■crfh afford. At the same time, the 
Centre also should be interested in 
the work.

I might perhaps say in this connec
tion. that the grants of most of the 
Universities have remained what they 
were before the Second World War, 
while the price of a rupee has gone 
down to one-fourth of its pre-war value. 
This is a very sad state of affairs. You 
And that most of the teachers are 
undernaid, and our laboratories are 
without equipment, standard of edu
cation is very unsatisfactory and 
there is a state of despondency every
where in University quarters. You 
And in several Universities—my own 
old University of Allahabad for 
example—there is an Enquiry Com- 
Tnlttee because over-enthusiastic Uni- 
'versity authorities have overspent

their budget. Actuailly, these peopls 
were actuated with the highest of 
motives. They wanted to provide edu
cation for the growing needs of th* 
country and it was a mockery c l fata 
thlit they should be punished for their 
enthusiasm.

This state of affairs is not peculiar 
to this country alone. In England the 
Universities found, at the end of the 
Second World War, that they were 
grossly under-financed. The British 
Government appointed a University 
Grants Committee. The University 
Grants Committee was given a magni
ficent sum of £30 million, a little over 
1/100th part of their national budget, 
in order that these Universities may 
be financed properly for the great task 
of post-war reconstruction. Today you 
And that the great Universities like 
Oxford and Cambridge, which before 
the war refused to take any money 
from the Government, are having 50 
to 60 per cent, of their receipts from 
the grants made through the University 
Grants Committee.

Let me draw the attention of this 
House to the great work which is 
being done in the University Division 
in Russia. I have a copy of the latest 
number of 'Nature* with me. Russia, 
as you know, during the war bled like 
anything; they lost about one crore 
and 40 lakhs of people; their country 
was devastated and iDlasted by the 
war, to a degree unknown in history. 
But they have courageously under
taken the reconstruction of the Uni
versities. For Moscow University 
alone they have got new quarters, new 
buildings at a cost of £70 million which 
comes to about 100 crores of rupees. 
But Moscow is only one of the Uni
versities. Others »also have been re
constructed. I had a talk with Dr. 
Radhakrishnan—he was present at the 
opening of this new University of 
Moscow—and he said: “I wish it was 
possible for me to witness similar 
occasions more frequently in nly own 
country”. Unfortunately we are doing 
nothing for the Universities; they are 
being allowed to go to rack and ruin.

The Commission thought that this 
state of affairs could be mended only it 
the Centre spent a certain amount of 
its Budget for helping Universitiee 
and other higher professional institu
tions. The Kher Committee whick 
was appointed by the Education Minis
try  said that at least ten per cent, of 
the Budget of the Centre should be 
spent on education. That was in th# 
year 1948. Now, what is ten per cent, 
of the Centre’s biidget? I think it i« 
not a big piece of Arithmetic, it come*
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to 40 crores of rupees. But what is the 
total educational Budget ol the Centre? 
A very magnificent sum of five to six 
rrores! The recommendation of the 
University Commission was that an 
additional amount of 4i crores of 
rupees to start with and about 12 
crores of rupees ultimately, should be 
spent on the improvement of University 
education. This should be done 
through the medium of a University 
Grants Commission, which was to be 
8n autonomous body having the status 
of the Federal Public Service Commis
sion. The task of distributing this 
grant will be vested in a wholetime 
Chairman and a number of wholetime 
workers, who will be assisted by a 
panel of experts on the model of the 
University Grants Committee of Great 
Britain. It has to make periodic 
surveys of the work of all the Univer
sities and wherever it finds that any 
University requires assistance, it will 
give the money and supervise that the 
money is properly spent. It will also 
found new Chairs or new Departments 
wherever necessary. But we find that 
all these recommendations are long 
before the Government and nothing 
has been done.

11 A.M. ,
I have just read in the bulletin 

which has been supplied to us by the 
Ministry of Education that they are 
going to set up a University Grants 
Committee. The purpose for setting 
up this University Grants Committee 
h  given from their report:

“Under the Five Year Plan, a 
sum of 4*8 crores of rupees has 
been allotted for higher education 
and research duripg the next five 
years and it is ^pec ted  that out 
of this grant, a sum of Rs. 1 *2 
crores will be available.for develop
ment schemes while the other for 
technical education and scientific 
research”.

Only a small sum of Rs. 34 2 lakhs 
has been provided in the Budget esti
mates for 1952-53. Our recommenda
tion was a sum of Rs. 4i crores to 
start with. We have got less than 
1/15th—only Rs. 34 lakhF, But worse 
than that is the agency which is con
templated to be created for giving 
effect to this.

I might tell the House that there has 
been a University Grants Committee, 
I think, since 1948. This Grants Com
mittee was simply a subordinate sec
tion of the Education Ministry. When 
it died a natural death, I never knew. 
J thought I was still a member. But

I am told on enquiry that it has died fr 
natural death. *

Dr. S. P. MwAerJee (Calcutta South
East): But you are alive.

Shri Meghnad Saha: According ta
the Ministry, I do not continue as a  
member.

This is the kind of Committee which 
is sought to be revived. You are try
ing to blow life into the carcass of a 
horse long dead to draw the chariot of 
your educational progress. This is the 
proposal which is now before the 
House. As an educationist, I protest 
that though you are aping the British,, 
you have taken from the British noth
ing but the name. Almost all the 
features of the British University 
Grants Committee are absent in the  ̂
proposal which our Education Minis
try has brought before us. There is 
nothing but name and- we find this is 
not only true of this University G rants 
Committee but also of many other 
institutions which have been brought 
into existence by our national Govern
ment. They take only the name, but 
not the spirit.

Babu Ramnarayan Singh (Hazari- 
bagh West): But there is no national 
Government.

Shri Meghnad Saha: Now I may tell 
this for the. ear of our Finance Minis
ter that the British University Grants 
Committee is not a Committee of the 
Ministry of Education. It is a Com
mittee of the Treasury, which means 
a Int. As far as the distribution of 
money for the Universities is concern
ed. the Ministry of Education have no 
say in the matter. They receive the 
money separately from the Treasury 
and distribute it according to their 
own findings and according to their 
own judgment. I want our University 
Grants Commission to be an autono- 
mou5? body getting a fixed amount of 
money from the Treasury and distri
buting that money according to their 
judgment, to their findings and to 
their survey. They should be entrust
ed with the task of putting life into 
higher education in this country. I 
do not think that I shall take more 
of your time. There are certain things, 
certainly to the credit of our Govern
ment. Take the National Laboratories. 
I must give the Prime Minister credit; 
it is due to his energy, to his initiative, 
that these National Laboratories have 
come into existence. We expect fit 
good deal from them. Now the Secre
tary of the Education Ministry at pre-
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sent is Dr. Bhatnagar, the Chief archi
tect of these National Laboratories. 
Let me read a quotation from his writ
ings about the relation between the 
National Laboratories and the Uni
versities. He said not long ago, only 
in 1949: .

*‘While National Laboratories 
and l^esearch Institutes will -play 
an ever increasing part in further
ing the application of science to 
industry, it is clear that ultimate
ly we have to depend on the 
Universities for an even and con
stant .flow of scientific workers 
and leaders imbued with zeal and 
a zest for research. Universities 
have been rightly recognised as 
the fountain-heads of knowledge 
and it is in their free atmosphere 
that we should look forward to 
vigorous pursuit of fundamental 
research. Fundamental research 
is the source from which extra
ordinary applications are likely to 
emerge and unless we keep our
selves in the forefront, contribu»* 
tion to applied research will also 
stop.”
This is not the only place where Dr. 

Bhatnagar has expressed a similar 
opinion. He has said in a report to 
the Royal Society in 1946 which I am 
quoting here:

“Those familiar with the facili
ties provided by the modem 
laboratories * in America and 
Britain would find it hard to 
understand the handicaps that 
beset the scientific worker in 
India at every step. Lack of 
equipment, lack of accommoda
tion, !»Dng hours of routine work 
due to insufficient teaching staff, 
and finally the eternal want of 
funds are some of the problems 
that handicap science teaching and 
scientific research in Indian Uni- 
versitites. These circumstances 
should not be lost sight of- when 
assessing the work done in India. 
The Government of India have no 
machinery for making grants to 
Universities and research bodies 
for scientific research.”
So, here is the admission of the 

man on whom the responsibility has 
been put of revitalising University 
education and scientific research. I

* hope he will not forget what he said 
not long ago.

I may say in conclusion that I have 
been training now nearly two genera
tions of students. I have got ex
perience of American. British. Russian 
and other European Universities, of 
students as well as of teachers. Our

young men yield to none, they yield to 
young men oi no other country in 
their enthusiasm for work, in their 
thirst for knowledge, in their th irst 
for education. We have got in them* 
very good seeds. But what field have 
we prepared for them? It is an arid 
waste. We teach the students elements 
of science, and inspire them with the 
ideal of work. They want to add to 
their stock of knowledge. But when 
they come to the laboratories, we 
cannot give them any assistance. 
Their life is one of frustration. The 
National Laboratories which you have 
erected will not satisfy our needs. You 
have erected a temple, but you have 
not made any provision that there 
should be a constant influx of trained 
votaries into the temple. There would 
be no life in the temple. If you want 
to instil life into this country, if you 
want to train a band of workers for 
the great work of reconstruction which 
has been the dream ol all our national 
leaders, I would appeal to you that this 
policy of indifference, this policy of 
denial, be not allowed to go on. You 
must gird up your Joins and find out 
money so that we can render sufficient 
assistance to the Universities and re
vitalise their activities. We must re
member that in the Universities we 
have got a very good framework. That 
framework has become rusty. The 
contribution of India in science during 
the British regime particularly after 
the First World War has been glorious. 
Many of our scientists with very 
meagre means have attained inter
national recognition. We do want that 
the generations that come after us 
should become far bigger scientists 
than we have been, and it is the duty 
of the country to provide them with 
the facilities, to provide them with the 
laboratories and libraries where they 
can get their training and serve their 
country and do the work which the 
country expects of them,

I appeal to the Education Minister 
that he will take no time in giving 
effect to the four recommendations 
which I have just cited and which I 
have just discussed, and I hope we 
shall have very soon a University 
Grants Commission which will be a 
committee of the Treasury with ample 
fimds—at Ippst Rs. fiv^ crores—so that' 
we can undertake this great task of 
reconstruction of the Universities.

^  mriT ^
w Rr : ftrzf 5 I irrar

g5r?5t aftr w
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ordination) ^ >FT 2̂ 5 

■ ^if^  f ¥  ^  #% 3»nrft WT

*nfl ^  j f  5*nr ^  ^  ^
r<i»w ^  f^s^snrf ^  »PT  ̂ irw 'r



^  ^  «n f r  5fHT 
5f>  ̂ (an^TTTIJjr) 5 5 ^  I

<RT ^  r+^ft xiTf ̂ T •t' .̂'fl

? 5ft I?? I  f% ^  f®
<%Si ^  I ^n»* l f̂TT
5 f¥  ?n?PTT ^  » IH  ^  ^HT

3fk  si^r ^  ^ •3T  anft

fq?̂  ^  ^  5̂*nt
317^ I

T T 5 R W  JT ' f ^ t l w r  ( p e t r o l e u m )

I t ^T- ^  » ipft 5fT^t I  I
^  ^  rTTEB ^ t f  OT?r «TIH

13TIR ^  ^  ^

a t  n ^ n m ^ r r  g  f t ?  w  ^
g;<t ^  11

^  % 3(?7T^ 4  ^^npr

g  f t ;  ' S ^ 2 ^  ( c h e m i c a l

f a c t o r y )  %

(^ )  i  I TT5RW w f̂lfePT 
^  ^  ^  ^T H ^ r a c f r  g

ftr 3RPT ffff I  3ftr a m  ^  % 

g^qKn ^  sW  JT^sr 5 m  ?ft
»T B^arrr f  ft: ^  ^  <hnw +-
;ri3ff % 3 R W  fttsiff ^  an^R w rr 

^  ^TT ^  1 1  ^
g  f t ;

^  5ncfr ft> ^  ^  ^  ^ a 'ii^ *< i 
5 I ^  % w f  ^  ’srft' v fe’Trw '

3IT I  I

?,-^ % < N < ^  ^  ^  % 5?iKr

(^ fiw ) ^  ?  i W
s p ftff ^  5ft ftr
% ^  ^  5 C ^  ^

% j n f - s T T 3 ^ ( b y e - p r o d u o t 8 )  s w p t '  

a t T ^ f ^ t  fsH ^^Tft; ^ i f tW
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^  ?  I w  5TC? r̂ 

«(3^ ^  ^«^"l>* •^wi{ HT «+rf\

C  ̂ ftr ;m?m ^
^  g rr ftrin srr ?nP?rrt i '

4' ^  TO  ^
W T iB  f t 5 5 H T  ^ T ? ? r r  g  f t ;  ^  # w  

f i p n : ^  ( m i n e r a l  c o n 

c e s s i o n  r u l e s )  f  ^  ^  r f R T T f w  

qfx5#f ^  I  I ^
( d e a d  r e n t )  3 f k  ( r o y a l 

t y  )  %  y i ^  H ^

ftn.|<<?i f a / k t r ^ ^ T O J l ^ t f t J  

*^l*J^ oUft^ *ll»l ^

f t R T % T r a ' 7 ? r r t ^ ^ ^
§ I 'f^rr ^  sfff »TPTr >niT |  ^

e w m -  g  f t ;  q ?  ^TETT ^ t  i ^

g t  s p f  5 r | f  I ,  « n r  « T T  5 i f t r a %  

' m r  « n r  I  sr?  w )- t r ^ ; ^  g  i 

<n?5 5frT fr » T ^  ^ r w f ^  ^  % 

? T R t  ^  m  ^  ^r v r n v i x r  

g f t r 7 : i f t s T ^ ^ 3 T k ? f « r n r  

« T T ^  ^  ^  » r \ ^  f t f W T  g  I a p R  

% TTO ^̂rr g ,  ^  
%  T r a  «snr g  I ^  * r n f r  

f 3 i T  g  f t ;  J i W f t e ^  ^ T T W  ( p r o s 

p e c t i n g  l i c e n c e )

( B a n k  B a l a n c e )  ^  s r r a r  f  

^ ft;^  3rT»r ^  ^  1?^ ^  ^crrar
5rRTT g  I 5Tgr ^  « i T  s r a r ^

n j f  f  ? ig r sTTir »t 5 ( ^  ^  g  ^ ^ f t ; ^

5 T g r 3 Tg r ^  > n ? n ' f<i'’ -rT >t j j t

g ,  ^  « ( < N ''( , » r ? r ^  ^  3 T ^ T  W f f  

g  I f j p T ^  T ^ l R f r

t e ^  ^  ^  ^  « T F f f  « ^ ,  * T F f t  ? o  

^  jf rs  It 5ITRT ^  'sc?b<a 
s rg f t  ^ f t ; ^  ^ R W ^ r r  g  f t ;  srrsr ^
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^ i f f  f t  ^  f a i f f

f̂»PT »Tî  I 
i m  5 f% ^n?RT ^grrf^

¥t (monopolies)
^  ^  r*in\« V^^RTn % 

^
fe rr ^  I

Mr. Depaiy-Speaken Hon. Member 
has taken sufficient time. Please wind 
tip.

«ft IVHRT f t r p  : 3T̂

?ft a m  % f m  a rr  5 Pp P t r r ^

^Ff^^Tn ^  ^

^  I

W  ^  ^  ^  >ft

I  f̂ F ■CMWH' ^  ^

^  j| sftr ^  ^  i r r^ n r  
v r  5T^ 3rr^ ^  jt

^  ^  3T^ ^  5JWvn 11

3f^ ^  ^  arrr ^  3ftr fW H - 
%?rT3ff ^  tiHn ch:9) a n rf ro  

g T̂fT?*TT ^  ^  ^
^  tr^  f^pT^ 5> ^

^  afhr f5RT ^  amiTJft ^
% ^  f n ^  I ^  5:^  ^  ^
t  ^  ^  ^  ^  f^FT^tTTaTf

% ^  "*ft ^  <̂Tq ^  3pft rfV
2fr̂  ^  f  I

3TRT ^  VfTr =^T^ ^

^  ^  5 ^
^nrr ^  ^  ^  T?r f

^  firm «TR I ^  ^

^  w  t  I 
^  cftr ^ fiF

f^F7-^Tll ^  qT9R ^̂ n*T ^ ^
v n r ^  ^pr ^  1 ^  ^  ^

f  r

(English translation of the above 
speech)

Shri Balwant Sinha Mehta (Udai
pur): Sir. nature has bestowed on India 
an abundance of natural resources. 
Ours is a land recognised as Sujalam, 
Suphalnm, Shasya Shyamalam. To get 
back that ancient glory it is necessary 
to harness these natural resources to 
our fullest advantage through scientific 
knowledge and research. It gives me 
much pleasure to see that our Govern
ment have taken very commendable 
steps in this direction. Despite these 
critical times, they have established 
very big observatories, laboratories 
and research institutes. A cursory 
probe into the matter leads one to the 
impression that as things stand, facili
ties for Scientific Research exist in all 
branches of knowledge. Many of our 
scholars of renown are working in 
these institutes at present. There is, 
however, one thing that strikes as 
somewhat disconcerting. Barring My
sore which is a Part B State, all these 
laboratories have been opened in Part 
A States only. I want to bring it to 
your notice that in future while 
opening more laboratories, you should 
keep in view the claims of P art B and 
Part C States as well.

I want to tell you something about 
our natural resources. It will give 
you some idea of the great value of 
minerals available in this country that 
ate of tremendous imnortance from 
strategic, scientific and actual utility 
points of view. In my State, Rajasthan, 
many of these minerals are easily 
available despite their being so valu
able—for instance Beryllium which is 
used in the production of atomic 
energy. Tungsten is still another 
mineral which is found nowhere in 
India exceot Rajasthan. At one time 
it was selling at the rate of Rs. 30,000 
per ton. I am unable to state the 
present rate. I can only say that the 
rate could be expected to have gone 
up. Likewise lead, zinc, silver, soap
stone, lignite, gvpsum and asbestos 
etc., are being taken out in Rajasthan. 
That is not all; a number of metals like 
C o n n e r , iron, pyrites etc.. are ^vailnble 
quite easily in Raiasthan. All these 
minerals found in Rajasthan are being 
exported to other countries. It i* 
regrettable that our national wealth 
should be transferred to other 
countries in this way and no proper
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use is being made of them here. I 
hope in future we shall use these pro
ducts in our own industries.

I may convey to the House that the 
kind of minerals, which are exported 
from our State, if used in our own 
coimtry, can provide thousands of our 
people with means of subsistence. 
Thousands of our unemployed educate 
•d  youngmen can be absorbed in the 
works so started. I also know that 
many of our youngmen are unemploy
ed even after receiving instruction and 
training in scientific subjects. This 
category of educated unemployed 
persons can usefully be absorbed in 
the industries utilizing these minerals. 
It is, however, regrettable that despite 
the presence of these valuable re
sources in Rajasthan and other parts 
• f  the country, we have not carried 
out even an Intensive survey. The 
Government should condupt a mineral 
survey throughout the country. I 
draw attention of the hon. Minister to 
the urgent need for undertaking re
search work in regard to these valu
able resources in places where they 
are available.

The zinc and lead mines of Raja
sthan are some of the oldest mines of 
the world. But to date the Government 
have no information as to the reserve 
in those mines. So far not even a 
detailed" mapping of the.se metal 
resources has been undertaken. It 
should be done at the earliest. The 
zinc and lead found in Rajasthan are 
very valuable resources of that state. 
They are available in thousands of 
tons even now. Personally I think a 
full investigation with regard to 
these metals can enable us to meet 
the requirements of the whole of 
India in this respect.

The data regarding zinc and lead 
resources lead us to the impression 
that 20 to 25 thousand tons of Sul
phuric Acid can be manufactured. 
Sulphuric Acid ig. one of our basic 
industries because of which many 
other industries can be run. I feel 
that the need for research work, after 
which full advantage of these metals 
could be taken, is urgent. I understand 
that the Government of Rajasthan ad
dressed a communication to the Gov
ernment of Indin on the subject as 
a result of which the latter has set up 
a committee to renort as to where the 
zinc smelting industry could be set up. 
It is a m atter of the utmost regret that 
an industry consuming the raw 
material found in any state should be 
located in some other state. A repeti
tion of the policy of the British, to

my mind» will do us much harm. I  
may give an instance. The gjTsum> 
us^d in the manufacture of fertilizers 
in the Sindri Factory comes from 
Rajasthan. You can imagine how wide 
apart Rajasthan and Sindri are. Ac
cording to information available to me,, 
one thousand tons of Gypsum is daily 
on the track to Sindri. You can easily 
have an estimate of transport expenses 
being incurred. The industry con
suming the raw materials found in a 
state therefore should be set up in 
that very state. I fiave not been able 
to understand the underlying object 
in the appointment of a committee 
for this purpose. What was required to 
know was how to arrange things in 
a way a^ to make the location of that 
industry near the mine a possible pro
ject and, further, manufacture of 
which bye-products will prove useful to 
other industries and trade in general. 
It has surprised me to know that the- 
gentleman appointed as the Chairman 
of that committee had connections 
with a certain firm. As such his pre
ference would naturally be for his own 
place or some other place in the 
neighbourhood. Whenever, therefore, 
a case of that type comes up, the 
decision regarding the location of a 
particular industry should be taken 
only after a proper co-ordination bet
ween the Ministry of Industry and 
Commerce and other Ministries con
cerned has been made.

Only very recently, one of the out
standing experts of our country, Shri 
Vishvesrayya in the course of his speech 
said that at least three basic industries 
should be set up in each of our states. 
Establishing of basic industries is a 
vital factor in the progress that we 
want to see a state attain. I, there
fore, want that the Government pay 
more attention to this matter and 
open industries in the states where 
the materials necessary for these in
dustries are found.

In regard to Rajasthan, the presence 
of Petroleum is reckoned as very much 
possible. It has also been ignored. 
Should we try to tap it, I think it 
may meet the deficit in respect of our 
requirements.

In addition, I see much scope for 
chemical industries in my state. There 
is a factory for the manufacture of 
Sodium Sulphate like which does not 
exist anywhere in the refit - of India. 
An improvement in the production 
arrangements there can enable us to 
meet not only our own but also the 
requirements of foreign countries in
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this respect. My complaint with res
pect to this industry is that its difficul
ties are not properly appreciated. It is 
facing many difficulties.

Rajasthan’s . main item of manu
facture is Salt. Bitterns to the tune 
of many crores of tons in weight are 
lying waste after salt has been manu
factured. They can be used in the 
manufacture of many bye-products use
ful in many chemical industries. This 
way we can run many new industries 
in this country which can meet our 
internal requirements.

Next, I feel a state has reached 
necessitating immediate changes in the 
present Mineral Concession Rules. I 
regard it as very important. Many 
complaints have been made about the 
provisions pertaining to royalties and 
dead rent etc. A particular feature of 
these rules is that a person with 
average means stands no chances. 
Only the moneyed people can run this 
business. Money has been the sole 
criterion for undertaking such pro
jects. I, however, regard it as a very 
wrong approach. Money alone is not 
wealth in itself; labour aleo consti
tutes wealth. One who can labour is 
also wealthy in a way. Despite that 
many labourers willing to work in the 
mines collectively investing labour as 
their capital do not get an opportunity 
to do so. nor does such an opportunity 
exist for the public in general. The 
capitalists may possess money, but the 

' labourers also possess the capital of 
their labour. I know that for the 
grant of a license, one is required to 
state one’s Bank ' balance. But, 
generally speaking, in practice a wrong 
statement is always made to that 
efTert. Wherever this provision has 
existed, the worker has suffered 
grievously, but they have been enjoy
ing better payments in concerns where 
they have been given an opportunity 
to run them. Under the Mineral Con
cession Rules, areas exceeding ten 
square miles were restricted to be al
lotted to any particular party. But I 
know thousands of square miles of 
land—particularly in Rajasthan—to be 
in the possession of capitalists, where 
many minerals can be found which, 
however, they do not exert to find. The 
Government should abolish these 
monoplies and they should be given 
suitable portions of land in accordance 
with the Mineral Concession Buies.

Mr. Deputy-«!Deaker: Hnn. Member
has taken sufficient time. Please wind 
up.

Shri Balwant Sinha Mehta: I will
ftnish it in a minute. My lubmission

is that necessary changes in the 
Mineral Concession Rules should be 
incorporated at the earliest.

Also I have to say that in Rajasthan 
there is plenty of mineral wealth and 
that state, therefore, should receive 
due consideration while opening any 
Mining University in future.

In conclusion, I want to draw your 
attention—particularly of the Scientists 
—to what was Mahatma Gandhi’s 
strong desire namely the invention of 
a 'Charkha* which should be the 
easiest to ply, yet capable to spin the 
miximum length of yarn. One notes 
with regret that such eminent 
scientists even have not been able to • 
fulfil his desire.

In conclusion I have to make a re
ference to the *Vanaspati Ghee*. The 
whole country is unanimous in the de
mand for its colourisation. That issue 
also, however, has received little at
tention on our scientists’ part. I want 
them to pay particular attention to this 
matter. Sir, I conclude.

Shri B. Das (Jajpur-Keonjhar): Sir,
I wish to draw your attention to what 
Mr. Mehta just how spoke. He was 
speaking about so many thmgs which 
in fact belong to the Ministry of 
Works, Housing and Supply and that 
of Production. They have no relevance 
to the Ministry of Education and 
Natural Resources. My point is that 
the hon. Maulana Saheb is not at all 
concerned with them.

Shrimati Tarkeshwari Sinha (Patna
East): I would like to know whether 
my name has at all been included in 
the list or not because I am tired oI 
waiting.

Mr. Deputy-Speaker: The hon. Mem
ber’s name will not miss.

The hon. Member’s name is in the 
list but I am calling the names one 
after another and she will take her 
chance as there is stijl time. But hon. 
Members have got two functions here: 
To hear what others say, and to speak. 
Now, Mr. Reddy. As a number of hon. 
Members are anxious to take part in 
the debate I would request hon. Mem
bers to state only their points and take 
not more than ten minutes in which 
case I can allow four or five more 
Members to speak.

Shri Viswanatha (Chittoor):
In dealing with the subjects of Natural 
Resources and Scientific Research I am 
on happier ground than my predeces
sors who took part in the debate dur
ing the past three or four days because
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the emphasis in the past three or lour 
-days was on slashing the expenditure 
on the subjects under discussion where
as in this respect the emphasis is more 
on the expenditure side. There can be 
no two opinions about the fact that 
the natural resources of our country 

. should be developed as much as pos
sible and as quickly as possible. I am 
sure there is a concensus of opinion 
about this and everybody, not only in 
this House but also outside, will agree 
when I say that we must spend as 
much as possible on the development 
of our natural resources. In the con
text of the economic position of our 
country, especially with reference to 
the increasing pressure on the land, 
the necessity to increase our resources 
and divert the people to some other 
trades and proiessions and industries 
is paramount as far as our country is 

' concerned. The alarming; factor is that 
this pressure on land is going on in
creasing from year to year while the 
yield from the land is decreasing, and 
that is why I say that the natural re
sources of the country should bo 
developed as quickly as possible. In 
the economic history of various 
countries we find that the discovery of 
some mineral deposit or the construc
tion of a particular dam or a naviga
tion canal like the Suez or the Panama 
has transformed the lives of the people 
of that region giving an overall bene- 

•fit to the country. A pertinent case 
illustrating this nolnt is that of the 
industrial revolution of England where 
a few industrial discoveries transform
ed the whole country from a purely 
agrarian one to a primarily industrial 
country. Siich a transformation must 
be attempted today in our country 
so that from a purely agriculture 
country we might develoD into a stage 
where industry and agriculture would 
help and supplement each other for 
the benefit of the country and the 
people as a whole.

It is a matter of gratification that 
during the past few years of this Gov

. ernment’s rule very many efforts have 
been made 'in this direction. Especial
ly in the matter of scientific research 
we find that as many as eleven National 
Laboratories have been established in 
the country and they are working at 
full speed. A few minutes back Prof. 
Meghnad Saha congratulated the Gov
ernment on their achievement in 
establishing these National Laboratories 
for the benefit of the country. During 
the last year these Laboratories have 
been able to investigate into as many 
as 82 scientific subjects and do research 
4n these subjects successfully establish

ing certain scientific facts for the bene
fit not only of this country but probab
ly of the whole world because scientific 
knowledge is never a monopoly of any 
one country—wherever it emanates 
from it spreads throughout the world 
benefiting humanity as a whole. I am 
really proud of our efforts in this 
direction indirectly and directly, too, 
to benefit humanity at large. Besides 

' the Laboratories we have instituted 
several multi-purpose river valley 
schemes not only for irrigation but for 
the development of power and for 
other purposes. It is a matter for 
deep gratification that there is an in
creasing tendency on the part of the 
State to take certain enterprises which 
are essential to the development of the 
country.

In the matter of the geological 
survey of the country certain revolu
tionary changes have been effected. 
The country has been divided into 
several zones for the purpose of detail
ed geological mapping not only to dis
cover the mineral deposits but also to 
find out supplies of ground water for 
irrigation. I would, however, like to 
point out that the division into geolo
gical zones should not be done merely 
on a territorial basis but should be 
done with reference to the needs of 
the situation. In a highly mineralized 
zone there should be a separate geolo
gical circle and the area should not be 
attached to any other circle. We have 
also undertaken mea.sures to prospect 
for oil in various parts of the country. 
Oil is increasingly recognised as an 
essential commodity in time of war as 
well as in peace. Here I might be 
permitted to say that compared with 
last year our expenditure on geological 
survey, according to the latest demand 
before the House, is almost double for 
the current year not only in the Geo
logical Survey Department but also in 
tV»o Srirntiflr Rff^^arch Department. 
Whereas last year the expenditure was 
Rs. 1.5 crores this year the demand is 
for Rs. 2.5 crores. That I submit is 
a very healthy sijjn calculated really 
and honestly' to provide for the de
velopment of the country.

In this connection, I might suggest 
that a slight modification may be made 
in the method of granting mineral con
cessions to private persons. At present, 
these concessions are granted on the 
recommendation of the revenue autho
rities, but in very many instances 
these people are absolutely ignorant ol 
the scientific implications of the grant
ing of these concessions. Very often 
the concessions are granted to people
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who are ignorant about the methods of 
mining and about the scientific basis 
on which mineral prospecting ought to 
be done. I suggest that these mineral 
concessions should be entirely left in 
the hands of the Mineral Bureau or a 
separate Geological Department, as is 
done in Mysore State where the recom
mendations are being made by the 
Geological Department which is man
ned by highly technical and competent 
personnel.

In the matter of export of our 
minerals, our attitude must be one of 
absolute conservatism, because the ex
port of minerals on a large scale is 
tantamount to the exporting of a  por
tion of our territory to foreign 
countries. Unless it is absolutely neces
sary that we should export certain 
minerals, normally it should be our 
primary aim to see that these minerals 
are utilised for our industry. We 
should place our emphasis more on the 
development of our industry, rather 
than on the export of these minerals.

I would like to refer particularly to 
the mineralised zone of Rayalaseema. 
Rayalaceema has been, of late, the 
focus of attention for the entire coimtry 
and particularly this House, because of 
the famine. Though that region is un
fortunate in the m atter of irrigation 
facilities, I submit that it is very much 
fortunate in the m atter of mineral re
sources. I suggest that the m ineral. 
resources of that region should be 
developed as much as possible and as 
quickly as possible, not only as a 
means of staving off famine once and 
for all, but also for the purpose of 
giving due prominence to our mineral 
resources. For instance, in Rayala
seema we have got all kinds of 
materials that are found anywhere else 
throughout India. They are concentra
ted in a small region of hundred square 
miles. Most of the “varieties” of 
primary raw materials needed for the 
paint industry are found in Rayala
seema and they are the best varieties. 
You also find “stereotjrpes” of good 
quality. You find tho world’s best 
asbestos there, and as far as I am 
aware there is at present only one 
plant working there. Government has 
so far not come to the aid of that 
industry, nor has it bothered to de
velop the asbestos belt and encourage 
the manufacturing of goods out of this 
excellent material which, I may repeat, 
is the world’s best.

In Rayalaseema there are all the 
factors favourable for the setting up 
of an iron smelting factory, whether it 
be done on the advice of the Japanese 
Technical Mission or by our own 
efforts with our own advice. This

64 PSD.

Government must take the initiative at 
once and see that an iron smelting 
factory is established there. We have 
got very high grade iron ore there. 
There is also manganese. Shortly, with 
the completion of the Tungabhadra 
Project you will have plenty of power 
for the purpose of operation of this 
factory.

Then, there is scope for setting up a 
cement factory. You find all the raw 
materials in plenty, namely calcite, 
gypsum etc. When you club all these 
things together, you will find that 
Rayalaseema, which is at present 
more or l^ss a load-stone on the 
economy of the coimtry, can be trans- 
fdnhed and transformed Quickly into 
a region which will be highly indus
trialised, mineralised, p lay i^  its due 
part in the development of the country.

Before I close, I would like to refer 
to the efforts made by certain Pro
vinces for producing artificial rain. 
From recent newspaper reports I 
understand that these efforts have not 
met with success. May I say that 
these efforts have not been adequately 
backed by the Central Government, and 
may I suggest that early efforts should 
be made to see that this experiment 
succeeds? Other countries like 
America, Russia etc., have undertaken 
these experiments and they have pro
ved successful there. When that is so,
I do not see why in our country the 
same experiment cannot be a success. 
Our Air Force which, though small, is 
yet admittedly the most efficient we 
ran have, can, in my opinion, be u tilis
ed for the purpose of working out this 
great experiment which will transform 
the life of arid areas like Rayalaseema, 
Rajasthan etc.

I request that due attention may be 
paid to my suggestions and if that is 
done, I have got my own confidence 
that our country will flow with milk 
and honey.

Shrimatl .Tayashri (Bombay—Subur
ban): I thank you for giving me this 
opportunity to congratulate the Edu
cation Ministry for the progress that 
it has made in its various activities 
during the last year. My hon. friend 
Shri Meghnad Saha blamed the Minis
try for not putting into effect the 
various recommendations made by the 
University Commission. May I draw 
his attention to the fact that only dur
ing the last Parliament session, legis
lations were passed in respect of the 
Benaras University, the Aligarh Uni
versity and the Delhi University to 
give effect to the recommendations of 
the University Commission.



1747 General Budget— 13 JUNE 1952 Demands for Grants

[Shrimati JayashriJ
Shri Jatav-vir blamed the Govern

ment for not giving proper attention 
to the yvelfare of the Scheduled Castes 
and Tribes. I would like to draw his 
attention to the fact that Rs. 11:5 lakhs 
have been provided for this year and 
this is more than what was provided 
for in the last year’s Bud>?et. That 
shows that the Government are doing 
something for the Scheduled Castes 
and Tribes.

Another hon. Member said that the 
Government are doing nothing to 
abolish illiteracy. There, the most im
portant provision made is for the train
ing of teachers ii> the field of basic and 
social education. Lack of teachers 
would indeed be a great handicap in 
imparting proper education to the vast 
number of men and women in the 
country. Government realise that na
tion-building schemes cannot be de
veloped without the necessary trained 
personnel. Also the Janata College 
for training young men in rural leader
ship will be a very useful experiment 
for the development of the community 
projects. I hope and request the Mi
nister that facilities may be provided 
for training a large number of women 
in this Janata College. Women's edu
cation is a key to progress. Fortunate
ly, of late people have realized the 
truth of the saying: educate the mother 
and you educate the race: Education 
is a means to an end, the end being to 
appreciate the beauties of life and to 
make the best use of one’s opportuni
ties. I hope that proper opportunities 
will be given to women also in the new 
scheme.

I congratulate the Government for 
the help given to women’s colleges— 
the Lady Irwin College in Delhi, the 
Women’s College at Aligarh and also 
the Nathibai Thakersey Univer.sity in 
Bombay. But the grants provided to 
these institutions, I would say, are not 
adequate and I would request the hon. 
Minister to increase these grants be
cause these institutions cater to the 
special needs of women. The Nathibai 
Thakersey University which is known 
as Karve University is the only Uni
versity imparting edumtion through 
the mother tongue. The University 
authorities are also thinking of open
ing a College of Nursing which, I hope, 
will sunply the need of good nurses 
that is felt in our country.

For our national planning schemes 
also we are in need of trained social 
workers. Fortunately, various Uni
versities are taking more and more
interest in social welfare work and the 
grants for such work will give en
couragement to these institutions.

I would like to draw the attention of 
the hon. Minister to the fact that in  
these Universities proper stress is not 
laid on Indian social philosophy and 
Indian history, and when the hon. 
Minister is considering the question of 
standardising the social workers^ 
course I hope he will keep this fact in 

^mind and see that these subjects are- 
taken in the curriculum.

Government deserve our thanks for 
the good and useful work done for the 
handicapped children, specially the 
blind. The Training Centre for the 
Blind opened at Dehra Dun will help 
in rehabilitating many of the people.
I request the Government to take- 
similar interest in the cause of the 
deaf and the dumb children.

There is only one activity which I 
have to criticize, and I would request 
the hon. Minister to pardon jp e  for 
doing so. We are introducing many^ 
new schemes which we take from 
such rich countries like America and 
try to have them in our poor country 
7-schemes like the one relating to a 
study of Social Tensions and other 
schemes over which we are spending a 
large amount of money. I wish that this 
money is utilized for imparting com
pulsory education, and for the children 
that are handicapped, and the deaf and 
dumb children.

Also, when we have our plan of 
introducing compulsory education we 
should see that the children are get
ting proper nourishment. It is cruelty,
I should say, to force and by compul
sion make the children study, with 
empty stomachs. Study of course is 
very necessary. But, first of all, we 
have to see that the children get pro
per nourishment. For that I would 
request the hon. Minister to sanction a 
good amount in the Budget.

Physical education and recreation 
activities are also necessary, but, as I 
said, they will do more harm to the 
children if they have to do these things 
on an empty stomach. In this respect 
also proper planning should be done. 
In respect of those institutions which 
are giving physical training, the 
children who are in need of proper 
nutrition should be given the same.

Lastly, I should like to say a word 
about the scholarships given to our 
students. We send our students to 
foreign countries. They come back 
and afterwards they get frustrated 
when they do not get any jobs. In 
this m atter also proper planning
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should be made, and only those 
students whom we are going to absorb 
in our various activities we should 
send. Otherwise, when they return 
they will be misfits in  our society.

Other Members have spoken about 
tecimical education. In all the schemes 
when the Government lay down the 
curriculum for technical education I 
request that proper attention may be 
paid to suitable educatioxi ior women.
I again congratulate the hon. Minister 
for the good work that has been done 
by the Ministry.

Shrimati Tarfceshwari Sinha: Sir,
before I say anything I want to give 
my special thanks to you that at last 
you have been able to accommodate 
me in your list of speakers.

Mr. Deputy-Speaker: That takes
away half a minute!

Shrimati Tarkeshwari Sinha: There
is an old Chinese proverb which says, 

^ “If you are planning for one year, 
plant gram; if you are planning for 
ten years, plant trees; arid if you are 
planning for more than ten years, 
plant men.”  ̂ I think that this proverb 
can be a good inspiration to our Gov
ernment, because unless and until the 
people are thoroughly educated, no 
basic changes in their economic and 
social life are possible. The utter 
inadequacy of the facilities that are 
provided for th6 needs of education is 
well known. Though it is true that 
economic backwardness is responsible 
in part for these deflciencies, the low 
level of economic life itself is a result 
of insufflcient and defective education.
It is high time that education should be 
brought forward from the rut into 
which it has fallen and a sound edu
cational policy should be adopted to 
meet the entire needs of the country.
It was as early as in 1911 that a 
great Indian statesman, Mr. Gokhale, 
brought forward a Bill in the Legis
lature at that time urging the Govern
ment to introduce the principle of com
pulsory education. But unfortunately 
the Bill was defeated on the floor of 
the House on the simple ground that 
any measure of compulsion would be 
repugnant to the Indian people. But 
in reality it was repugnant or fatal to 
the rulers themselves. But now with 
the dawn of a new era India is faced 
with a great challenge of making 
education available to all her citizens 
in the very near future.

The greatest problem before us is 
the unsatisfactory professional edu
cation which causes unemployment of 
educated youths.

The second most important problem, 
which my hon. lady friend has pointed 
out, is the encouragement of child and 
female education, especially child edu
cation because there are no facilities 
provided for the education of small 
children.

The third and the most necessary 
thing AS—1 am quoting niy lauy iriend 
again—to provide laciliiies for the 
blind, handicapped and disabled per
sons.

I understand that so far as Central 
Government is concerned, it can, a t 
present, take only a limited obligation 
in the Held, bui looking to the im
portance of education in the field of 
social work and reconstruction, a 
greater initiative on the part of the 
Central Government is needed. India 
is a vast country with different cultural 
and social backgrounds and so the need 
for a stronger policy on the part of the 
Central Government cannot be over
looked. ReaUy it pains us very much 
when we see tiiat the different Pro
vinces have not been able to evolve a 
co-ordinated policy even on the 
fundamentals of education and so more 
good than harm would be done if the 
Central Government takes the res
ponsibility of directing the Provincial 
Governments in all matters of major 
educational issues and policies.

I would like to suggest in my own 
humble capacity here that the Central 
Government should ask the Provincial 
Governments immediately to introduce 
compulsory social welfare work in the 
courses for passing examinations in all 
the schools and colleges. I suggest that 
compulsory social work should include 
first-aid work, sanitation work and 
educating those persons who are illi
terate and who cannot afford to go to 
schools and colleges. I think that edu
cation of that type will give a 
tremendous and powerful impetus to 
raising the standard of the people, 
without simultaneous increase jn ex
penditure because if any increase in 
expenditure is suggested our Educa
tion Minister will at once say that ex
penditure is the most important prob
lem and that is why we are 
stuck up. I suggest this for 
his kind consideration be
cause I feel the need for compulsory 
social work and if this is included in 
the examination courses, the impetus 
will come from within. In this way,
I think the higher class students will 
try to pass the examinations and they 
will do compulsory social work.

Then there is another thin^ which I 
would like to bring to your notice and 
that is about what my hon, lady friend 
has just said. I am repeating it be-
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[Shrimati Tarkeshwari S inhal
cause I am feeling in the same way as 
she did and that is, the utter inade
quacy of child and female education. 
India is far behind than the most of 
the countries of the world in this res
pect. Look at the tremendous success 
achieved by so many other countries 
in this field of child and female edu
cation. The percentage of female edu
cation comes very near to the percent
age of male education and we ':annot 
even compare their children with ours. 
I ask: How many facilities they are 
bein^ ^iven? How many facilities are 
given to them for their proper psycholo
gical and physical development, suited 
to the particular age and particular 
temperament?

What are we doing here, Sir? No 
doubt, a movement in the interest of 
children has been afoot for a lew 
years. But it has all along lacked a 
proper organization and proper leader
ship. It has just bubbled tip here and 
there like the ebullition of scattered 
centres of eruption in a volcanic terri
tory. We all know how our present 
day schools victimize our children, by 
emolating them upon the altar of 
labour, unrecognised martyrs they are, 
undergoing a sort of life sentence—I 
say a ‘life sentence* because of the 
cruel treatment that they get in 
schools, and that is completely beyond 
their capacity to resist. I feel that our 
children are Like a piece of dresden 
China, and have to be handled with the 
utmost care. But they are being 
wasted away in the present state of 
education. The Government will say: 
We have got no facilities: we are fac
ing a financial stringency and there
fore. we cannot do anything except 
start a few nurseries here and there. 
I can say that the first and foremost 
task whif^ Government ran do.
is to provido special types of ni]rsf=*rv 
books for the education of children. We 
do not sec any children’s books. 
There rro so few books in the market 
when v/e go to buy them and the 
hooVs which see are all published 
by foreign publishers. I know that in 
India there are fo manv publishers 
•who can very well compete with any 
foreij^n expert on children’s books, but 
they are afraid of pub?fshing tho.^e 
books bpcnuf^c they know that their 
books are not in demand and it )s im
possible for them to incur continuous 
^ossos. Many people have said to me: 
Unless the Government give some 
encouragement for our publi.shing some 
work, we cannot very well publish 
them, I think it is great a need and 
Government should give some sort of 
subsidy to those that publish children’s 
books or should make large scale

purchases and distribute those books 
free to the children.

12 N oon

The next thing I wish to point out 
is about the utter inadequacy of the 
children’s nurseries. There are a few 
nursery schools here and thfere in big 
'towns and cities. The poorer section 
of the people and even the middle 
class cannot even dream of sending 
their sons and daughters to those big 
institutions. They can only provide 
facilities for the daughters and sons ol 
aristocrats and the rich. But India is 
not a country of aristocrats and the 
rich. It is a country of common men 
and the poor sections of th j  people. 
That is why there is need for giving 
adequate grants to Provinces for the 
establishment of new nursery institu
tions so that the future generation— 
the bud which is going to become a 
flower tomorrow, the generation that 
is yet to come or yet to bloom in full— 
may benefit by them. I feel that Gov
ernment should pay the utmost atten
tion to this problem and give grants to 
.the Provinces.

There is one more point which I 
would like to refer to. I am aware 
that you are very impatient, but I 
would take just one more minute. The 
number of blind children who come 
between six and fourteen is more than 
four lakhs. The number of deaf and 
dumb children is 2,20,000. I do not 
know exactly about the number of 
handicapped adults. I think that it 
might be even larger. What about 
them? What are we going to do about 
them? Are we going to waste them 
as they are being wasted awav today? 
I  would suggest for the consideration 
of Government that if we want to con
vert those handicapped and disabled 
persons into a national asset rather 
than allow them to be a national liabili
ty, we must pay special attention to 
them. There are practically no insti
tutions which can provide facilities for 
these handicapped persons. They are 
born handicapped without any fault of 
theirs and their whole life is being 
wasted away.

^  KTFT fen- t  I W  ^  TT 
ft: T'" 3 th t
WIT ^  SITT
^  I anft ^  IV
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^  3ftT WT̂ FTT ^  ferR T 15511

^ ^  ^ f tfw  j r f ^
f% sjT^wr ^
fk w T ^  ^  t  ^  ^  ^yqr^
«»«T>l<t ^  I STR" ^  f T

t  ^  ^  ^  ^  t  I
tT?r 3ftT $ n w < t  3Th: ^  f

’F T  ^TT5 %  ^  5 R ^  ^ -
P rM fe ^ t 3ftr ^  % Psn%

t  I

^qrwwT ^  ^  s f t f ^  i

Hon’ble members will kindly 
hear. There is too much of 
noise.

TTo THT ftfg : ^  ^  % f»n%
3 T k  ^  ^PPT

f e r r  ^FTT 5  I ^ P t»H

t  3Ttr ^  JTT̂ ’TTt %
^  3TT̂  5nrt^

^ ^  t  I ‘
<ft 3nr<» ^  : i r m h r

^  ^  ^nrsT I

R ^ t V T  : ^ T T

3 T T f ^  I

5To T T ^  ^TT^ %
5 q c f ^  t  I ^  

(managing committee) 
^  ^  ^  ^  ^

8 m  ^  >R ^  ^  t  I

i f k  % ^  ^  ^  ^  ^?2TKT %
?ft% P tT T ^  ^  ^  t  I

V T  5 R ^  ^  3T5OT I  I p prg  5^

^  % ^rprur %?sftzT n̂TTTT 

wr?7TT t  • ^
*FT T ^  I  JTpft ^  ^  ^

v rJ  t  ^  ^  1^ ^
^TW  ftr %7jtrr ^ 1 7 ^  ^  ^

=^rrf^ I

« r ^  snrpT ^  ^  w  «^id ^  3 ftr
f e r r  f¥  f̂lrf ^  q f ^  5fu^

% ^  ^  3TT^ ^  ^  ^

3 ^ w ^  5T *m ? rr a r k
qif^'^md w r  % ^:tk  % fe r
^ W T  ^  ^  I ^

R p TT P i9 « < r q ^ i« H f 3tV?C
%  ^  ^  I  I
^<+iO ^  5>rr =^rrf^ i
^  ^  ^  |q  ^  3TT

^•Hsl ^  I 3̂fPTT ^ ...............

Shri H. G. Vaislinav; We do not
understand. The hun. Member is 
speaking just like reciting mantras.

Mr. Dcputy-Speaker: Mantras are
very effective. I shall give fhe Hon. 
Member as much time as he wants. 
Let him speak a bit slower.

Hon. Members: Louder also.

¥ T o  TT*T ! M.'HI *Ti^i ^TRTT
ftr f̂ 5RT̂  ^  % sfTT%̂  f ,

^  ^  ^  ^  3 T ^  ^  I
%7?tzT % ^TTT I

^  ^J^TKT ^  f ^ -

f e r  ^  I ^
® hr ^  ^TRTT 5 ^
^ R V T T  ^  t  s f k  5 T P ^  ^ T + K  3TT^

i n f t ^  ^  ?;^T^ T5C t  3 f h  s?r
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Hon. Members: Louder please.

Mr. Deputy-Speaker: There are two 
ways of hearing a thing. The hon. 
Member who speaks may speak a little 
louder. The other hon. Members also 
ought not to go on whispering or 
talking among themselves.

Shii H. G. Vaishnav: The hon.
Member may speak louder.

Mr. Deputy-Speaker: Both will be 
done.

Tio  m  f̂ rSTT *
^  XT>I< ^  ’T?-

^  t  I JT? t
^  ^  T̂Tcft’ I

^  ark  ^nsnrt ^nNrfTJff 
% ^  t  I
•PTft ftTTPff % ^
•if t 'TT p r r r  
^  ftRnn ^  3 1 ^  f e w

P p ^  ^  3T3ST s i W r  ^  ^
^̂ TTT m  ^  3T^V

^  t  I ^  ^

•pt '3a>fl 'T^ 1*1 fsRpft
%  a i k  f w > r #  4  ^  ^

^
5 I sifK rar

^  1 1

!n?«Ttr ^
*t*H ^  '*! 1^ ^  'dti % ^1^

^  T T  ^  ^  3 rr ^ n rg rr 5 1 ? * r r ^  

3 ft  r < r fr ^ g^  %  I  a f h :  3 ft

^  ^  ^  !T T ? J T f f  %  f t r e n f f

%  3 J T R T  ( M r t a l  5 ,  j f | f +  ^

5 i r f 5 j f  WfrT sp^ ^  t  I JT5

$ 3r r t  # f ^ 3r  ( T r e a s u r y  b e n c h e s )

??R afk Tt ?  I if t  ^ 5# ^  JTcT- 
IT ?  t  f t?  S T T ^ ^ t  %  f t r S T ^

^  cR W ? ^  ^  ^  ^

TTf|q- f3r5TT W 3Tq-̂  Mr<<(K T̂T
TTa^ifm'or 7̂’: I JTf? ^

"T^ ^  >IT eft ^  tsli Sfte

, •#»!• 3ik ftrfl- ?TT? % ^
I ^  5TPT ^  pRT 5R^

tr ^  ^  I ii f  Pr?Rw sretfr
P ft> ^  v3pici ri'i'sqi^ SfjiT I

i R H T  % % u r < l  ( s e 

c o n d a r y  B o h o o l s )  %  ^

5rT54T5 %■ f r  91^
n w k ^ r w d ’ ^  3ft y # irO
wrnr iTFjTT ^  T̂T ^  I

s f t ^ ^  *Pt .RMT? ^
<rfTS*T ^  ^ '( t^  I w  ^  ^  57T 
T? ^  g I

FT '^’fr % ftrewf ^  >rfe
a'i<?qi5 5T  ̂ ^  eft 5>TrTt f̂ RIT 

^ «î ci ^ (0  *i*H>i ^^hiT 13nrx 
v t 3 m  ’Tf a rd' ^  % ?n^ %
<aPin >i«!•••( t̂TT rft ?f  ̂ f ^  3T?
t̂ ftt«Tt «(ft aftr WIR ^ I

lift ^  v t 3TSOT %?PT fiPJT antnr ?ft 
3!IKr %■ 37IKT 3JWTIPT ^  3(k 

w«*A 9f?t cTT̂  % ^  ^^fsRT
I

$■ ftra r %
5PI 3ft ^  I  ^  ?n?irK #
anft ciT ^  jftRr P r^ trT  ?ift 
^^ftftrsiTTs^ pRTcRf 
STTfT I ^
r̂ 5̂  jftfir ^  I  ^

rTT? ^afSft t|  I JTFTt
^  3ft sftRr «ft ^tRr tt

^  ^ftfir^r 1 1  w  
ipr %«T *ift 5ftRr % » n ^
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^  STRIT t  ^  ^  3nft- ^  w

^ 5 T f f  ^  I

srrsr 'trt

5  fV ^  3Ti^ «i "><1 ^  ftra r % feir
f̂ TSTT *M

5r??«r ^  ? I%  I a r q ^  : f t %

<int^ ^  ^  Vt^RT »i^ <T*t,

t  I t

^  ^  ?  I ^1' '̂ ''l'5'<.n ^
^  t  f jp  ^  ^  ? fftr j f ^ i R T  q r

^  ?ri7TT ?r 5»T
W ftnSTT % ̂  ^  5R^ ^  I 3niT

^  ^  ^  ? ft W  %  ^

^T^RFt ^  «i1< «i<.qi<

^  s r m r  i ftrerr ^
3tIt % •n'lPiRi ^   ̂I

$ 5 f f  #  f t r e r r  %  f M k

f t ? i T  5 n ^  f  a f t r  ^  ^  3 T i i ^  3 1 ^

^  (  C o u r s e  ) ^  f  i ^  T ^  

a r R f W f  ^  ' T m  < T > T T  ^  

ftrafT % f t3 t I  I %fiR
^  ^  f t r O T  ^  « n ? f t

t  I ^

^ 51^ IT  ^  ^  ftrerr

spRft 5 I v r  ^

tn ft?  ¥ t  >ft ftreiT #  ^
TRTTC = i 5 t y g f ^ f W 9 *  I

^ ' • H P i '^ O  * P t  '• T ¥ T ^  

s + ' I ^ f i i i J p f t  ( t e c h n i c i a n s )  ^

5  I f t r e n  f q » i i * i  ^  3 f t r  &

(  d e l e g a t i o n  )  '>11%

% ^  + r t M < r t ' i v s t W T  ( c u l t u r a l  

d e l e g a t i o n  )  a t k  p f t  5 IT ?  %  

^  3n% I  I ir t t  ?nnr ?  

■srff sirar ft? 5»T w f  w

5 R i| ^  t W k p r  #  ooif ^

| i w  %  ^ 5 T ^ T < «  ( c u l t u r a l )  

v « m > - d r t  ( f u n d a m e n t a l )

( b a s i c )  s # t R H  # 5 t ^  %  f J T T ^ ^  ^

-avtfn ! T ^  ^  ’EPRft' I

?n??!R %
(  S o c i a l  e d u c a t i o n  )  %  i r ^  

*ft’ ’ P R  ^  w  f̂>nT 
^ * T T  ^  ^  %  9 T ^  ^  5 ^  Hcii

TOTT ^  ^  3itT sm^ 5!^ ^ f  I 
sftr W  VTIT % lrt<J +1*1 <!Mhi ^  

f w  nifT t  I ^

B n^Ri ^  ^  ?nrfT ^  ^

anfk f t w f
% ^  JIfr >TT ?RT^ ^  31#

| l  ’P I ' I T  ^  f t :

aftr ^  55t»ff ^7t B P r ^
■ ^  ^  ^ r^+ K  I  aftt JT? «<+K ^  

^i^sT f  ft> ^  ^  ^  ®PP[fir ^  aftr ^  

375 ^  ^  ^  I

J T ? > f r s p ^  

^ r p T f f t :  ? i w ^  f t f ^ %  
w>i«<nil7 ^ ^RT ^ ®T5 3{fi)4i'
*1? 1̂% oil<. ^  ^  sftRTT^
ftr^^T%l ^fV*i y x V i T c I X ^  
^  ^  31r ^  ; T ^  ^  ^  t  I *1? 

5»nt ^  5:̂ - 3ftt
?ft ^  t  ^*RPT
(  g e n e r a l  e l e c t i o n  )  ^  ^  %■ 

^  3nr>ft yrBRmx ^ sit
n*T> * 1 ^  *f>^ I

9 X T T C  ^  t ^ 5 ? E  ( A d u l t  e d  u -

c a t i o n )  ^  5nn=^ f t r i f T  a r k  s i f ^

^TT P r t d ^ ^ c  ( l i t e r a t u r e )  ^

>T oici I 3»̂ <»(Ct iKI ^  ^  SMK 
Pi>*)i *ImI ^  Ix̂ Rs (net 
result) fHwr ft?
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[ ^ 0  TPT 5>TT ]

^  ^  3TT# ^  ^  I
^T 5 tT T 3T k5T T ^ 3T%T^ ^  3PRH:

^  ^  ^  3T7^

ITT# Tfft 3̂TR% I K ^  ^  sn^fhRT 

*Mrti I snwT̂ FTT ^

«FT ^  ^
^  anft" T̂T̂  W H  5 R ^

>ft T̂TT ^  ^  ftra r ^  3T1T 

^ftf + i44 i^  ^  ^ 1  ^  ^  
’tN' ^rr^ % 3 p ^  RifVi^ 4»<H % 

\ifr1 ^  *t>̂ H '33T^ I

^  j  ftr ^HTfnT ^

^  ^  % 3ftr

^  ’̂ T f^  I ^
( C o l o m b o  P l a n )  ^

f i R  (  F i v e  Y e a r  P l a n )

5* t ,  ^  f ^ l W  ^  (  S i x -

Y e a r  P l a n )  ITT ^

iT^ f a O r^ ^ f R  ( T e c h n i c a l  

C o - o p e r a t i v e  A d m i n i s t r a t i o n )

<̂ ]Ti f̂ fTSTT ĵfPT ^  ^

^STTT ^
t  Pf> j<4>rH^'̂  4?)<M[q y d ^  

w n  t  I ^
I  f% c ^  TOT t  «
I? ^  ^  ^ ^ 0  '»i^0
f  3ftr ^  ^  f  3fh: w  ^  

W T T  ^  ^  f  I 

WTT ^  % 3TFT3T^ir^
^  3^^ 3T^^(^7rft ^  ?F^ ^  

^  sfVr ^  f  I ^

5*.^ t  ^  t  ^
% W n  ^  ?T^

Ti% % 5Ernr ^
PF iFtf ^  HTf% ^  ^ ft) 5ft ar^ftaFT ^

WTT fe?TT ^  T?r t  ^  JFT fTTTft

T?:3n^;T^iTt7rT3ftT^#^TVT

^  t  ^  ^  ^  f ¥  5 ft

W^T % 7OTT f , I*

% 5 ? f i R T ? T n T ' T T f ^ 5 r r T t f I

t  ft» ^  gpT̂ iqr
5 T O p f r 3 r r T 2 T 5 ^ - ^ | ,

f t r f t r ^  ^  3 1 ^  ^  ^  ^

3 r r r  t t ^  t t  ^ tt  t |  a j ^  

^  ^  ^  ^  t |  f  I T̂Tsr ^ rH cO  
c ? y R  ( c o m m u n i t y )  d e v e 

l o p m e n t  p l a n ) ^  ^  ^  a f N :  =5rTT 

^  ? 5 r n : %  ^  w ^ t r t t  |

^  ^  f % ...............

Mr. Deputy-Speaker: Any subject
that comes up before the House is so 
wide and so vast that the hon. Mem
ber can go on speaking endlessly, the 
whole of this morning, but in spite of 
my asking him to conclude he has not 
done so. Every point he urges is very 
interesting. I have no objection, but 
how long can he go on speaking at the 
expense of others. Let me say that 
hon. Members must choose a few
points and place them before the 
House. No doubt his points are in
teresting. The hon. Member has
spoken exceedingly well.

Dr. Ram Sabhag Singh: I shall
finish within a few minutes if you will 
allow me. arr5T W  ^  ^  |

f¥  ^  3rnft f̂rTcTT ^  ^

M m  ^  ^  ^  ^  ^  ^
+<Hi ? -3 f tr  ?nft ^  ^  f^iw

f ^ m  ^  ^ r m  T m j
3 f l r  ^  (  d e m a n d )  ^

^m#T I ^  ^  3nr% #

^  F̂T»TT 'sffctT ^  3^T >3̂  ^
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^  'Sr^ RsmWd

^  ^  M m  1 1

^  ^  t^t 5 I
T̂R̂   ̂ IV *̂td< "q̂ dl
 ̂ 3̂ 7; oRTT  ̂^

^  ^  py 5T̂  5TR̂ |
T̂TT̂  ̂ ?5TiTJT sqftrT 3mt

'Sftf̂  ̂ % Pi 4̂  «T)<.dl
t ,  'R  ^  ^ ? ? t fTpr t
sftr ^  ^000 jtRt ^

t ' • ^  3T̂ f<""fn
#  3̂T̂  ^n r ^  setPrt

q r M r  ^  |  oo ff ir  in ^ ir
3flr f ^  t  aftr ^  ?o ?5m

^TT fTpr ^  ftranr 'n% aftr 
ftr̂ TPT ’'T?!’ % vifRif
^  ^  ^  ^  ^  i|-^K ^  I

fr f^  f w  5Ft ^  I ^
^  ^ ^feff ( Radio
Engineering)^ f̂ Rpf|-=  ̂ |  ^

fiiren^' f  ^  #  aTTR ^  

^  ?̂?TFfT ^  M m  ^
T̂% ^ l\»̂ t<nM ^  '»lHdi ^  sftr
^nj^^TRft ^  I ^  F^>5WM

^  3Tft^ I fr ^
ift̂ SRT ^  3n̂  5[fT̂  I

^  ^   ̂3FR HTTT ^
ÊHTRT i  I

(English translation of the above 
speech)

Dr. Ram Subhaff Sinffh (Shahabad 
South): Sir, although education com
mands much importance, the Govern
ment are paying little attention to it. 
If you were to go into the details as 
to how the Government spend money

on this item you will be simply surpris
ed. Only a short while ago Shrimati 
Sinha referred to the increasing un
employment among our educated 
ypuths. I would urge the Government 
to take early steps with a view to- 
keep down unemployment among the 
students coming fresh from universi
ties. There are found many irregulari
ties in the present day administration 
of educational institutions. Primary 
and Middle schools are under the direct 
control of Municipal and District 
Boards.

Mr. Deputy-Speaker: A bit slowly
please. Hon. Members will kindly 
hear. There is too much of noise.

Dr. Ram Subhag Singh: So these
Boards are responsible for running 
Primary and Middle schools. But 
there are many irregularities com
mitted in these schools, so much so 
that the people concerned exploit the 
services of the school-teachers for 
their own election work.

Shri R. B. Shah (Chhindwara); If 
the hon. Member only speaks-a little 
slowly it would be possible for us to  
follow him.

Mr. Deputy-Speaker: A little more 
slowly.

Dr. Ram Subhag Singh: The same is 
the case with Secondary schools. I 
know of certain secretaries of some of 
these schools who can only sign their 
names. It is they who in fact seek to 
bring down the standard of the schools. 
In universities too things are none too 
satisfactory. I admit there are certain 
universities in India the management 
of which is quite satisfactory; but 
there are others also where the Cen
tral Government has to intervene on 
account of their mismanagement. In 
view of the attitude adopted in this 
regard by the Central Government, I 
do not feel any necessity of the Gov
ernment intervening in their affairs.

Only yesterday the Prime Minister 
told the House how the authorities 
wrongly interpreted the order issued 
about three years back with respect to 
the flying of flag and thus caused the 
Union Jack to fly over Parliament 
House. Similar mistakes can be made 
by the Government also with respect 
to the administration and management 
of universities and schools. Let there 
be no undesirable and undue interven
tion by the Government. Taking into 
account all these factors it could be 
said that we have no good system of 
education. They say..........
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Shrl H. G. Vaishnay (Ambad): We 
/do not understand. The hon. Member 
is speaking just like reciting mantras,

Mr. Deputy-Speaker: Mantras are
very effective. I shall give the hon. 
Member as much time as he wants. 
1-iet him speak a bit slower.

Hon. Members: Louder also.

Dr. Ram Subhag Singh: It is general
ly demanded that all schools and col
leges should be managed well. In fact, 
the responsibility for developing such 
institutions devolves on the Central 
Government. But the Centre shifts 
off responsibility to the states and the 
states in . their turn to some other 
party  and thus this vicious circle ever 
continues.

Hon. Members: Louder please.
Mr. Depnty-Speaker: There are two 

ways of hearing a thing. The hon. 
Member who speaks may speak a little 
louder. The other hon. Members also 
ought not to go on whispering or talk
ing among themselves.

Shri H. G. Vaishnav: The hon. Mem
ber may speak louder.

Mr. Deputy-Speaker: Both will be
done.

Dr. Ram Sobhag Singh: There are
three main defects in the system of our 
•education. Firstly, teachers are not 
properly paid. In comparison with 
xjther Government employees, their 
salaries are much less. Whereas a 
Secretary of any Government Depart
m ent here gets as much as three 
thousand rupees, a Professor, howso
ever learned and efficient he may bm 
gets only about one thousand rupees. 
What is more, a primary school teacher 
does not get even as much pay as_ a 
lower grade employee in any other 
Government Department. Mostly this is 
the cause of most of the troubles in 
our schools. Teachers of Primary 
Schools get very meagre pay so much 
so that even the peons of our Ministers 
who only carry flies etc., from one 
place to the other, get more than what 
they get. Carrying flies from one 
place to the other is by no means a 
difficult task. Files are not heavy 
either. Peons are not even required to 
bring files upto treasury benches and 
hand them over to the Ministers. So 
what I mean to say is that the mini
mum salary to be paid to these teachers 
should be such as mdy enable them to 
maintain their families. If they are 
not properly paid how can they take 
up the burden of teaching little boys 
?uid girls and developing their facul
ties? How can they sharpen their in

telligence? It is, therefore, very neces
sary that they are properly paid.

Similarly, the salaries of the teachers 
of Secondary schools should also be 
increased so that there may no longer 
be any discrimination between teachers 
and other Government employees. 
Professors’ salaries also require to be 
revised. I have already spoken about 
that.

* Education in the country will suffer 
a heavy set-back unless teachers of 
these three categories are given proper 
salaries. How can they devote them
selves to give better education if they 
have no means to feed their families? 
If they are given adequate salaries, they 
will naturally devote more time to 
study apd give better education to 
their wards.

Not only this, the Government have 
so far failed to lay down any definite 
policy as to how education should be 
developed in the country. So far as 
education is concerned, the Govern
ment are merely seeking to follow in 
the footsteps of their predecessors, the 
British Government. This can be prov
ed by the fact that no steps have so far 
been taken by the Government to 
Jormulate any definite policy with re
gard to education.

Today we do not find ourselves in 
a position to send our children to 
schools or to provide for their proper 
education. The Government are not 
trying to arrive at any definite decision 
regarding the policy to be adopted by 
them with regard to education and 
that is the cause of the falling down 
of the standard of education in the 
country. The need of the hour is that 
we work according to some well- 
considered scheme in this behalf so 
that we may change the entire picture. 
If we fail to do so we will be hamper
ing the country’s progress thereby s u ^  
jecting it to complete ruination. The 
Education Ministry is not paying any 
attention to this important itenv In 
other countries we find that full atten
tion is ;?ald to education. They pro
vide for various courses of studies. 
Thousands of persons are in a position 
to earn their living, after completing 
such courses. What we find in our 
country is that there is only one type 
of education. There are universities 
of various kinds in other countries 
which impart education of various 
types. It is time we too proceeded on 
similar lines so that every facility 
could be extended to our children with 
regard to their education.
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At a time when we stand in dire 
Aeed of engineers and technicians, I 
fail to understand why lacs of rupees 
are uselessly spent on sending delega
tions—cultural and others—to foreign 

■countries. Our country cannot make 
much progress merely by sending 
abroad cultural and other delegations.

The Government h^d set up a com
mittee for social education but none is 
yet aware of the progress made by it. 
Government too do not seem to be pay
ing any attention to it though an ade
quate amount of money has already 
been sanctioned in this respect. Then 
there is the Question of the grant of 
scholarships to the Harijans. Here in 
the House questions are asked whe
ther or not scholarships should be 
given to the Harijans. I would say 
that the Harijans and other depressed 
classes have every right to ask for 
scholarships. On the other hand, it is 
the duty of the Government to grant 
to them such scholarships and pro
vide for them every facility in this 
field.

I would go so far as to suggest that 
the Government should also grant 
scholarships for studies abroad so that 
larger number of students may bene
fit from them. But our Government 
are doing nothing in this direction. It 
is indeed a matter of shame and re
gret for us that some of the candidates 
that fought elections in the last general 
election were such as did not even 
know how to put down signatures. The 
Government provided for adult educa
tion and in this connection a good 
deal of lite ra tu re , was distributed 
throughout the country. Wide publicity 
was given to it through press. But the 
net result of all these things was only 
this that such candidates came forward 
in the recent elections as did not know 
even how to sign their names. In this 
House as also in the State Legislatures 
there must be certain members who 
do not know how to sign. It is none 
of my intention to criticise them. I 
am only criticising the Congress Gov
ernment for. although it had taken the 
reins of administration in 1937 and 
now it has again been running the 
administration of the country for the 
last five years, it could not do anything 
to raise the .‘standard of education in 
the country. During the last five years 
Government did not take any solid 
action for educating the masses.

It is because of this that I want the 
Government to have courage and will
power in order to achieve this end. 
All plans—be it the Colombo Plan, the 
Five Year Plan, the Six Year Plan or

the Technical co-operative Administra
tion plan—would become rneaningless 
unless the masses are made literate. 
Who understands here what Technical 
Co-operative Administration is? Who 
knows in India whai is meant by the 
Colombo Plan? These are major and 
useful plans and entail vast expendi
ture. We have been sending ” for 
engineers from the United States of 
America which would cost us much. 
We have also been taking loan and 
other help from foreign countries. I 
am pained to hear that the taking of 
loans from foreign countries is not 
going to affect our independence. I, 

however, challenge anyone to prove 
that the taking of loan from America 
would not adversely affect out overall 
progress and independence. What I 
wish to urge is that India’s illiterate 
masses are not in a position to ap
preciate what is being done for them 
by those in whose hands lies their des
tiny. It is, therefore, necessary, that 
those people are made to appreciate 
what we are proposing to do. For 
this we will have to educate them and 
explain what our schemes and plans 
are. Today we find that persons draw
ing three to four thousand rupees as 
salaries are employed in connection 
with each community plan undertaken 
by the Government but I would say...

Mr. Deputy^-Speaker: Any subject
that comes up before the House is so 
wide and so vast that the hon. Mem
ber can go on speaking endlessly, the 
whole of this morning, but in spite of 
my asking him to conclude he has not 
done so. Every point he urges is very 
interesting. I have no objection but 
how long can he go on speaking at 
the expense of others. Let me say that 
hon. Members must choose a few 
points and place them before the 
House. No doubt his points are 
interesting. The hon. Member has 
spoken exceedingly well.

Dr. Ram Subhag Singh: I shall finish 
within a few minutes if you will allow 
me.

We should, therefore, first educate 
our masses atleast to the extent that 
every one of them can sign his or her 
name. Then alone will the Education 
Ministry and the Demand thereof have 
justified themselves. We should at
least create conditions so that every
one of us becomes literate by the time 
of the next general elections. In other 
countries, where there are no Educa
tion Departments, all people are 
literate. Take for instance the case of 
the U.S.A. from where we have been 
obtaining loans. Everyone there knows 
how a tractor is used and what new
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things have been invented in the 
world. But a poor agriculturist of this 
country knows nothing about all that. 
In India where 25 crore people live 
on agriculture alone, there are only 
21 agriculture colleges from which 
about 1,000 students graduate every 
year. On the contrary in America 
wher^ only four crore persons earn 
their living by agriculture, there are 
as many as 70 agriculture colleges and 
universities in which no less than 10 
lac students get agricultural education. 
They propagate, such education through 
the extension department as also 
through Fo ‘H’ Club. That is why I 
want preference to be given to agri
cultural education irv our country. Be
sides, if people are given training in 
Radio Engineering and other technical 
subjects in the largest possible num
ber, it would go a long way to make 
the country and its people prosperous. 
We have no right to proceed with any 
development plan unless we remove 
illiteracy from among the masses. 
With this I finish. -

Sardar Lai Singh (Ferozepur- 
Ludhiana): I rise to plead the cause of 
vocational training in preference to 
arts and science courses and also to 
urge that the time has come for giving 
a re-orientation to our system of edu
cation, both in the arts and science 
colleges and in our vocational ' inst- 
tutes. I wish to discuss it not in any 
dogmatic sense but in plain and 
matter-of-fact spirit, having had a 
great deal to do with educational sys
tem in this country and abroad.

Lest any omission on my part of 
primary education be construed to 
mean that I do not attach any great 
importance to it, let me say at once 
that the curse of illiteracy has got to 
be wiped out, and wiped out im
mediately, if we want to occupy an 
honoured place in the comity of na
tions. In fact even our newly win free
dom would remain a mockery without 
education. Education for all is not 
only democracy’s obligation, but Its 
necessity. Education is the foundation 
for democratic liberties, and without 
educated citizenry, freedom cannot 
endure very long. But the task is so 
stupendous that it cannot be achieved 
by Governmental agency alone. All 
the non-ofTlcial agencies will have to 
be harnessed in this great work of 
national reconstruction. Let different 
parties in the country, instead of 
indulging in barren political quarrels, 
take pride in competing, in a spirit 
of healthy rivalry, in this noble task 
of national reconstruction. Let our

temples, mosques and Gurudwaras a& 
in olden days, be the fountainheads for 
giving this elementary education, so. 
that we may be able to reconstruct 
our society on right lines. Lastly, le t 
our educated people of all ranks- 
combine and give a part of their tim e 
for adult education so that this course 
of iUiteracy could be removed in the 
shortest possible time. I could say a 

 ̂ great deal on this, but I must resist 
the temptation as I want to talk about 
another important matter.

So far as higher education is concern
ed, I remember people used to say 
that the educational curriculum was 
designed by the British masters, and 
that this was intended tc proiiucc 
Bahus or clerks to fill vacancies in 
Government machinery. But I ask, 
after the lapse of British suzerainty, is 
it not a matter of great shame or 
humiliation for us that we have not 
shown any great improvement in this 
direction? In fact, we have shown 
complete bankruptcy, or may I say, 
inefficiency, incompetency in display
ing any progressive outlook. The old 
system of education goes on merrily as

• before without much change. This 
education, instead of a blessing is now 
proving almost a curse: our young
men are losing their sense of self-res
pect and self-reliance. Even though 
the literacy in India is only about 20 
per cent, and our country is educa
tionally very backward, yet everyday 
we And graduates in hundreds begging 
for petty jobs. Most of the hon. Mem
bers must have read the other day 
how a graduate was trying for the 
job of a peon. I was told only yester
day that our Posts and Telegraphs De
partment wanted about a hundred 
clerks, for which they have received 
about 9,000 applications. As Director 
of Agriculture, my own experience was 
equally shocking when for three posts 
of clerks, no less than 200 aoplicatiotis 
were received and one B.A.,LL.B., was 
prepared to accept the job of a junior 
clerk with a basic pay of Rs. 50 p.m.
I ask in all earnestness, in all humi
lity, whether the time has not come for 
us to call a halt to this mad race of 
starting more and more arts colleges 
in our towns for which there is a 
tendency everywhere. Where are we 
heading to? A portion of the money 
that is being spent at present for 
these arts colleges could very well be 
utilized to remove the curse of il
literacy or for vocational training.
If we cannot do that, then I earnestly 
appeal that we should give a com- 
nlete re-orientation, a complete over- 
hnuling to our present system of edu
cation in the arts and science college#
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£0 that our education can meet the 
needs of the country.

In this connection, I would like to 
invite the attention of the hon. Mem
bers to what other Governments are 
doing, which have the welfare of the 
<iountry at heart. For instance even 
though Americans, because of their 
.great prosperity, could afford to 
preach the gospel of ‘‘education lor 
education’s sake", as many of our 
esteemed utopian friends, always 
preach, yet businessmen and matter-of- 
lac t people as Americans are, they do 
jio t lose sight of the economic utility 
lof higher ^uca tion . Once President 
Wilson when he came to deliver his 

^convocation address told us *‘Give 
.bread to a starving man before you 
ask him to read the Bible**. It is aU 
-very well to talk of “education lor 
•education*s sake**, but what is needed 
in India is to enable or equip our 
jroung men to earn their livelihood. 
That is our greatest task. In this con
nection I would like to bring to the 
notice of the hon. Minister of Educa
tion how U.S.A. is solving the problem. 
The President appointed in 1946 a 
Commission to report on “the higher 
education for American Democracy**, 
which submitted its report in 1947. 
This report greatly emphasises the 
meed for vocational training, and this 
is very very important from our point 
©f view. Referring to community col
leges, it says they will provide college 
'education for the youth of the com- 
imunity, certainly, but in addition they 
will serve as active centres of adult 
education. The Commission recom
mends that the “terminal programme 
should include both general and voca
tional training. They should be design- 

both for young jpeople who want 
general education.. .artd for those who 
•want to fit themselves for some pro
fessional occupations”. It further 
states, “In not providing this sort of 
training*’—that is semi-professional 
“training—“anywhere in existing pro
gramme, the educational system is 
•out of step with the demands of the 
tvvontieth century American economy”. 
I t  further says to meet the needs of 
the country, “our schools must train 
many more young people for employ
ment as medical secretaries, recrea
tional leaders, hotel and restaurant 
managers, aviators, salesmen in fields 
like insurance and rea^ estate, photo
graphers, automotives, electrical techni
cians” and so on through a long list 
of professions of every conceivable 
type. It further states “semi profes
sional education should fix a goodly 
amount of general education . for 
personal and social development v/ith

technical education that is intensive, 
accurate and comprehensive enough 
to give the student command of 
m arke^ble abilities”. This is what 
even the richest country like America 
is thinking about the system of edu
cation. They feel that education is 
utterly incomplete—even art and 
science education—unless the students 
side by side get opportunities for some 
sort of professional training. In fact, 
it further recommends:

“Since the programme is expect
ed to serve a cross-section of the 
youth population, it is essential 
that consideration be given not 
only to an apprentice training^ but 
also to coKiperative procedures 
which provide for the older 
students alternate periods of at
tendance at College and remune
rative work... The Community 
College must prepare its students 
to live a rich and satisfying life, 
part of which involves earning a 
living. To this end, the total edu
cational effort, general and voca
tional, of any student must be a 
well integrated single programme, 
not- two nrogrammes . The com
munity College must be the Centre 
lor the administration of a com
prehensive adult education pro
gram**.

No wonder, that even in America 
an unusually rich country—we find 
a majority of students in the colleges, 
who are partly or even fully self-sup
porting. This is far more important 
in a poor country like India where we 
should expect the students even during 
this period to have opportunities of 
earning their livelihood. As my time 
is nearly up, all that I want is to 
appeal to those, in whose hands God 
has placed the destiny of this country, 
to rise to the occasion, and instead of 
following the beaten track, try to 
modify our system of education, so 
that it enables the students to earn 
their livelihood, at least after gradua
tion.

Having emphasized the importance 
of removing the car.^e of illiteracy, and 
also th ’̂ urgent necessity of changing 
our present system of erlucation. it re
mains for me only to refer to technical 
education which again is becoming a 
mockerv. as it lays more and more 
emphasis on theory rather than prac
tice forgetting the well knov^m pro
verb, “An ounce of practice is better 
than a ton of theory”. Although a 
close scrutiny of any institute,—whe
ther technical, agricultural, industrial — 
or any other—would reveal the same
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state of affairs, yet since I am not ac
customed to make statements which I 
cannot fully substantiate, I may take 
for the purpose of illustration, the 
case of agricultural training. Let me 
mention that even agricultural train
ing, which is the crying need of this 
country, is becoming more theoretical 
than practical. I say this as I have 
had intimate experience of agricultural 
education. I have examined the stu
dents right from matriculation to M.Sc. 
standards, and I can say authoritative
ly that whenever there is any question 
on theory, the performance of the 
students is remarkable, but whenever 
any practical aspect of the problem is 
asked, they show a shocking ignorance 
of the whole subject. I want to em
phasize that although we have got the 
satisfaction of having so many agri
cultural colleges, and agricultural 
institutes, they are not serving the 
real purpose for which they were 
established. I feel tha t if the Ministry 
of Education, or rather the Ministry of 
Agriculture probes into the matter in 
right earnest, they will find immense 
scope for improvement.

I may also say with regret, that the 
Central Government, instead of setting 
an excellent example to other states, 
have also followed the beaten track, 
in establishing a Central Agricultural 
College at Delhi of a stereotyped 
nature. I feel that if the Central Gov
ernment had established an agricul
tural training centre of a different tjrpe 
where there was more of practice than 
theory, it would have rendered a 
great service to the country. Even 
now T appeal to the hon. Minister of 
Education or the hon. Minister of Agri
culture, to take the initiative to estab
lish an agricultural institute which will 
have self-contained units like modem 
poultry dairy, garden etc. And if 
these are run on semi commercial 
lines, of which detailed accounts of 
income and expenditure are kept. T 
am sure, they will carry conviction 
with—the people who can come and see 
for themselves whether they are run
ning on profit or on loss.

I had a great deal to say on this 
matter, but before concluding, I must 
refer to the National Laboratories that 
have been established at great expense 
and we have high expectations from 
them. We should be careful to see 
that there is not too much of Secre
taria t control, which Is always bad for 
such technical institutions. They 
should have a governing body, no 
doubt, but there should be as little 
control as possible by the Secretariat, 
because it will be possible only then

for these Laboratories to show the* 
best results.

Shri Nambiar: May I know, Sir^ 
whether you are aware that thousands 
of workers belonging to the Central 
Public Works Department are de- 

vmonstrating outside, to represent their 
grievances to the Government?

Mr. Deputy-Speaker: The hon. Mem
ber’s information may be correct. 
But I have no jurisdiction over it.

arrro ^  ^
a r r r  <T?n t  %

STRTR ^

( T r i b a l  p e o p l e ) < r  

wqisr ^  I ^  ^  »T!Tr f

^  ^  'TPT 3TPi 
% 'TTfff fTJTT fan f I snTT STr»T
3nT % 'm r t  ?ft ^
?<srr^?r W ,  eft v a  ^
1 1 amrra
51^ ̂  nsTT t I sm

I

[Shri E. K. ChaadhuTj (Gauhati): 
I have one submission to make. You 
are aware Sir, that not a single word 
has been spoken here in regard to the 
tribal people. I understand that my 
hon. iriend Shri Sitanath Brohmo 
Chaudhury comes from the tribal 
areas. His name has been submitted tô  
you. In case you permit him to speak, 
I am left with no objection. You should' 
kindly agree to permit him to spealc 
in view of the fact that not a single 
word in respect of the tribal area 
people has been spoken here.l

Mr. Deputy-Speaker: Hon. Members, 
when they have come here on the  
votes of about lakhs of voters, will 
certainly be able to take care of tbemr- 
selves.
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LShri P. N. Rajabhoj: I had sent a 
chit to you requesting for permission 
to speak on behalf of the Scheduled 
Castes, but I have been given no 
chance. Every time I send a chit, 
I seldom get a rep ly j

Mr. Deputy-Speaker: Order, order.
No hon. Member can insist upon his 
being called. If I have to do so, I 
shall have to call all the 500 Members. 
I t  .must be laft to the Chair. No doubt 
lists are given to me, and chits are 
passed on to me. But it is the privi
lege of the Chair to direct the debate 
so that the level of the debate may be 
maintained. No hon Member has got 
any right to suggest that he should be 
called or that any other Member ought 
to be called. In that case, I shall 
have to make invidious distinctions, 
and it puts me in an embarrassing 
situation. I hope such requests will 
not be made hereafter.

Shri R. K. Chaudhury: On a point
of personal explarfation, Sir. I made 
my suggestion only in a prayerful 
mood.

Shri N. L. Sharma (Sikar): I am 
sorry to bring it to the notice of the 
Chair that nobody has been able to 
put forward the claims of Sanskrit and 
other Indian languages.

Mr. Deputy-Speaker: I have no ob
jection to call as many Members as 
possible, if hon Members decide to 
make this Demand stand over for some 
other day. As it is, it is all left to 
the Government. So far as I am con
cerned, I think, we have fixed up some 
other programme for Monday. So 
hon. Members will not insist on being 
called. They will have further - op
portunities to talk on Sanskrit at a 
later stage.

Shri N. L. Sharma: Education is the 
most important point and it is being 
neglected at the cost of r>ther things...

Mr. Deputy-Speaker: Nobody denies 
that education is very important.

Shri P. L. Kureel (Banda Distt. 
cum Fatehpur Distt.—Reserved—Sch. 
Castes): As a Member of the old

Central Assembly I have spoken, 
several times in this Chamber, but to
day I And myself in a different at
mosphere. I am totally in the grip of 
party> discipline. I tried to speak on. 
the Presidential Address but could no t 
get time. I asked the whip to give me 
an opportunity to speak during the 
general discussion of the Budget; but 
I was not given. I must humbly sub
mit that we the Scheduled Castes re
presentatives represent a special 
interest, the interest of the Scheduled. 
Castes who are most backward in edu
cation and who form some of the most 
awfully exploited sections of the 
India population and who socially are 
treated worse than beasts of burden. 
After all, we arre answerable to the 
electorate we represent. It is in the 
interest of the party in power and it 
is in the interest of the Government 
that we should be given more op
portunity and more time to express 
ourselves. I will go further and say 
that if the Scheduled Castes repre
sentatives are bitter in their expres
sions, we must listen to them with 
patience and with a certain amount of 
forbearance. Those of us who know 
the disabilities under which the 
Scheduled Castes suffer and the un
told sufferings that they have to under
go in their daily life and also those 
who have allowed this system of social 
tyranny to exist for centuries must 
develop a sense of tolerance towards 
them and towards minorities, especial
ly towards the Scheduled Castes. I 
shall indeed be very g r a ^ u l  to the 
party in power if it givw  more op
portunities to the Scheduled Castes re
presentatives to express themselves in 
this House. Most of the Scheduled 
Castes representatives here are in
experienced and know nothing about 
parliamentary procedure. They should 
be trained in oarliamentary procpdnre: 
they should be given more time to 
take part in debates.

I would like to refer to two matters 
which directly concern the Scheduled 
Castes. I would refer to the resigna
tion of Dr. Ambedkar which has great
ly harmed the Scheduled Castes people. 
Had he been here, the young repre
sentatives of the Scheduled Castes- 
would have derived strength from his 
presence. We are sorry that he is not 
here. (Some Hon. Members: No, no).
{Interruptions) I must be aliowe 1 tov 
express myself on matters which con
cern the Scheduled Castes. Dr. Ambed
kar by resigning from the Cabinet has- 
thrown the Scheduled Castes in the
wilderness. He has betrayed the 
Scheduled Castes, and not only that, he* 
has betrayed the whole country. I get
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LShri P. L. K ureell 
a  step further and say that by defend
ing the zamindari system he has for- 
ie ited  the right to represent the 
Scheduled Castes. The zamindari sys
tem  has been many responsible for 
the degradation of the Scheduled 
Castes. It is this system which has 
sucked the very life blood of the 
Scheduled Castes. Dr. Ambedkar 
chose to defend this zamindari sys- 
Item; csui he now go to the electorate of 
the Scheduled Castes and say th a t he 
has done the right thing? He has 
'l^etrayed the interests of the Scheduled 
C astes . I want to refer to one thing 
!more.

Mr. Depnly-Speaker: The hon. Mem- 
'ber can be as big as Dr. Ambedkar.

Shri P. L. Kureel: I am referring to
these things because some of my 
friends tried to interrupt me. I had 
no occasion and I did not like to say 
these words about Dr. Ambedkar. I 
have got every respect for his learning 
but this does not mean that the 
interests of the community should be 
allowed to suffer in his hands.

Shri Namblar: Somersault.

Shri P. L. Kureel: Under article 338 
of the Constitution the Commissioner 
lo r  Scheduled Castes and Scheduled 
T ribes was to submit a report on the 
^ h e d u le d  Castes to the President. We 
have not been given a copy of that 
report and it is impossible for us to 
criticise the Government on the work 
done for the Scheduled Castes. I am 
happy that the Government has given 
freeships and scholarships to the 
■Scheduled Castes people, but it is not 
the number of freeships and scholar
ships that matters much. We want a 
healthy environment in schools and 
colleges. In present day schools the 
Scheduled Castes students are made 
to feel at every step that they are 
•made of different cLay, that they are 
inferior to others and as such they can
not develop 1;heir mental and physical 
faculties to the fullest.

I will give an instance. Some 
Scheduled Castes students joined the 
Government hostel of the Government 
H igher Secondary School Unnao. But 
the cook of the hostel refused to cook 
food for them and to clean their 
utensils. The matter was brought to 
the notice of the Principal and it was 
also brought to the notice of higher 
authorities. In the U ttar Pradesh 
there has been enacted Removal of 
Civil Disabilities Act but I see that the 
Removal of Civil Disabilities Act has 
Jbecome a dead letter today, and the

authorities had to open a separate 
kitchen in the hostel. Now you can 
very well imagine the evil effect that 
it will have on the young and tender 

 ̂ brains of the students there. It will 
accentuate Caste consciousness among 
the students and it will greatly harm 
the country. We lost our freedom be
cause we ceased to think in terms of

I countrymen. We should always think 
in terms of countrymen; we should 
not give any opportunity to our young 
m«n to develop caste consciousness.
II an equal opportunity is given, I caa 
say that the Scheduled Castes will 
equally prove able and efficient in 
every sphere of activity. I was b ro i^h t 
up in the Frontier Province in a 
favourable atmosphere. I do not can- 
sider myself in any way inferior to 
others. I can fight like a bull and I 
can compete with any man in any 
competitive examination. *If you give 
them a favourable environment, if you 
give them an opportunity to develop 
their mental and physical faculties, the 
Scheduled Castes will not be inferior 
to anybody.

Education is the backbone of demo
cracy, and the Scheduled Castes are 
most backward in education. We can
not afford to keep a large aumber of 

■ illiterate and ignorant anypeople _ ,
longer. Th.e other day I came to know 
that the scheme for giving scholarships 
to the Scheduled Castes students for 
foreign studies has been discontinued, 
and the reason given was that suitable 
Scheduled Castes were not available. 
The defect lies with the selection board 
and not with the Scheduled Castes. I 
can give any number of Scheduled 
Castes students who can compete with 
high castes students. But the actual 
defect lies with the selection board. 
Fifty per cent, of the Scheduled Castes 
people do not know that the Govern
ment of India give such scholarships 
to the Scheduled Castes students for 
foreign studies. There is no advertise
ment, or very little advertisement, of 
this scheme. I would very humbly 
request the Education Minister to re
vive this scheme of giving scholarships 
to Scheduled Castes students for 
foreign studies. I know that in the 
beginning there will be certain short
comings. But you have got to make 
a beginning. If you do not make a 
beginnir»e. there will never be a begin
ning. Take the Sikh community. They 
are called a martial community. They 
were not a martial community during 
the time of Guru Nanak They became 
a martial community at the time Guru 
Govind Singh and Guru Tegh Bahadur. 
You give the Scheduled Castes an
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opportunity and see the result. There 
will be shortcomings in the beginning, 
but given the opportunity they will in 
due course atta.n the same standard' 
oi elflciency as the other classes have. 
They suffer from certain disabilities. 
On account of social training certain 
communities in India had acquired the 
genius of passing examinations. We 
should not therefore entirely depend 
on the results of competitive examina
tions. We must see that the Scheduled 
Castes people are brought up in very 
unfavourable circumstances. The 
whole environment is different. The 
Scheduled Castes man finds that his 
companions are illiterate. There is no 
one to guide him. He is bom and 
brought up in a very low cultural en
vironment. And, you know, Sir, that 
when a man is dissatisfled, he reacts 
differently. A man who has got some
thing to fill his belly will naturally 
ronct in a way different from a man 
who is hungry. All these factors 
have to be taken into consideration, 
and I request the hon. Mm’ster to re
vive this scheme of sending boys to 
foreign countries.

Shri Ferose Gandhi (Pratapgarh
D fstl—Ŵ .'st cum Rne B^ra-'li Distt — 
Fast): May we know wh^n the hon. 
Minister is going to reply?

Mr. Depaty-Speaker: The hon. Mem
ber has only one minute more.

8hri P. L. Kareel; Rs. 17 lakhs have 
bepn provided for the education of 
Scheduled Castes and Scheduled 
Tribes. A very small pronortion of 
this sum is spent on the education of 
Scheduled Castes; a larger portion of 
this amount goes for the education of 
the Hackward Classes and the Schedul
ed Tribes. I would therefore request 
that a larger amount should be spent 
on the Education of the Scheduled 
Castes alone.

I would now like to refer to one 
very important matter. Today I re
ceived a delegation of the community 
called Khatiks. They were formerly 
included in the Scheduled Castes, but 
now they have been excluded frdm 
the list of the Scheduled Castes. I 
am referring to this m atter because I 
came to know of this only a few d»ys 
before. These persons representing the 
K^iatik community are here in De^hl. 
The Khatik communitv prartfcally 
suffers from the same disabilities......

Mr. Depaty-Speaker: That is not
wHhin the purview of the Education 
Ministry* It pertains to the Home 
Ministry.
64 p. S. D.

Shri P. L. Knreel: 1 would request
the non. iviinis^er tnat this commuiiity 
should at least be allowed to enjoy 
the same facilities which are provided 
to othei Scheduled Castes people. In 
Uttar Pradesh, the Uttar Pradesh Gov
ernment has allowed these people to 
enjoy the facilities given to other 
Scheduled Castes. So T would request 
the Government of India also to allow 
these people to enjoy the educational 
facilities given to other Scheduled 
Castes. After all, you are giving this 
reservation and special treatment to 
the Scheduled Castes only for ten 
years, and if you allow the Khatiks and 
the Koris also to enjoy these facilities, 
I think no harm will be done to any 
community or class.

With these words, I request the Gov
ernment to pay more heed to the edu
cation of the Scheduled Castes people.

Shrimati Chandrasekhar (Tiruvallur 
—Reserved—Sch. Castes): First let me 
congratulate the hon. Minister of Edu
cation for giving us a clear report. 
Going through the report, one will find 
that with the meagre amount allotted 
to the Ministry, the hon. Minister has 
spread it over very many essential 
items.

Every individual in Free India must 
be educated so th a t every adult would 
be in a position to exorcise his or her 
franchise rightly. Education is an 
important factor to root out the evils 
of illiteracy. It may be said that edu
cation is a subject concerning the 
vState Govern*T!cn*s. but I t^k^ the 
privilege to say that it does not com
pletely relieve the Centre of its res
ponsibility.

It is encouraging to find the States 
cjoori'n^ more Dr’mgry schools, oarli- 
cularly in the rural areas, which con
sist of about 80 per cent, of the popu
lation of India. The State Govern
ments have also drawn up schemes 
relating to primary and secondary 
education und^^r the Five Year Plan of 
the Planning Commiss’on. In this con
nection I would like to urge the Gov
ernment to entrust primary education 
entirely to women.

In the pro^am m e for 1052-53 I am 
happy to note that an additional pro
vision of Rs. 2,19,000 is b^ing set apart 
to implement the introduction of B.Sc. 
Degree classes in Home Science in the 
Lady Irwin College, New Delhi. 1 
wish the training giv^n in the said 
institution is on the same lines as In 
the United Kingdom, but, of course, 
adapted to our con'lit’nnr of llv’n^. 
The women who are trained in lud i
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[Shrimati Chandrasekharl 
institutions in the United Kingdom are 
absorbed in many walks of life. Those 
iiXstitutibns turn out dietitians, social 
workers, labour weliare ofUcers, 
administrators, teachers, chemical and 
bacteriological analysts, managers of 
large industrial institutions, and good 
housewives too. This type of educa
tion seems to be more useful for women 
in their practical life. Hence I would 
like to suggest that schemes may be 
drawn up to establish such institutions 
in other States as well.

It is noteworthy to mention the 
interest evinced in higher technologi
es! education and scientific research. 
Grants and financial assistance are 
given to a number of such institutions. 
This will ultimately produce many ex
perts who can take the place of foreign 
specialists whose services we now uti
lise. Here I may be permitted to say 
that the Madras Institute of Technology 
is doing very useful work in the field 
of ’ post-graduate training in techno
logy. It rightly deserves greater en
couragement at the hands of the 
Centre.

I am glad to see that a sum of Rs. 
17-5 lakhs has been set apart for 
scholarships for Scheduled Castes, 
Scheduled Tribes and Backward 
Classes. Though there is an increase 
of Rs. 2*1 lakhs over last year, it is an 
inadequate amount considering the 
fact that they are in large numbers. I 
would like to submit that a further 
provision may be made for increasing 
the number of scholarships. Unless 
encouragement is given to Scheduled 
Castes, it may not be possible for them 
to reach the lev<?l within ten years’ 
duration. -

------^  L

[Afaulana Azad: Sir, the discussions 
held in regard to the allotment of 
time this morning..........

Shrl Pocker Saheb: On a point. oi 
order. Will a resume of the hon 
Minister’s speech be given in Engiisii? 

Hon. Members: No.
Mr. Deputy-Speaker: There is no

point of order.
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• Maulana Azad: In the allotment of 
time agreed to this morning, it was 
dccided that I shall be asked to reply 
to the debate at a quarter past twelve 
this morning. I was to be given forty- 
five minutes in which time I was to 
reply to all the important points. 
Thereafter, I expressed my willingness 
to speak for half an hour only. But 
just now it is about one o’clock with 
only five minutes more to go. In the 
circumstances, I want to know in how 
much time I am expected to conclude. 
I am unable to reply in five minutes 
only.]

Mr. Deputy-Speaker: The hon. Minis
ter will continue his speech on Mon
day.

The House then adjourned till u 
Quarter Past Eight of the Clock o«> 

Monday, the ^6th June, 1952.
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